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PERMISSIONS OBTAINED AND HELD BY UNIT

Unit possesses Consolidated Consent & Authorisation (CC&A) issued by the State
Pollution Control Board for production of Surimi Fish Paste @32400 MTPA and By-
product Fish Meal @9200 MTPA. The authorisation is valid up to
3.04.2026.(Annexure- 01)

Unit has obtained No Objection Certificate from Central Grond Water Authority
(CGWA) for ground water extraction (1880 cubic meter/day but not exceeding
3,38,400 cubic meter/year) through existing s06 bore-wells (Annexure- 02)

Unit has obtained CRZ Clearance for laying of treated effluent disposal pipeline from
the unit site to deep sea at Chorvad. (Annexure- 03)

ALLEGATIONS AGAINST UNIT

Primary allegation against the unit is that it is “not operating any plant of treating the
effluents” and “instead of treating the effluents in its effluent treatment plant, directly
discharge the polluted water in the bore wells”.

It is alleged that the unit is “discharging about 2 MLC water since about 1 % year
continuously round the clock and has polluted the entire area” and “has roughly
discharged 1094 million liter water in various tube-wells dug in its premises”. It is
further alleged that “initially effect was within the radius of 2 kms. which is now
spreading to 5 kms. and by passage of time, it would go to 10 kms. and more”.

It is claimed and contended in the application that the unit by its acts and actions of
not treating the contaminated water generated from processing fish and further reverse
pumping such untreated contaminated water into the sub-soil using the bore wells
installed for extracting ground water has caused severe pollution of ground water, and
thereby caused damage to the environment.

REPLY OF POLLUTION CONTROL BOARD

State Pollution Control Board has filed a reply in the application stating that
inspections have been carried out from time to time at the premises of the unit.

It has been stated that samples of water have been drawn from different places around
the site of the unit on different dates, as well as from the borewells installed within the
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premises of the unit. The sample reports did not suggest discharge of untreated
wastewater by the unit, or its reverse pumping into the ground.

On some occasions, irregularities and non-compliances were noticed by the officials
of the Board. Directions were issued to the unit for taking corrective actions and
remedial measures. At one point of time when quantity of ammonium nitrate in the
treated discharged water was found to be higher than permissible limits, a direction for
closure of the unit was issued by the Board.

INSPECTION REPORTS

Inspections were carried out by the officials of the Board on various dates.

Unit was inspected on 10.04.20218. Samples were drawn from (i) outlet of sand
filtration (inlet of RO Plant); (ii) final outlet of ETP; and (iii) borewell no. 5 situated
near ETP within the premises. Nothing adverse was found during inspection and the
sample reports were found to be normal. (Annexure-04)

Unit was inspected on 24.04.20218 in view of complaint received from Shri
Vimalbhai Chudasma, Member of Legislative Assembly. Samples were drawn of
water from final outlet of ETP. Nothing adverse was found during inspection and the
sample reports were found to be normal. (Annexure-05)

Unit was inspected on 23.05.2018 by a team of the Vigilance Department of the State
Pollution Control Board, Gandhinagar in view of complaint received from Shri
Vimalbhai Chudasma, Member of Legislative Assembly. Samples were drawn of
water from (i) treated wastewater distribution sump location at plantation/gardening
area, (i) final outlet of ETP prior to RO Plant, and (iii) from the RO Permeate Storage
Tank. Vigilance team did not find any discharge of untreated waste water illegally
either in the surrounding area or by way of reverse pumping into the soil. Even the
test reports of water drawn from different locations were found to be normal.
(Annexure-06)

Unit was inspected by Regional Office, Junagadh on 11.07.2018. Unit was not found
in operation during visit. (Annexure-07)

Unit was inspected on 7.02.2019. Samples of water were drawn for testing from (i)
inlet of ETP, (ii) outlet of UASB-2, and (iii) final outlet of ETP. Report of each
sample was found to be normal. (Annexure-08)

Unit was inspected on 5.06.2020. Unit was not found to be in operation due to off
season. (Annexure-09)
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Unit was inspected on 17.09.2021. The unit was not found functional, and it was
reported that the unit has remained closed since 17.05.2021. (Annexure-10)

Unit was inspected on 2.02.2022. The Effluent Treatment Plant was found
functioning properly and the treated wastewater was being discharged into the
pipeline installed for deep sea discharge. Water sample was collected from the final
outlet of treatment plant, and the same was found confirming to standards.
(Annexure-11)

Unit was inspected on 3.08.2022. No production activity was going on due to off-
season. It was reported that the unit has been under annual shutdown since
31.05.2022. (Annexure-12)

Unit was inspected on 2.02.2023 as part of routine monitoring by the Regional Office,
Junagadh. Some deficiencies in documentation and non-compliance of procedural
aspects were noticed during inspection. A notice was issued to the notice to cure the
deficiencies and/or ensure compliances. Pertinently, no discharge of untreated
wastewater outside the premises or illegal reverse pumping of polluted water in the
ground was noticed during inspection. (Annexure-13)

Unit was lastly examined on 5.08.2023 so as to enable submission of latest status
report to this Hon’ble Tribunal. At the time of visit, the unit was under annual
maintenance and repairing work, and consequently the unit was shut down. There
was no production activity. The unit submitted six-monthly progress report for the
year 2023 (January — June 2023). (Annexure-14)

CONCLUSION

No site inspection has revealed illegal discharge of untreated effluent into the vicinity
or reverse pumping of polluted water into the sub-soil. No major non-compliance has
been observed, barring once when closure direction was issued by the Board. Every
time minor deficiency or procedural non-compliance has been observed, a suitable
notice has been issued to the unit.

There has been no lapse on the part of the State Pollution Control Board, as alleged in
the application. Board has taken, and continues to take, all reasonable steps for
ensuring that the unit remains complaint with the terms and conditions of
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authorization and does not perform any act which pollutes or has the potentiality to
pollute the environment and adversely affect the surrounding ecology.

The State Pollution Control Board shall abide by any reasonable direction that may be
issued by this Hon’ble Tribunal.



2 3 a ANNEXURE 1

- GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN
Sector-10-A, Gandhinagar 382 010

N U ol A Phone : (079) 23222425
)\ | / 4 (079) 23232152
GPCB Fax : (079)23232156

Website : www.gpcb.gov.in

' RPAD
NO: GPCB/ ID- 17234/CCA/ING-10(7)/

In exercise of the power conferred under section-25 of the Water (Prevention and
Control of Pollution) Act-1874, under section-21 of the Air (Prevention and Control of Poliution)-
1981 and Authorization under rule 6(2) of the Hazardous and other Wastes (Management and
Trans boundary movement) Rules, 2016 framed under the Environmental (Protection) Act-1986.

And whereas Board has received consolidated consent application No.149201 dated:
05/02/2019 for the Consolidated Consent and Authorization (CC & A) of this Board under the
provisions/rules of the aforesaid Acts. Consents & Authorization are hereby granted as under:

CONSENTS AND AUTHORISATION:
(Under the provisions /ruies of the aforesaid environmental acts)

To,
\_~"M/S GADRE MARINE EXPORT PVT LTD (HINDUSTAN UNILEVER LTD),
PLOT NO: 130/1, HOLIDAY HOME ROAD,
VILL: CHORWAD -362250,
TAL: MALIA '
DIST: JUNAGADH.

1. Consent Order No. : AWH- 99890 date of Issue: 07/03/2019

1.1 The consents shall be valid up to 03/04/2026 for use of outlet for the discharge of trade
effluent & emission due to operation of industrial plant for manufacture of the following

items/products:
Sr. No. | Product Total Quantity
1 Surimi Fish Paste 32400 MT/Annum
2 By —Product for Fish Meal 9200 MT/ Annum
3 By —Product for Manure , Nil
4 Imitation Crabstick : Nil
5 Crab'Chank/Crab Analog/Braded Nil
2. CONDITIONS UNDER THE WATER ACT:
21 The water consumption and waste water generation shall be as under.
Water Consumption Waste water generation
Industrial 1840 KL/Day 1800 KL/Day
Domaeastic 40 KL/Day 35 KL/Day

2.2 Thequantity of industrial effluent shall conform to the following standards.

o

Clean Gujarat Green Gujarat
ISO-8001-2008 & 1SO-14001 - 2004 Certified Organisation




231

PARAMETERS GPCB Norms

PH 5§6T09.0

Temperature Shall not exceed 5°C above the recelvmg
water temperature

Colour & Odour All efforts shall be made to remove colour and

odour as far as practicable.

Suspended solids 100 mg/l
Qil & Grease 20 mg/l
BOD ( 3 days at 27 °C) 100 mg/l
coD 250 mg/l
Fluoride (as F) 15 mg/l
Sulphides (as S) |15 mg/l
Phenolic compounds 5 mg/l
Ammonical Nitrogen 50 mg/

90% survival of fish after 96 hours in 100%
effluent

The final treated effluent confirming to the above standard shall be disposed off into deep
sea at Latitude 20°59° 11.98” N and Longitude 70° 13’ 48.24" E though pipeline (where
200 times dilution in 140 m would be available) as per the point approved by Ministry of
Environment, Forest and Climate Change vide Letter No:F.No.11-26/2018-IAl,
Government of India, New Delhi dated 10/07/2017. '

Bio —assay test

CONDITIONS UNDER THE AIR ACT
The following shall be used as fuel

SrNo Fuel Total

1 HSD 0.61 KL/Hr
2 Agro Waste "1 1 Ton/Hr

3 Coal 2 Ton/Hr
4 Bio Gas (generated from USAB Reactor at ETF) 220 M3/Hr

The applicant shall install & operate air pollution control system in order to

achieve norms prescribed below

The flue gas emission through stack shall conform to the following standards:

Stack | Stack Stack Air Pollution | Parameter Permissible Limit
No. attached to height Control

in Meter | system .

1 Boiler 30 Particulate 150 mg/NM3
(4 TPH) Bag Filter with | Matter
Boiler (4 TPH) | 30 multi cyclone | SO2 100 ppm
NOx 50 ppm

Boiler (4 TPH) | 30
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2 D.G Set-380 10
KVA

: Stand By
3 D.G Set-500 10
KVA
Stand By -
4 D.G Set-500 10
KVA
Stand By
5 D.G Set-500 Acoustic
KVA Enclosure
Stand By

6 D.G Set-1010
KVA

Stand By 18
7 D.G Set-1010
KVA .

Stand By

8 D.G Set-1010
KVA

Stand By

3.5.  There shall be no process gas emission
3.6  The concentration of the following parameters in the ambient air within the premises of
the industry shall not exceed the limits specified hereunder.

PARAMETERS PERMISSIBLE LIMIT
Annual 24 Hrs Average
Particulate Matter-10 (PM o) 60 Microgram/M’ 100 Microgram/M®
Particulate Matter- 2.5 (PM .5 ) 40 MicrogramlM‘; 60 Microgramlwlz
SO, 50 Microgram/M 80 Microgram/M
NO, 40Microgram/M® 80 Microgram/M
1]

3.7  The applicant shalldnstall & operate air pollution control equipment Very efficiently and
continuously so thatthe gaseous emission always conforms to the standards specified in
Condition n0.3.3 & 3.6 above.

38 The consent to operate the industrial plant shall lapse if at any time the parameters of
the gaseous.emission are not Within the tolerance limits specified in the condition no.3.3
& 3.6 ahove.

39 The applicant shall provide portholes, ladder, platform etc at chimney(s) for monitoring
the air-emissions and the same shall be open for inspection to/and for use of Board's
staff. The chimney(s) vents attached to various sources of emission shall be designed by
numbers such as 5-1, S-2, etc. and these shall be painted/displayed to facilitate
identification.

Clean Gujarat Green Gujarat
ISO-8001-2008 & 1SO-14001 - 2004 Certified Organisation
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* The industry shall take adequate measures for control of noise levels from its own

sources within the premises so as to maintain ambient air quality standards in respect of
noise to less than 75dB(a) during day time and70 Db (A)during night time. Daytime is
reckoned in between 6a.m. and10 p.m. and nighttime is reckoned between 10 p.m. and
6 am.

GENERAL CONDITIONS: -

Any change in personnel, equipment or working conditions as mentioned in the
consents form/order should immediately be intimated to this Board.

Applicant shall also comply with the general conditions given in annexure-l.

Whenever due to accident or other unforeseen act or ever, such emissions occur or is
apprehended to occur in excess of standards laid down such information shall be
forthwith reported to Board,

Concerned Police Station, Office of Directorate of Health Service, Department of
Explosives, Inspectorate of Factories and local body. In case of failure of pollution
control equipments, the production process connected to it shall be stopped. Remedial
actions/measures shall be implemented immediately to bring entire situation normal.

in order to enable the board to perform its functions of ascertaining the standards of
effluent laid down by it for the discharge of the effluent under the condition no 2.3 of
this order are complied with by the company while causing discharge of effluent, the
applicant shall have to submit every month the analysis report of the samples of effluent
got collected and analyzed by one of the laboratories recognized by the state Board.
The Environmental Management Unit/Cell shall be setup to ensure implementation on
and monitoring of environmental safeguards and other conditions stipulated by statutory
authorities. The Environmental Management Cell/Unit shall directly report to the Chief
Executive of the organization and shall work as a focal point for internalizing
environmental issues. These cells/units also coordinate the exercise of

The applicant shall also comply with the General Conditions as per Annexure - |
enclosed.

The Board reserves the right to review andfor revoke the consent and/or make variations
in the conditions, which the Board deems, fit in accordance with Section 27 of the Act.

In case of change of ownership/management the name and address of the new
owners/parthers/directors/proprietor should immediately be intimated to the Board.

HAZARDOUS AND OTHER WASTES (MANAGEMENT AND TRANSBOUNDARY
MOVEMENT) RULES, 2016 Form -2{See Rule 6{(2))

Form for grant of authorization for occupier or operator handling hazardous waste

M/S GADRE MARINE EXPORT PVT LTD (HINDUSTAN UNILEVER LTD), is hereby
granted an authorization to operate facility for follbwing hazardous wastes on the
premises situated at PLOT NO: 130/1, HOLIDAY HOME ROAD, VILL: CHORWAD -
362250, TAL: MALIADIST: JUNAGADH

Sr.No | Waste Quantity Schedule | Facility
1 Chemical Sludge | 100 35.3 Collection, Storage,
from Waste water MT/Year Transportation, Disposal at
SEPPL, Saurashtra
2 Used Qil 25 51 Collection, Storage,
MT/Year Transportation, Disposal By
Sale To Registered
Recycler
3 Waste Residue | 50 52 Collection, Storage,
Containing Qil MT/Year Transportation, Disposal at
: SEPPL, Saurashtra
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The authorization is granted to operate a facility for collection, storage, transportation
and ultimate disposal of Hazardous wastes as above.

The authorization shall be in force for a period up to 03/04/2026.

The authorization is subject to the conditions stated below and such other conditions as
may be specified in the rules from time to time under the Environment (Protection) Act-
1986.

TERMS AND CONDITIONS OF AUTHORISATION

a} The applicant shall comply with the provisions of the Environment (Protection) Act - 1986
and the rules made there under.

b) The authorization shall be produced for inspection at the request of an officer authorized
by the Gujarat Pollution Control Board. The persons authorized shall not rent, lend, sell,
and transfer of otherwise transport the hazardous wastes without obtaining prior
permission of the Gujarat Pollution Control Board.

¢} Any unauthorized change in personnel, equipment or working conditions as mentioned
in the authorization order by the persons authorized shall constitute a breach of this
authorization.

d) Itis the duty of the authorized person to take prior permission of the Gujarat Pollution

+ Control Board to close down the facility.

e} An application for the renewal of an authorization shall be made as laid down in rule 5
(6) (ii). :

f) Industry shall have to manage waste oil, discarded containers etc as per Amended
Rules-2003 and shall apply Authorization/submit details for all applicable waste as per -
Amended Rules-2003 with 15 days.

g} Industry shall submit annual report within 15 days and sub squinty by 30" June every
year.

General Conditions: ] '
The waste generator shall be totally responsible for (i.e. collection, storage, encapsulation,

incineration, treatment, transportation and ultimate disposal) of the wastes generated. .
Records of waste generation, its management and annual return shall be submitted to
Gujarat Poliution Control Board in Form — 4 by 31 January of every year.

In case of any accident, details of the same shall be submitted in Form - 5 to Gujarat
Pollution Control Board. '
As per "Public Liability Insurance Act - 91 “company shall get Insurance Policy, if
applicable.

Empty drums and containers of toxic and hazards material shall be treated as per
guideline published for Management & Handling of discarded containers”. Records of the
same shall be maintained and forwarded to Gujarat Pollution Control Board regularly.
In no case any kind of hazardous waste shall be imported without prior approval of
appropriate authority.

Clean Gujarat Green Gujarat
1S0-9001-2008 & 150-14001 - 2004 Certified QOrganisation
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7.7 In case of transport of hazardous wastes to a facility for (l.e. treatment, storage and
disposal) existing in a State other than the State where hazardous wastes are generated,
the occupier shall obtain 'No Objection Certificate' from the State Pollution Control Board or
Committee of the concerned State or Union territory Administration where the facility exists.

7.8 Unit shall take all concrete measures to show tangible results in waste generation,
reduction, avoidance, reuse and recycle. Action taken in this regards shall be submitted
within three months and also along with Form-4. '

7.9 Industry shall have to display the relevant information with regard to hazardous waste as
indicated in the Courts Order in W.P. No.657 of 1995-dated 14" October-2003.

7.10 Industry shall have to display on-line data outside the main factory gate with regard to
quantity and nature of hazardous chemicals being handled in the plant, including waste
water and air emissions and solid hazardous wastes generated within factory premise.

~ For and on behalf of
GUJARAT POLLUTION CONTROL BOARD

ENVIRONMENTAL ENGINEER

ISSUED TO:

M/S GADRE MARINE EXPORT PVT LTD (HINDUSTAN UNILEVER LTD),
PLOT NO: 130/1, HOLIDAY HOME ROAD,

VILL: CHORWAD -362250,

TAL: MALIA

DIST: JUNAGADH.

Copy to: The Regional Officer, G.P.C.Board, Junagadh For information & Sampling.

H
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File No: - 21-4/1616/GJ/IND/2016 — 51 b Central Ground Water Authority

Ministry of Water Resources
River Development & Ganga Rejuvenation
Government of India

Date:- 21 DEC 2017
To

M@adre Marine Exports Private Limited

Plot No. 130/1, Holiday Home Road,
Village Chorwad, Block Malia,
District Junagadh, Gujarat — 362250

NOC No: - CGWA/NOC/IND/ORIG/2017/2928

Sub:- NOC for ground water withdrawal to M/s Gadre Marine Exports Private
Limited in respect of their existing Food Processing Industry (Frozen Marine
Products) located at Plot No. 130/1, Holiday Home Road, Town Chorvad (M),
Taluka Malia, District Junagadh, Gujarat — reg.

Refer to your application on the above cited subject. Based on recommendations of
Regional Director, Central Ground Water Board, West Central Region, Ahmadabad vide
their recommendations dated 09/11/2017 and further deliberations on the subject, the
NOC of Central Ground Water Authority is hereby accorded to M/s Gadre Marine
Exports Private Limited in respect of their existing Food Processing industry
(Frozen iarine Products) located at Piot No. 130/1, Holiday Home Road, Town
Chorvad (M), Taluka Malia, District Junagadh, Gujarat. The NOC is, however subject
to the following conditions:-

1. The firm may abstract 1,880 cu.m/day (and not exceeding 3, 38,400 cu.m/year) of
around water, through existing six (6) bore wells only. No additional ground water
abstraction structures shall be constructed for this purpose without prior approval of the
CGWA. The bore wells shall be modified as per guidelines enclosed in Annextre.

2. All the wells shall be fitted with water meter by the firm at its own cost and monitoring
of ground water abstraction shall be undertaken accordingly on regular basis, atieast
once in a month.

3. M/s Gadre Marine Exports Private Limited, in consultation with the Regional
Director, Central Ground Water Board, West Central Regicn, Ahmedabad may
implement ground water recharge measures (o the tune of 50,587 cu.m/year as
proposed, for augmenting the ground water resources o the area within st monihs fron
e gate of issue of this letter. Recharge meastres snail be taken u,) by.the firm
outside the plant premises. Firm shall also undertake pericdic msintenance of
recharge structures at its own cost.

4. The photographs of the recharge structures after completion ¢f the same are 10 be
furnished immediately to the Regional Director, Central Ground Water Board, West
Central Region, Ahmedabad for verification and under intimation to this oifice.

5. The firm at its own cost shall install four (4) piezometers fitted with digital water level

West Block - 2, Wing - 3, Sector - 1, R.K. Puram, New Delhi - 110066
Tel : 011-26175362, 26175373, 26175379 Fax:011-26175369
Website : www.cgwb.gov.in, www.mowr.gov.in
s JRIa et - PYear FRABH B
A. Any Specific Information Called for [in SCRUTINY] 1from IP No: 117.239.209.91.

(008 YptoadedmXGitom08/02/20191+095
B. 17234-Gadre Marine Export Pvt.Ltd.(previously HindusG@ MSERY EtWATEERstABAMIGhALF&sponsibility
and undertakes that the furnished information is CORRECT & ACCURATE.
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recorder having telemetry systems at suitable locations and execute monthly ground
water regime monitoring in and around the project area on regular basis in consultation
with the Central Ground Water Board, West Central Region, Ahmedabad. The firm shall
share user ID and password with the Regional Director, Central Ground Water Board,
West Central Region, Ahmedabad.

6. The ground water quality shall be monitored twice in a year during pre- monsoon and
post- monsoon periods.

7. The ground water monitoring data in respect of S. No. 2. 5 & 6 shall be submitted to
Central Ground Water Board, West Central Region, Ahmedabad on regular basis at
least once in a year. ,

8. The firm shall ensure proper recycling and reuse of waste water after adequate
treatment.

9. Action taken report in respect of S. No. 1 to 8 shall be submitted to CGWA within one
year period.

10. The permission is liable to be cancelled in case of non-compliance of any of the
conditions as mentioned in S. No. 1to 9.

11. This NOC is subject to prevailing Central/State Government rules/laws or Court
orders related to construction of tubewell/ground water withdrawal/construction of
recharge or conservation structure/discharge of effluents or any such matter as
applicable.

12. The firm shall report self compliance online in the website (Www.cgwa-noc.qov.in)
within one year from the date of issue of this NOC.

13 This NOC does not absolve the applicant / proponent of this obligation / requirement
to obtain other statutory and administrative clearances from other statutory and
administrative authorities.

14. The NOC does not imply that other statutory / administrative clearances shall be
granted to the project by the concerned authorities. Such authorities would consider the

project on merits and be taking decisions independently of the NOC.

15. This NOC is valid from 08/12/2017 till 07/12/2019.
Member Secretary

Copy to:

1. The Member Secretary, Gujarat Pollution Control Board Paryavaran Bhavan,
Sector 10 A, Gandhinagar 382010, Gujarat with a request to ensure that the
conditions mentioned in the NOC are complied by the firm in consultation
with the District Collector, District Junagadh, Gujarat.

2. The District Collector, District Junagadh, Gujarat for necessary action.

3. The Regional Director, Central Ground Water Board, West Central Region,
Ahmedabad. This has reference to your recommendation dated 09/11/2017.

4. TS to the Chairman, Central Ground Water Authority, Shram Shakti Bhawan, Rafi
Marg, New Delhi.

5. Guard File 2017-18.
Member Secretary

A. Any Specific Infqrmation Called for [in SCRUTINY] (000) Uploaded in XGN on 08/02/2019 11:09:51 from IP No: 117.239.209.91.
B. 17234-Gadre Marine Export Pvt.Ltd.(previously Hindustan Unilever Ltd) accepts the LEGAL responsibility
and undertakes that the furnished information is CORRECT & ACCURATE.
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Annexure - 1

CRITERIA FOR CONSTRUCTION OF TUBE WELL/ BORE WELL IN THE PLANT PREMISES OF

POLLUTION PRONE INDUSTRIES/ PROJECTS — Additional Conditions

It has been observed that in the areas where industries/ projects viz. Tannery, Slaughter Houses,
Dye, Chemical, other hazardous units, etc. are located, the ground water in and around these have
been polluted. In order to prevent further deterioration of ground water pollution, it has been
decided to take all necessary measures for well head protection. All industries/ projects falling
under this category are hereby directed to follow the under mentioned procedure both for existing

and new category.

10.

No tube well/ bore well to be constructed in near vicinity of the processing unit. Tube we.ll/
bore well to be constructed at the place which is hygienically maintained.

The assembly pipe/ casing pipe must be only of Mild Steel and no PVC (Poly Vinyl Chloride)
or similar pipes to be used. The tube well/ bore well having PVC or s:mllar pipes should be
abandoned and filled back.

Around the tube well/ bore well RCC (Reinforced Concrete Cement) grouting of 3 meters
(length) x 3 meters (width) x 2 meters (depth) must be provided. The pipe of the tube well/
bore well must be raised 1 meter above ground level (1 magl). The tube well/ bore well
must be surrounded by RCC wall of 0.5 meter high and 1.5 meter depth to prevent any
surface contamination to enter the constructed tube well/ bore well. Plan/Sectional

diagram is enclosed for reference.

The tube well/ bore well must be fitted with NRV (Non Return Valve) for ensuring that the
constructed tube well/ bore well is exclusively used for abstraction of ground water only.

At no point of time there should be any injection of any water or fluid into the constructed
tube well/ bore well/ Piezometer. -

The industries/ projects under this category should not implement any recharge measures
within the plant premises.

Any tube well/ bore well located/ constructed the near vicinity of STP (Sewage Treatment
Plant) or ETP (Effluent Treatment Plant) should be abandoned and filled back.

All efforts to be made for according priority for constructing the tube well/ bore well
outside the plant/projects premises.

The piezometer to be constructed for monitoring purpose should follow the same
procedure as that for tube well/ bore well for such industries/ projects.

CGWA reserves the right to withdraw the NOC and sealing of tube well/ bore welI in case of
any violation.

A. Any Specific Information Called for [in SCRUTINY] (000) Uploaded in XGN on 08/02/2019 11:09:51 from IP No: 117.239.209.91.
B. 17234-Gadre Marine Export Pvt.Ltd.(previously Hindustan Unilever Ltd) accepts the LEGAL responsibility )
and undertakes that the furnished information is CORRECT & ACCURATE.
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To,

Sub:

Sir,

F.No. 11-26/2016-IA-111
Government of India
Ministry of Emdironment, Forest and Climate Change

Indira Paryavaran Bhawan,
Jor Bagh Road, New Delhi - 110003
Dated: 10 July, 2017

The Director

M/s Gadre Manne Exgort Private Limited
District Junagarh, Gujarat

Gujarat -362001

Proposed project for laying of treated effluent disposal pipeline at District
Junagarh, Gujarat by M/s Gadre Marine Expoit Private Limited - CRZ Clearance -
reg.

This has reference to your proposal No. TA/GI/MIS/57332/2016, dated 05.08.2016 received In

this Ministry for CRZ Clearance In accordance with the provisions of the Coastal Regulation Zone
(CRZ) Notification, 2011 issued under the Enwvironment (Protection) Act, 1986.

2.

The proposal was re-considered by the Expert Appraisal Committee (EAC)- Infrastructure

Deveiopment, Coastal Regulation Zone, Buiiding / Construction and Miscellaneous projects, in 1707
meeting held during May 11, 2017, The details of the project, as per the documents submitted by
you and as Informed during the aforesaid meerings of the EAC are noted s under:

®

(il
(Hir)

(i)
(v)

tviy
(vii)

{viiiy

{ix)
(x)

()
(xii)

(i)

3.

The proposed project entalls laying of conveyance of treated effluent through a pipeline laid
on the sea floor and discharged Into the open sez at the appropriate location. The source of
effluent is from the processing units of frozen crab stick as well as frozen fish paste (Surimi)
and of fish protein powder from fish waste.

The project would lead o employrent of adzitional 250 local peopie (fisherman),

The total cost of the proposed project will be zibout Rs 10.75 Crores (induzing cost of pipeline
& expansion of unit).

The fish processing plant is locatec at 588 m on landward from CRZ boundary of 500m. The
project area falis In CRZ 1B, 111, and 1IV.

The outfall point of discharge will be at Latitude 20059°11.98"and Longitude 70013'48.24"
The length of the outfall pie will be 1325 m and wou!d terminate at 13 m water depth. The
outfall will have multiple port diffuser arrangement system with 4 number of parts of each
100 mm outer diameter.

CRZ map (1:4,000 scale) with demarcation of HTL, LTL has been prepared.

There are no mangroves or corals or sea grass or any other ecologiczl sensitive areas around.

The total quantity of effluent will be 2 MLD (8.33 m3/hour) [0.78 MLD + 1.22 MLD].

The length of the outfall pipaiine along its route is 1325 m.

The water depth at locetion of outfall will be 13.0 m with respect to €O, The outfall diffuser 's
designed with 4 nos. X 100 mm dia. Ports.

The proposed water requirement will be 1020 KL/day, and total waste water quantity is 1800
KL/Day and treatment capacity will be 2400 KL/Day,

The quality of effiuent shall be maintained as per the norms of GPCB, If any significant impact
on the ecology of sea is observed, the treatment of effluent would be enhanced.

The ecology of sea would be maintained by conducting periodic monitoring.

Gujarat Coastal Zone Management Authority has  recommenced the proposal from CRZ
perspective vide its letter no. ENV-10-2015-163-E(T Cell), dated 28.06.2016.

Bzsed on the Information suomitted by you as at para no. 2 above and others and

presentation made before the EAC (Infrastructure Development, Coastal Regulation Zone, Building /
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Al conadtions/recorrmeridalons sUpWahed Dy the Gagarat Coasral Zane Managesmant Authority
(GCZMA) vide w3 letter no. ENVO10-2016 74-0{T Cell), dsted 23.06.2016 shall strictly bo
compliea with.

2% of the cost of the project shall be opportioned for madne and coastal Siodiversity
EAOLBCHON AN CONSErvation meadures, Lo e Spont Dy the projpsct proponent towards Mﬂllno
115 Corparale Environmental Reospossditility (CER) ouring the currwncy of the project Propers
rocord and Account of messures teken should be maintained and shoult also be Submittod o
the CZMA avery six monthn,

Peaodie monitoring of fifluant dinchangs would 1> carried out 1o evaluais any change = Wwaste
wister cuality, sediment gquantity end bological charactoristics, Accordingty, Uthe project

proponent shall set up thrnoe effluent ischarge Monitonng points In the soa VviZz. ore station
Wittty 100 1 from the proposcd owsfall; and wo Satons ot 1000 m on «ither Side of the
ovstall point,

EMuent nol mesting with the CPOB/GIPCT normn sahall not e discharged oad sholl b stored
Guard Poods and recycled Dack Into the offiuent Troatment Flont for furthesr Doatmont o
achieve tha norms. Necessary fodiiies for this purpons: shall ba set up.,

The pipotine shall ba monitored rCoulinrly for Inskagues ond ensunea that there s ris loank hu-n
the plpeiine. In case of any Such eventualities, thr company shall immediately =togp

through the st plpeline Snd take the COMPCLIVO Mannurws In cosssitaton with ke CACE o
the District Callmetar.

e mhall e oonuzisd that there Sre o DIOCKDGes 10 the Crewd/rlvir /Sandy shores Owwe to laying of
DIpaiine and Fose Now of vwater shiatl De maintained.

The outfai LR =Hoil De 2 1325m distance offshore elang The oUlTall routs at L3m
water dopth, with aiffusers 4 X 100 mm Sametor parts, inclined ac havizontal. The outfel
diffussr shall not bawe any sharp Projection to avoid burdies o the Loats and fshorman
movlngamundlh-sm malnmrmmum-enmcmw-mmworm
ports shal r the s surfece.

Morbier Duoys shall be pleced closed T the outfall to help bosts wvoid cofiian while cras=sing.

Chorwad and sdicining armmas have soma exccl|ent ntor-ticksl sroes<. The project propooent vl
Oeveiop baseline Inventory of martne and coastal Nodiversity of inter-tidal regon of Chorwad
v Wil Sevelop consurvation plan Yor the seimee. Adequate financinl provinion for the same be
MEOae N the progesct Duodget.

Conseot 10 Entablimdy® sl De mned from Stota Pollution Control Board under the Alr
(Provertion and Contral of Pollution) Act, 1981 ond the Waters (Prevemtion and Controt of
Poliution) Act, 1974, as may So Hpoie blo

The construcrtion in CRZ areas Sha% De done strictly N scocordeances Wit the provisions of CRZ
NotiNceton, 2011 and as mendzd from e to tme.
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©. Full co-operation shall be extondsd o the officiats of the Rogional Offlce of MoEPFKRCC, duriry
monitocrng of Implementetbon ol  conditions stpulated in the clesarance. It whall e ansored oy
ACCUMENER/Aan MMy DO NECEeeary 1= Submitted to the monmtoring team during INSOECTMON . A Cormpsats
wovt of all the docurments shall e also subenitrodd to aglonal Oice of the MoEFRRCC

Z. TN the cane aof any changa(s) In the scope of tha projlect, the project would require s fresh
speraiual Ly this MImSory.,

2. The Ministry rosecves ha Coht 1o add scdditionsl nefoguanrd measures subscquantly, If found
nocessuary, and to toke action nciuding revoking of the Ccnironment Clearpsnce undor Eho provisons o
the Envirornenents! (Protection) Act, 1986, to ansure effoctive malomsntation of the wugQestoed
Safegunrd mesasuras in a time DouNd and Ssatisfactory mannar.

o, ANl Other staturory coaarancas such as thae aperovols for storaga of diesel From Chilef Controller
of Explosives, Fire Departrient, Civil Aviation Departmaont, Forest Conwanaation Act, 1EH0 anad Wilddlite
(Protection) Act, 1972 cto. shall be obtained, ax apphicadle Dy Projact ProOPponents Trom the resoactive
cormnpatant authorities,

10, The Project proponent showid advertins in et eest two loCcOl NOwsSpDapmrs wickoly crcuatasec i
the reglon, one of which ashall Bae N the vernacular language informing that thao Project. has Dean
Decorded CRT Clearance and copics ol Cearance eiiers are aveaiimable with tha State Polivtion Control
HBonrd (SPCES) and mnay 2150 Do Seon on tho website of the Ministry OF EOvicomment, Forsst and Clirmmts
Changa at hnp,:[‘:%rw.uh;.ln. The advertisarrment showld Be mace within sowven days from the

doate of recoipt of Berance Wetter and @ copy oOf the same sbould be forwarded o the Rogionas
Ofrice af thiis Mirdstry .

11, Thie clenrprce in subject to final order of the Honlo Supreme Court of India in the matier of
Gon Foundstion Ve Union of [odis in Wit Poetition (Civil) No.460 of 2004 a0 may be spolicable o this
erojecc.

1> Anvy appoal ogainet this
WALENY @ o) Of 0 clnyes e e

learance shal e with thoe Natiooal Greoen T obunal If preforced,
thoe! under Saction 16 of s Manonal Green Tribuwnal Act, 2010,

13, A copy of Lhe deasrance letter shall e sont by the erogonant to concernad ranchayat, Tilla
Parisad/Municipal Corpomtion, Urban Locsl Body and the Local NGO, §F ony. from whom suggestdons/
ropresentations, 1 any, were seceived witle processing the proposal. The cdeanancs lottes whall aluo ba
Put on the website of the comgany by tho proponsnt

e, The proponent shall upload the status of compliance of the stpulatod conditions, Inciuding
rersaits ©f  COAOMITOresd At On  thelr wobsites  ancd sl uEctats the  same pesiodically. Too shan
simultanaously be sent to the Regionasl Offica of MoEFRFSCC, thae respactve Zonal Office of O
the SPCH, The critoria pollutant leveis namety S, RSP, S0, NOX (ambiont leveln as well as stach
SITISNIONS) OFr IOl SCCtoray! Daramators, indicstad fac the proaject shall He monitorod and displayod ot
@ conveniant Incation neaar tho main gata of the comipany N tha public damain,

1. The SCrovtronmoental “tatsmant far easch financial ysar ending 31" Marcts 10 Foromev os IS
mnndatecd to o subretttad Ly fie parajoct Droponaent to the coscoraed State Poltution Cantral losrd as
prescribed undes the Environment (Oroteciion) Rules, 190G, as amendod subsoeguantly, Shal aluo Ge
Ut Oan the waoabsite of the cormpa BlanG with the stetus of comiplianca of conditions and shall also bo
mert to the respactive Regional OMfice of the Minisory Dy a-mail,

~

(Arvineg Mariar Nautiyal)
recnor

Woger %

O Evs

[ The Swcrotary. Teoeportrderst of  Poresis 3 Bavieanaient,  Bock 14, o' noor,  Sachivalayve,
ER IS G e - e A0 GReajasemt.

- Thas ChHslrsrsr, (EAVIroOmmment) B Acclitiseaol  Fas cerfary Seaartment of Forant aned Sesironeent
CHMIOW AT ECnatol S0res PAANME@o Mot AUtocity Governmrent of Clofor ot Tlec bk Mo st Floorr, fNoav
Swctivalmyn Sector 10 A, cCSancdhinoogar

> 11\eosgnw SN, OIS, Pacrives Bhocvesn, CBD-cum OMTcws Corngslas. Hoest Aclun MNagae, Baiel -
A Le

- Thor v ibies MesCeetsow,  Gadismrat Prolliuikon Control Soardg. PDSiyovarona Bhawvwad Sector- 10 A,
Gandhinsogmr- 308200380

-, ThEr AP (), PG Ro@ios el COIflca (W), E-%. Kaondriye Morpoavardss Whavwas, S Aceces
Colony, Link Roed -3, 2avishornkar Nodar, Shoost - -Aasaota

- Chuaarrat Filun.

- Monitoring Cell.

.
(A rwirvet “Mﬂb&tovat)

rowtor

-

A. Any Specific Information Called for [in SCRUTINY] (000) Uploaded in XGN on 04/07/2018 15:46:44 from IP No: 117.198.163.170.

B. 17234-Gadre Marine Export Pvt.Ltd.(previously Hindustan Unilever Ltd) accepts the LEGAL responsibility
and undertakes that the furnished information is CORRECT & ACCURATE.


http://www.cete.com/dplic/?d=TOEOc2IrxFe0nIrf
http://www.cete.com/dplic/?d=TOEOc2IrxFe0nIrf
http://www.cete.com/dplic/?d=TOEOc2IrxFe0nIrf
http://www.cete.com/dplic/?d=TOEOc2IrxFe0nIrf
http://www.cete.com/dplic/?d=TOEOc2IrxFe0nIrf

ﬂ

GOVERNMENT OF GUJARAT
FORESTS & ENVIRONMENT DEPARTMENT
BLOCK NO. 14, 8™ FLOOR, SACHIVALAYA

GANDHINAGAR - 382 010.

" —
HARDIK SHAH, IAS Ph: (079) 23251062
DIRECTOR (ENVIRONMENT) &
ADDITIONAL SECRETRAY Fax : (079) 23252156

direnvia: v

Ref: No.ENV-10-2015-163-E(T cell) June 28, 2016
To,
Shri S .K. Srivastava

Additional Director(IA-IIF}

Ministry of Environment, Forests & Climate Change
Indira Paryavaran Bhavan, Jor Bugh,

Aliganj Road New Delhi - 110 003

Sub: CRZ clearance for proposed project for laying of treated effluent disposal
pipeline from Gadre Marine Export Private Limited to deep sea at Chorwad,
Dist: Junagadh by M/S Gadre Marine Export Private Limited -regarding

Dear Sir.
M/S Gadre Marine Export Private Limited ( GMEPL) vide its application dated 10-
02-2015 approached this Department for secking recommendations from the Gujarat
(oastal Zone Management Authority for obtaining CRZ Clearance from the Ministry
of Environment, Forests and Climate Change, Government of India for their proposed
project for laying of treated effluent disposal pipzline for disposal of treated effluent at
deep sea at Chorwad, Dist: Junagadh
M/S GMEPL  submitted following documents alongwith application:
1. Form-1 as per CRZ Notification 2011
2. Permission letter dated September 25, 2014 from GMB 1o carry out
oceanographic/Hydrographic suivey
3. A copy of request made to GPCB for NOC amendment in respect in increasing
the production
4. A report for demarcation of HTL., LTL and CRZ map alongwith superimposition
of the proposed activity on it, prepared by the Institute of Remote Sensing, Anna
University, Chennai
5. Various undertakings as per guidelines of this Department
6. Marine Environmental Impact Assessment study for discharge of effluent
prepared by the Indomer Coastal Hydraulics (P) Itd, Chennai
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7. Marine Environmental Impact Assessment study for discharge of effluent
prepared by the Indomer Coastal Hydraulics (P) Itd, Chennai

The EIA report prepared by the Indomer Coastal Hydraulics (P) Lid , Chennai
includes the details like Introduction{chapter 1), Description of Plant(chapter 2),
Ecology and Economy(chapter 3), Screening and Scoping(chapter 4), Base line
Data(Chapter 5), Seabed Investigation(chapter 6). Description of Models(chapter 7)
Description of Environment (chapter — 8), Impact Assessment (chapter 10), Mitigation
(chapter 11) , Marine Enviroriment Management Plan (chapter 11), Past Project
Monitoring and Conclusion(chapter 13)
The main findings of the Marine EIA report prepared by the Indomer Coastal
Hydraulics (P) Lid, Chennai are summarized as follows: -

1. The laying and construction effuent outfall with diffuser port will have
marginal impact on seawater, marine ecology land use and community. The
magnitude of the adverse impact appears to be low. Nevertheless, the
proposed project would bring positive impacts on land use, people, their living
and the economy of the region. The impact due to construction of marine
outfall and the effluent discharge in sca wiater are analysed. The Construction

N would initially affect the sea bottom and benthic community.

1l Prolonged exposure of aquatic organism to the discharge effluent close to the
diffuser ports or in the initial mixing zone would cause migration of fishes.
The discharge of efMuent would initially influcace the water quality of the
seawater. Most fishes including shell fishes can tolerate moderate change in
water quality for a peried of minutes to hours; however more extended periods
may impact on marine life.

1. Any impact on historic/ cultural heritage and social -economic activities
appears to be absent.

IV. In general, the presence of outfall may i) locally restrict the use of drifting
nets, ii) the presence of discharge ports above the seafloor will prohibit use of
gill nets and drift nets, iii) the installation of diffuser in sea bed and the jet
plume discharge water would locally alter the flow pattern within the initial
mixing zone and iv) improper design of outfail diffuser may reduce the mixing
and increase the distance of mixing zone, Improper design of may cause
interference with currents resulting in problem for the movement of boats

sailing in the vicinity.

~
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o 1O, 2N 1D ol the reated clMuent mecting with the Gujarats Pollotion Conmraol Floard
(IO I norms ot the polnt recommendod by the Indamers Coastal My draaliox (")
Lt shall onoly be discharged through the said pipeline.

1L Caomprehensive PEnviromament mpasct Axscsouanent report shall be aubmitted 1o this
department and  the  « daati Iaugpestions given in it shan be
implomoented.

12, 1The consroction debels and sowage goneratad during the construcoion phase shall
not bo discharged Into the creek, sem, extuary or into the CRZE aren. The debrix
shall be removed (roem the construction site mmediately afler the construction is
wver and shall be disposcd off as poer the guidance of the GIPCEs .

13, The conatruction camps shall bhe Jovated ouiside the CORS aren and ohe
Cconstruction fabours shoall be provided with the necessary amenitios, Inaluding
sanitation, water supply and el and it shall be ensured that the enviromnmental
conditions are not deteriorated by the construction labours.

149, The proundwater shall not be tmppoed to meoet withh the swater veqguircenents during
consiruction or operation phase in any cosc.

1S, A Disoster Monagement Plan 1o maoet with any oventualitios that amay arise darkng
Consructlon and/or oporatilcs phass stha!! Se prepared and implemented,

16, M/S GV shall | provide online treated cfiflucnt quality monitoring device
before it in discharped into the sen at a point sugaested by the Todomer Coasual

- Tiycdraulios () Lid

1 7.A sceparate Environmental Coll with gualified personoe!l shall e crostodd 1o
implement the Hovircomental Management 1Ploss ssd o wepacste Badpes shall be
provided for this purpose.

1X. The cox: ol the external agency that may be appointed by ivis deparonent for
supreryision / monitoring of the project activities during constram lon/ oparational
Phases shall e borme by BMs GRME P

19 Massive greenbell development progeam including the mangrove placustion shall
i aren of 25 ha. bo carried out in comnmultation with the QO FREC /Farest Department
by MM/ CGIMIFPL. und would be completed  witliin a period Of two years fromn the
date of issuance of the CRYZ clearance fromm the MOoBEFZ OO, GOT,

Z0. A large scale socioscconomic upliftment progeram in consultation swith the Iisrice
Colloctor/ 1230 shall be carried out. A separate budget shall be provided for thix
purpose and detziix be fumished (o this Dopartmcent frosn time (o thme

2. Envirormmoenial  Auadit report shall be submitied every yoar, The report sholl also
caover the change in the coastal and marine anvironmment anrouta the prooposedd
pipeline and  around  disposal polnt due o commiissioning  of  the proposed
pipotine.

22 A wix monthly progress report regardiog (ho conpliiance of the conditions shall be
sttt tor this DIeportament ansd AMalilma oo, Cos .

3. Aoy additionel oondition that mss ba imposcd by the MO & OO, Ceons his
T3e o anant romrn tlme to tme ahuadl bave to be compliod with by MOs CGORAPT .

T hanking yous
Wours sincerely .

AT
CRlaraii Shaalsy
Ewnol: As abrave

Clapy oz

T T e Eroctor
U Chdre Macine Expaors Pye Laad
Lo NO- 1301, HToliday Florme Boad |
Chorwnd -362 250
E2int: Bomnoaactiy c——e For aecensmey sotin ol vour ersl sloogsa. Tnformmanion plossc.

-—
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Annexure - 04

-: Inspection Report: -

Inspection Place: Gadre Marine Export Pvt Ltd, Village: Chorwad, Dist.: Junagadh.
Date of inspection: 10/04/2018, Time: 12:30 Hrs ‘

Reference: Complaint of Shri Vijaybhai Rudabhai Bhuva which received from:
1) Jillapanchyat Karyalay, Arogya Shakha, Junagadh, vide letter no, G.AA.A./D-
1/Sanitation/1712 to 1723/2018, dated: 02/04/2018 &
2) HO, vide letter no. Fariyad cell/2018 GM 06/449539, dated: 02/04/2018 (complaint
1D: 11908)
Observations:
This unit is inspected with reference to Complaint of Shri Vijaybhai Rudabhai Bhuva which received
from Jillapanchyat Karyalay, Arogya Shakha, Junagadh, vide letter no, G.AA.A./D-1/Sanitation/
1712 to 1723/2018, dated: 02/04/2018 & from HO, vide letter no. Fariyad cell/2018 GM 06/449539,
dated: 02/04/2018 (complaint ID: 11908).

Unit is having valid CCA for the product of SURIMI FISH PASTE-14400 MI'/Annum, FISH MEAL-
4200MT/Annum, MANURE-250 MT/Annum, IMITATION CARBSTICK-7200MT/Annum & CRAB
CHANK/CARB ANALOG/BRADED-1200 MT/Annum. '

# Unit is engaged in producﬁon of fish products. During inspection, Surimi plant is found in operation.
Unit has stopped production of Crab Stick and shifted major plant machinery of Crab stick plant.

# Unit is having effluent treatment plant with primary, secondary and tertiary treatment facility for
treatment of generated w/w, unit is having two nos. of ultra-filtration system which is found in
operation, all provided ETP units along with newly installed UASB reactor with gas holder and flaring
system are found in operation, unit has installed new RO plant of capacity 1200 KL/ day, which is found
in operation. Unit has treating whole ETP treated effluent into new installed RO plant and RO permeate
is utilized for gardening/plantation and reuse purpose (reuse in cooling, Boiler feed, washing purpose).
Unit has installed 20 nos. of sprinklers for sprinkling of treated effluent in to gardening/ plantation area.
During inspection, provided all water sprinklers are found in operation. Unit has installed magnetic
flow meter at ETP inlet and at outlet of sand filtration. Cumulative reading on outlet of sand filtration
is 75669 m® noted, while ETP inlet flow meter readings are: (1) RO reject: 22067 m?, (2) DAF return
line: 69552 m?, (3) Nali tank O/L (washing water): 416168 m’ noted. Unit has installed magnetic flow
meter at outlet of RP permeate & cumulative meter reading 18734 m? is noted. Wet sludge is observed
in SD beds. Unit is going to install another one UASB & civil construction work is going on.

# Unit is having two IBR boilers of 4 Ton capacity, from which one boiler is kept as a stand by and
cyclone separator is attached as an APCM while other boiler is in operational and cyclone followed by
bag filter is attached as an APCM. Coal is used as fuel in boiler.

# Unit is having hazardous waste storage facility neai‘by ETP area in which approx. 7 MT studge is
found stored. Unit is a member of Saurashtra Enviro Projects Pvt. Ltd. for final disposal of generated
ETP sludge.

# During inspection, six number of bore wells are found within premise out of which five number of
bore well are found mounted with pump and pipeline while remaining one bore wells are found in non-
use condition. Unit has installed flow meters on four numbers of bore wells and maintaining water
extraction record on daily basis. Unit has not installed flow meter on Bore-well number 5, which
situated nearby ETP area. Person contacted informed that they are not used this Bore-well, presently
water utilization started from this bore-well for construction activity of new UASB. Unit has obtained

EEPR
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NOC from CGWA for ground water abstraction 1880 cubic meter/day through existing six Bore-wells,
vide letter no. CGWA/NOC/IND/ORIG/2017/2928, dated: 21/12/2017.

At the time of inspection there is no any arrangement found within premise for illegal discharge of
wastewater in underground through bore well. Unit has laid down the Marine disposal pipeline for
treated effluent disposal in to deep Sea. Unit has obtained clearance for laying of treated effluent
disposal pipeline from Forest & Environment Department, GOG, vide letter no. ENV-10-2015-163-E
(T cell), dated: 28/06/2016 & from MoEF, vide letter no. F. No. 11-26/2016-1A-111, dated: 10/07/2017.
Unit yet not started the treated effluent disposal in to Sea. At present marine disposal pipeline is not
connected with treated effluent pipeline.

During inspection following water samples are collected for analysis from following locations:
(1) From final outlet of ETP i.e. RO permeate '

(2) Inlet of RO plant i.e.-outlet of sand filtration

(3) From Bore-well no. 5, near ETP area within premises

During inspection, following written instruction is given to the unit and directed to submit the
compliance report within three days:

1) A 1 Qe Az? Baue ud s2dt udal WEA gl seell.

R) SlAHl A5 (eaatet udl AAEs sellaflzr (A e Brud 1) cdude B, @ sclallz? 2ug Wos
utlell Al 2 Rrus cidel wR cduaq wat Aol 258 Abiysul Reradl den 2 g ur
Aucllor Woe couad.

’ Ve
Inspected by: . Q\&/&W
(B. M. Dolasiya) (M. R. Macwana)

SSA Regional Officer



© {

PCB Id: 17234

Gujarat Polluﬁ)s Qontrol Board

( Inspection Report ) - Air,Water,Hazardous 3/
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986) >~

1 |Industry Details - gadre marine export pvt.ltd.(previously hindustan
unilever ltd)

Email : PLOT NO:130/1,,
sachin.nakharekar@gadremarine.co HOLIDAY HOME ROAD, VILLAGE-CHORWAD,
m CHORWAD - 362250
DIST : Junagadh, TAL : Malia , SIDC : Not In Gidc
Telephone : ‘
9099023114
InspectionId: 476363 ( On Complaint ) Ro Name: Junagadh
2 |Type/Scale / Sector / Status : ORANGE / LARGE / Fish processing and packing (excluding chilling of fishes) / In
Operation
3 | Inspection Dt & Time : 10/04/2018 12:30 / Air , Water , Hazd  Person Contacted : Sachin Nakhdekar - Commercial
Manager
4 |Env Audit Detail : Sch: 2, Environ, Year:2017,0nDt: .
Commissioned Dt : 01/02/1996 Production Start Dt : 01/03/1995 Applicability of CRZ Rules : No
_S [Water Consumption in Kilo Lts PerDay _ _ Ind: 820000 __ Dom: 40.000 _ _ _ _ Borewells: 6
Waste Water generation / Discharge (klpd) Ind: 780.000 Dom : 35.000 Tubewells: 0
7 |Consumer No.(Electric Meter): L Source of Water Supply: Borewelt
8 | Disposal Mode of Industrial / Domestic: Zero Discharge / Irrigation - _
9 | Discharge Pt/ Final Receiving Body (Ultimate):  On land for Plantation & Gardening / No generation of industrial
wastewater

11 |Effluent Treatement plant (ETP) : Units, if provnded and status :
ETP Details : P-Collection Cum Equalization,P-Equalization Tank,P-Flash Mixer,P-Pri Settling Tank,Primary,S-Aeration
Tank,S-Sec Clarifier,S-Settling Tank,S-Sludge Dry Beds,S-U.A.S.B,Secondary, T-Carbon Filter,T-Sand Filter, Tertiary

12 | Whether Industry is a member of CETP ? No
13 [Boilers=2 , DG Sets=6 , Flue Gas =5, Process =0 , ETP Cap = 1913 Capaclty of All=10HP

APCM Details : Not provided
Fuel Used : H.S.D,ldo
Stack Attached to : Boiler,D.G. Sets

14| TSDF Name: = Bhachau-Saurashtra Enviro Projects Pvt. Ltd[28203] -

17 Last 3 Legal Action :

06/02/2018 PER, - 457372 REV APP 443736

14/11/2017 REV ]

20/07/2017 REV 16/08/2017 3MT, 445589 REV CoOM 420644

13/05/2017 REV 28/06/2017 TRI, 437709 REV REV 416055
Monthly Patrak Data : Last Return : 201803 HAZD Waste Disposal : 0.000 (0 Trucks)

rged in month |
Meter Reading - 70908, Kilo Litre - |
21436

Production - 1097543, ETP - 97466, APCM - 0 Meter Reading - 192045, Kilo Litre - 25581

25/04/2018 ~ 1/6 (Through XGN) | | N
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Gujarat Pollutiﬁﬂontrol Board

( Inspection Report ) - Air,Water,Hazardous
(Under Section 23 of The Water Act 1974, Under Sectxon 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

One Time Updations ;
e | - | Electric Company Name (Power Supply) PGVCL
p | - | On South Direction of the location of the Company : --
p | - | On West Direction of the location of the Company --
o | - | Production since (Date) or Proposed 01/03/1995
P | - | On North Direction of the location of the Company -
p | - | On East Direction of the location of the Company --
0| -| Air - Water - Hazd ACTs Applicability ? Air, Water, Haz
g | - | Nos of Stacks ( Flue Gas & Process ) 0,2
k | - | Recycler Regis N.A
, SEP-Bhachau-Saurashtra
h | - | Regd with T.S.D.F Enviro Projects Pvt. Ltd
[28203]
i |~ | Recyclable Hazd Waste Disposal to N.A
j | - | Name & Address of MAIN Re-Cycler NA
I |- CETP Name ----NOT a CETP Member
f | - | Display Board Provided at the Entrance ? ‘ Yes
m | - | W.W.G Treatment.thru Pri/ Sec / Tertiary / N.A ; Secendary-Tertiary
n | - | Nos of Flow-Meters - W.C/W.W.G/ETP = 4,3,2
d | - | Is Industry ZERO DISCHARGE Catg (If Yes, HOW ?) No.
General Observation
a | - | R.O File No - 1495
a |- | Is the Industry-in Operation 77 Yes
T = e -
c |-
d | -
e | -
fi-
2l d
h |- Seperate Energy Meter for A P. C M ‘7 No.
h | - | Provision of any STAND-BY Pump ?? . No.
Air Related
T e e
b |-
c - o dS U
d | -] ALL APCMs are in operation B
e |- | SMF availability
R —
g |- |'P ! nt. NA
h'| - | Ultimate Dlsposal 0f Scrubbmg Medla N.A
i | -] Nos of Samples: Stack & Ambient g,0
Haz Waste Related
1. -
=T —
e ,
d | - | Reusing or Recycling of Haz Waste by Industry ?
) I;?OgBook / XGN Manifests / Disposal Records TALLYING Not At All
- Stock of Haz-W te @ premlses/Whether EXCESS ? --
|-

25/04/2018 2/6 ( Through XGN ) : '~




Gujarat Polluﬂ(ﬁZontrol Board [ PcBIa: 17234 |
( Inspection Report ) - Air,Water,Hazardous ,\7
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986) \)‘

Water Parameter

b |- | Source of Water Supply Borewell

c |-t No.

d (-] es

e |- | Was the ETP in operation ? Yes

f | - | Treatment System ADEQUATE to handle existing effluent | Adequate

g -1 Al No. —
h | - | Nos of Samples collected 3 ]

Remarks :

Site Observations during Inspection, PCB-ID: (17234)

This unit is inspected with reference to Complaint of Shri Vijaybhai Rudabhai Bhuva which received from
Jillapanchyat Karyalay, Arogya Shakha, Junagadh, vide letter no, G.AA.A./D-1/Sanitation/1712 to 1723/201%,
dated: 02/04/2018 & from HO, vide letter no. Fariyad cell/2018 GM 06/449539, dated: 02/04/2018 (complaint
ID: 11908). IR & complaint letter is uploaded h/w. [452]-25/04/2018

W.C Notings: Water consumption @ 860 KLPD[452-NRO]~

Specific Instructions given to Industry at the time of visit . for Pt to Pt Compliance

Al Hl Are ler By ug scdl Udetl oll$al 2l <]l

SlAHl Aos [Bedaet Ul Aoadls sclller Rl dle: By 1) doudd 8, % sclldle? ous Wes usdledl =l
dle? rue ade uR ddllag el Aol 8 oty sHl et dat AL ciget Uz Aaucllol W
conadl.

Compliance Observed in this Inspections.

Ll/"\

25/04/2018 3/6 ( Through XGN) (N
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Gujarat PollutfoiY ®ontrol Board PCB Id’:ffi‘?:34>

(Inspection Report ) - Air,Water Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

BEEl AQL Hdell WssAotoll 32L, Wl dAUAeloll, ETP ol Axes élgw ou - Fully Complied
32l wWudl; We submmitrg last 3Month Data in "000" PDF Thanks

(05/04/2018) : :
ollost caAR HE (4 MT) CCA AR o532 o2 Ag.Respected Sir,@#$@#S$For 473068(15/03/18) Still Pending

CCA Ammendment of our Boiler is under Process & we will do ASAP., @H#S@#
$ (05/04/2018)

UUSA ARAAAA Uil elolett RRaML fletdee [AsAaAd,; We are in | 457372(1411/17) Still Pending

process of development of greenbelt behind of upflow aeration and the work
shall be completed shortly. (13/03/2018)

AURAL wHle Aed ¥ st uBeA2 U selMller colag wal Aal 288 | 457372(14/11/17) Still Pending
@G{lqcn ; We have install flow meter at our let of ETP and maintain records

of the same. (13/03/2018)
JE 2Bz (Ros (Beeslet Ul) URell AL 3 %2l 3l et:m&a 8 455325(23/10/17) | - Still Pending

(WHio 2ot HI2 AUl
et UGl ol AR A, Wte2 Hl et el wrll 12y Wtz %ﬂ%au
cotacl wal vl dRAAR S '
(lettatd.

A well duia 12 CGWAS uRallatet 2% 5:¢ll; we have been 455325(23/10/17) Still Pending

granted CGWA permission from New Delhi. Copy of permission is upload in
"000" pdf. Thanks, (13/03/2018)

UL ARt wsuste sl , 455325(23/10/17) Partial Compliance

L 25/04/2018 ' 4/6 ( Through XGN)




Gujarat Pollutfﬁdontrol Board

( Inspection Report ) - Air,Water,Hazardous J‘:)
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (17234)

A Sample Details

Tto8/24 1235-1235 REP | from outlet of sand filtration i.e. inlet of ro plant Slight Yellow
2 | W-15 (7to8/24 1240-1240 REP |from final outlet of etp i.e. ro permeate ~ Colourless
3 | W-22 (7to8/26 1250-1250 REP |from bore-well no. 5 situated near etp area within Colourless
remises ~ |

B Process Stacks

C Flue gases Stacks

1 |D.G. Sets 13 DG SET-2(625) N.A NOT HSD 0.14KL/HR
2 | D.G. Sets 10 DG (380) N.A NOT H.S.D 0.080KL/HR
3 | D.G. Sets 10 DGSET(500) N.A NOT H.SD 0.125 KL/HR o
4 | Boiler 15 Common stack of Boi- YES NOT 1do 35 Lit/Hr
1/2/3
5 | D.G. Sets 13 DG SET-1(625) N.A NOT H.S.D 0.14 KL/HR ]

D Details about Hazardous Waste Management :

COL,DST,STO,TRA
COL,DSS,STO,TRA
DSS,0TH

enilcél s udge
Used or Spent Qil I-51
Wastes or residues containing oil I-52

50.000-M.T

E Products :
= n Remark.

350.000

1 By For Meal 667.000 - M. T 0.000| WE WANT RECOVER
PRODUCT SO IT REDUCEC

2 By Product For Manure 0.000 21.000 -M.T 0.000|delete the product

3 |Crab Chank/Crab Analog/Braded Products 100.000 150.000 - M.T 100.000We want to double the quantity

4 {Imitation Crabstick 600.000 1150.000 - M.T 600.000 {Increase of 600 MT/annum

5 |Surimi Fish Paste 1200.000 1700.000 - M.T 1200.000 |increase of 8400Mt/annuim

6 |Whole Fish Product 0.000 82.000 - M.T 0.000 |Product to be deleted

F Raw material

1 |polyphosphate 3.300 - M.T
2 |raw fish ) 2541.000 - M. T
3 |sugar 71.660 - M. T

G Water Consumption & Generation Break up

_ Remark
1 | Boiler Feed 50.000 Tankers
2 | Cooling Water 20.000 10.000 Tankers
3 | Domestic Purpose 40.000 35.000 Borewell, Tankers
4 | Mnfg Process 1776.000 1770.000 Borewell

H Solid Waste

Inspection Team : M. R. Macwana, ROH - B.M.Dolasiya,SSA(M)

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

O
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ANALYSIS REPORT FOR Gujarat Pollution Control Board, Rajkot \/
WATER / WASTE WATER SAMPQ 5 5 ’ Race Course, Ring Road,
Near Race Course, 5-
Rajkot - 360 001 -}
Fish processing and packing (excluding chilling of fishes) / LAB Tele:(0281) 2474524, 2459831

Inward : 18624

TEST REPORT

Test Report No. : 18624 " Date: 07/05/2018
1. Name of the Customer : Gadre Marine Export Pvt.Ltd.(previously Hindustan Unilever Ltd) - 17234
2. Address : 130/1, ,HOLIDAY HOME ROAD,VILLAGE-CHORWAD
CHORWAD-362250, Taluka : Malia, District : Junagadh, GIDC : Not In Gidc
3. Nature of Sample : REP-Representative/Grab, (Insp Type : COM-On Complaint)
4. Sample Collected By : M. R, Macwana, ROH
5. Quantity of Sample Received : 0
6. Code No. of the Sample 1 231487
7. Date & Time of Collection & Inwarding : 10/04/2018 , (1235 to 1235) & 19/04/2018
8. Date of Start & Completion of Analysis : 19/04/2018 & 04/05/2018
9. Sampling Point : From outlet of Sand Filtration i.e. Inlet of RO Plant ~
10. Flow Details (Remarks)
11. Mode of Disposal :
12. Ultimate Receiving Body : TREATED WATER DISPOSED IN SEA
13. Temperature on Collection : 24 & pH Range on pH Strip :7 to 8
14. Carboys Nos for : Barcode & Color & Appearance :Slight Yelow
15. Water Consumption & W.W.G (KLPD) : Ind :1840.000 , Dom :40.000 & Ind :1800.000 , Dom :35.000
Sr Parameter Unit Test Method ‘ Range of Testing Resuit
1. Temperature Centigrade | IS: 3025 (Part ~ 9) — 1984(Reaffirmed 2006) :Ambient oC - 600C = 24
21pH pH Units 4500 H+ B APHA Standard Methods 22nd edi.2012 ' 1-14 pHvalueAsor.. 7.77 -
3/ Colour PLCo.So. | 2120 B APHA Standard Methods 22nd edi. 2012 |2-to 99 Hazen & 1501 10 |
4| Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method| 10 — 200000 mg/L o568
5 |Suspended Solids mg/! Gravimetric method. (2540 D APHA Standard Method| 2 - 10000 mglL 94
6 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standar| 1 - 2000 mg/l. ‘ 3356
7 [Chioride mg/! Argentometric method. (4500 CI? B APHA Standard M| 1 - 50000 mg/l =T a0
8 iSulphate mg/l APHA(22nd edi)4500 SO4 E 2-40mg/l 357
" 9/Chemical Oxygen Demand mg/l APHA (22nd Edition)- 5220 B Open Reflux Method-21| 5.0- 50000 mg/| 82 B
10 Oil & Grease mg/! Liquid — Liquid Partition Gravimetric method. (5520 B | 01— 1000 mg/ 04
11| Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extra| 0.1 — 50 mg/l : ‘7" BDL
12| Fluoride mgll SPADNS method (4500-F-D APHA standard Methods|0.10-40 mg/i e
13 Sulphide mgh APHA (22nd Edi.)4500-s2-F —iodometric Method 1-500.0 mg/! 035
14/B.0.D (3 Days 270C}) mgh 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmec| 05-50000 mg/l T
15/Sodium Absorption Ratio(SAR) SAR 1S11624-1986(Reaffirmed 2009) 1-50 vMegl - 105

Laboratory Remarks : Approved By:434-r.0_434 Dt.: 07/05/2018

H.P.Patel, RO Lab Head

Field Observation :

Note : )
1.* - These parameters are NOT covered under the scope of NABL.
2. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
3. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
4. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
5. The Board is not responsible for the authenticity for the samples not collected by the Board's officials.
6. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Guijarat Jurisdiction only. )
7. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23rd Edition by APHA.
9. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

®

01/07/2021



WATER / WASTE WATER S Race Course, Ring Road,
Near Race Course

Rajkot - 360 00
Tele:(0281) 2474524 , 2459831

ANALYSIS REPORT Fgm 6 Gujarat Pollution Control Board, Rajkot

Fish processing and packing (excluding chilling of fishes) / LAB
Inward : 18625

o o TEST REPORT - -

__Test Report No. : 18625 _Date: 07/05/2018
1. Name of the Customer : Gadre Marine Export Pvt.Ltd.(previously Hindustan Unilever Ltd) - 17234
2. Address : 130/1, , HOLIDAY HOME ROAD,VILLAGE-CHORWAD

CHORWAD-362250, Taluka ; Malia, District : Junagadh, GIDC : Not In Gidc

3. Nature of Sample : REP-Representative/Grab, (Insp Type : COM-On Complaint)
4. Sample Collected By : M. R. Macwana, ROH
5. Quantity of Sample Received : 0
6. Code No. of the Sample ) 2 231488 }
7. Date & Time of Collection & Inwarding : 10/04/2018 , (1240 to 1240) & 19/04/2018
8. Date of Start & Completion of Analysis : 19/04/2018 & 04/05/2018
9. Sampling Point : From Final outlet of ETP i.e. RO Permeate ~
10. Flow Details (Remarks) :
11. Mode of Disposal : On land for Plantation & Gardening
12. Ultimate Receiving Body : TREATED WATER DISPOSED IN SEA
13. Temperature on Collection : 24 & pH Range on pH Strip :7 to 8
14. Carboys Nos for : Barcode & Color & Appearance ;Colourless
15. Water Consumption & W.W.G (KLPD) : Ind :1840.000 , Dom :40.000 & Ind :1800.000 , Dom :35.000
J STJ - Parameter | Unit | Test Method ‘! Range of Testing ”“ﬁkf-'(iesulti -
‘1 1 ,TemE[atﬂ ) Centigrade f IS: 3025 (Part — 9) - 1984(Reaffirmed 20086) F“m—bient oC - G(LOE 7 2 :
[7£Jﬁ*¥ﬁh_h J pH Units j4500 H+ B APHA Standard Methods 22nd edi.2012 ,‘ 1-14 pthalue_A-s;/V ez
L 3:Colour ‘l Pt.Co.Sc. [2120 B APHA Standard Methods 22nd edi. 2012 ‘52 - to 99 Hazen &J:ﬁOl L1108
| 4 Total Dissolved Solids 7 mght Gravimetric method. (2540 C APHA Standard Method% 10 — 200000 mg/L
bﬂ—sgpkenmh%~ﬁ—’\ﬁravimelric method. (2540 D APHA Standard Method|2 - 10000 mgiL 12
6| Ammonical Nitrogen { mgll [1).Titrimetric method (4500 NH3 B & C APHA Standai| 1-2000 mgi. . i85
\j@u ‘R‘; mgll __|Argentometric method. (450@??@5}@TT—7 :@9? m_é?lj 77:77:7120 7
| 8 Sulphate _ mgl | APHA(22nd edi)4500 SO4 E |2-40mg/I 4o
9 |Chemical Oxygen Demand ! mg/l /APHA (22nd Edition)- 5220 B Open Reflux Method-2! 5.0- 5%’0“0%‘97? o e
| 10/0il & Grease B J mg/l Liquid - Liquid Partition Gravimetric method. (5520 8 /01— 1000 mg/l 0o
E%Emm Antipyrene method without Chioroform Exra 0.1 50 mgll b0
[ E&‘ﬂqgfidexHL mg/! | SPADNS method (4500-F-D APHA standard Method_s[ﬂ%mg/lﬁr 7 0.85
| 13Sulphide ) - { mg/! APHA (22nd Edi.}4500-s2-F —iodometric Method  |16000mg/l = o2z B
| 14/B.0.D (3 Days 270C) mg/l 3~ Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmec| 05-50000 mg/i T
| 15/Sodium Absorption Rafio(SAR) SAR 1S11624-1986(Reaffirmed 2009) 1-50 vMegl 104

Laboratory Remarks : Approved By:434-r.0_434 Dt.: 07/05/2018

H.P.Patel, RO Lab Head

Field Observation :

1.* - These parameters are NOT covered under the scope of NABL.
2. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
3. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
4. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
5. The Board is not responsible for the authenticity for the samples not collected by the Board's officials.
6. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Gujarat Jurisdiction only.
7. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
8. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23rd Edition by APHA.
9. Bioassay test (for toxicity) -18:6582:Part-2:2001; Reaffirmed 2007.

01/07/2021



ANALYSIS REPORT FO
WATER / WASTE WATER SA 7

Fish processing and packing (excluding chiliing of fishes) / LAB
Inward :

Gujarat Pollution Control Board, Rajkot
Race Course, Ring Road,
Near Race Cuurse, @
Rajkot - 360 001y
Tele:(0281) 2474524 , 2459831

18627

TEST REPORT

18627

__Test Report No. :

Date: 07/05/2018 |

1. Name of the Customer
2. Address

3. Nature of Sample

4. Sample Collected By

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis
9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

: Gadre Marine Export Pvt.Ltd.(previously Hindustan Unilever Ltd) - 17234
: 130/1, HOLIDAY HOME ROAD,VILLAGE-CHORWAD

CHORWAD-362250, Taluka : Malia, District : Junagadh, GIDC ; Not In Gidc

: REP-Representative/Grab, (Insp Type : COM-On Complaint)
: M. R. Macwana, ROH

: 0

1 231490 .

: 10/04/2018 , (1250 to 1250) & 19/04/2018

: 19/04/2018 & 04/05/2018

From Bore-well no. 5 situated near ETP area within premises ~

: TREATED WATER DISPOSED IN SEA

: 26 & pH Range on pH Strip :7 to 8

: Barcode & Color & Appearance :Colourless

: Ind :1840.000 , Dom :40.000 & Ind :1800.000 , Dom :35.000

@ Paramete; - f Unit*r Test Method Rangg gf“l’fSPng ﬁfesult )
[ 1 \Temperature - [ Centigrade | IS: 3025 (Part — 9) — 1984(Reaffirmed 2006) | Ambient oC - 60 oC s

I' 2] pH ; pH Units f4500 H+ B APHA Standard Methods 22nd edi.2012 1 —-14 pH value As or 77,52

| 3 [Colour | PtCosc. ’2‘120 B APHA Standard Methods 22nd edi. 2012 2 to 99 Hazen & 1-50¢ 05

% 4| Conductivity Jﬁ micro.s/cm 12510 B APHA Standard Methods 22nd edi.-2012 | 0 WS/om — 100 mSic 4980
_rTotal Dissolved Solids f mgh | Gravimetric method. (2540 C APHA Standard Method 10-200000 mgll. 2070

| 6/Ammonical Nittogen | mg/! 1).Titrimetric method (4500 NH3 B & C APHA Standa,{ 1 - 2000 mgfl. 0204 L
—'TﬁKjeldahl Nitrogen . mgl | Titrimetric method followed by preliminary distillation 5| 1 — 5000 mg/l mg/l sy

| 8|Nitrate ) ‘ mgl ]Cadm:um reduction method As per Spectrophotometr 0.005 — 100 mg 0 mg/| Y

| 9| Alkalinity as Caco3 mgl | Titration method. (2320 B APHA Standard Methods 2.‘ 1-5000 mg/l T aw

| | 10 Total Hardness as CaCo3 T - mgA |Ethylene Diamine Tetra Acetic Acid (EDTA) Titrimetric| 1-5000 mg/l U T es
11[Calcmm o mg/l |Ethylene Diamine Tetra Acetic Acid (EDTA) Tltrlmetnc[ 1-5000 mg/t - 57
lZl_agnesmm agnesium mg/ JEthylene Diamine Tetra Acetic Acid (EDTA) Tltrlmetrlc} 1-5000 mg/t 96 o

Percent Sodlum %Na

1S11624-1986/(Reaffirmed 2009) \o 01— 100%. R
Argentometric method. (4500 CI? B APHA Standard M 1-50000 | mg/l S 14 ‘

\
|
l
[
\
!
i
J
J
|
|
T
.i—

‘ 14‘ Chloride mg/l

| 15 Sulphate mg/l | APHA(22nd edi)}4500 S04 E !2-40mg/l C o sg

‘Tsfpr@hate - mgl |(4500-P D APHA Standard method 22nd edi) /o-so&'@f T oL

| 17 Chemical Oxygen Demand mg/l {APHA (22nd Edition)- 5220 B Open Reflux Method-21 5.0- 50000 mg/l Y

?g\(fl&e\reése mg/l quu|d Liquid Partition Gravimetric method. (6520 B | 101 - 1000 mg/l ' : 8DL

J 19‘ Fluoride T 1 mg/l ]SPADNS method (4500-F-D APHA standard Miétiﬁaaé 0.10-40 mg/i """""" s ;

J‘ 20 Suiphide - *7;1_ gl | APHA (22nd Edi.)4500-s2-F —iodometric Method 5 1-500.0 mg/l ::* oo 7

| 21/Boron mg/l Color|metrrc Curcumin method. (4500-B B. APHA Sta |0.1—10.0 mg/l 0.048
7_% mg/l 3 - Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmec| 05-50000mg/l | 0.

.
| 22B.0.D (3 3 Days 270C)




Laboratory Remarks : Approved By:434-r.0_434 Dt.: 07/05/2018

Field

258

H.P.Patel, RO Lab Head

Observation :

.* ~These parameters are NOT covered under the scope of NABL.

- The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

- This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
. The Board is not responsible for the authenticity for the samples not collected by the Board's officials.

- Total liability of our laboratory is limited to the invoiced amount.. Any dispute arising out of this report is subject to

Gujarat Jurisdiction only.

Permissible Limits: as per Schedule Vi of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents

. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23rd Edition by APHA.

- Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

01/07/2021
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259 Annexure - 05

Gadre Marine Export Pve Led: ID: 17234

This unit is inspected with reference to complaint of Hon. Shri Vimalbhai Chudasama,
MLA. The copy of complaint attached herewith. Uit is Jointly inspected with RO Junagadh
officials. Unit is having valid CCA for the product of SURIMI FISH PASTE-
14400MT/Annum,  FISH MEAL-4200MT/Anoum, MANURE-750 MT/Anmum,
IMITATION CARBSTICK-7200M T/Annum & CRAB CHANK/CAREB
ANALOG/BRADED-1200 MT/Annum_

Unit is engaged in production of fish products. During inspection, Surimi plant is found in
operation. Unit has stopped production of Crab Stick and shifted major plant machinery of
Crab stick plant.

Unit 15 having effluent treatment plant with primary, secondary and tertiary treatment facility
for treatment of generated wiw, unit is having two nos. of ultra-filtration system which is
found in operation, all provided ETP units along with newly installed UASB reactor with gas
holder and flaring system are found in operation, unit has installed new RO plant of capacsty
1200 KL/ day, which is found in operation. Unit has treating whole ETP treated effluent in to
new installed RO plant and RO permeate is utilized for gardening/plantation and reuse
puspose (reuse in cooling, Boiler feed, washing purpose). During inspection. one w/w sample
is collected from final outlet of ETP used for plantation/ gardening.  Unit has installed 20
nos. of sprinklers for sprinkling of treated effluent in to gardening/ plantation area. During
inspection, provided all water sprinklers are found in operation. Unit has installed magnetic
flow meter at ETP inlet and at outlet of sand filtration. Cunulative reading on outlet of sand
filtration is 3161 m’ noted, while ETP inlet flow meter readings are: (1) RO reject: 24916 m’
(2) DAF return line: 74121 m’, (3) Nali tank O/L (washing water): 417910 m’ noted. Unit has
installed magnetic flow meter at outlet of ROpermeated& cumulative meter reading 23211 o’
is noted. Wet sludge is observed in SD beds Unit is going to install another one UASB& civil
construction work is going on.

Unit 1s having two IBR boilers of 4 Ton capacity, from which one boiler is kept as a stand by
and cyclone separator is attached as an APCM while other boiler is in operational -and
cyclone followed by bag filter is attached as an APCM. Coal is used as fuel in boiler. Unit is
having hazardous waste storage facility nearby ETP area in which approx. 7 MT shidge is
found stored. Unit is a member of Saurashtra Enviro Projects Pvt. Ltd. for final disposal of
generated ETP shudge. inspection, six mumber of bore wells are found within
premise out of which five number of bore well are found mounted with pump and pipeline
while remaining one bore wells are found in non-use condition. Unit has installed flow
meters on four numbers of bore wells and maintainin g water extraction record on daily basis.
Unit has not installed flow meter on Bore-well number 5, which situated nearby ETP area.
Person contacted informed that they are not used this Bore-well, presently water utilization
started from tlis bore-well for construction activity of new UASB. Unit has obtained NOC
from CGWA for ground water abstraction 1880 cubic meter/day through existing six Bore-
wells, vide letter no. CGWA/NOC/IND/ORIG/2017/2928, dated: 21/12/2017. At the time of
inspection there is no any arrangement found within premise for illegal discharge of
wastewater in underground through bore well. During visit. waste water discharge in to
borewell was not observed. Any waste water discharge out side the premises was not
observed. Unit has laid down the Marine disposal pipeline for treated effluent disposal in to
deep Sea. Unit has obtained clearance for laying of treated effluent disposal pipeline from
Forest & Environment Department, GOG, vide letter no. ENV-10-2015-163-E (T cell). dated:

Wesy


Admin
Typewritten Text
Annexure - 05
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28/06/2016 & from MoEF, vide letter no. F. No. 11-26:2016-1A-111, dated: 10/07/2017. Unit
yet not started the treated effluent disposal in to Sea. At present marine disposal pipeline is
not connected with treated effluent pipeline. Necessary instruction given.



Gujarat Pollud@ T ontrol Board A
' ( Inspection Report ) - Air,Water,Hazardous - E
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986) @ N

1 |Industry Details Gadre Marine Export Pvt.Ltd.(previously Hindustan

Unilever Ltd)

Email : PLOT NO:130/1,,

sachin.nakharekar@gadremarine.co HOLIDAY HOME ROAD, VILLAGE-CHORWAD,

m : CHORWAD - 362250

DIST : Junagadh, TAL : Malia , SIDC : Not In Gidc

Telephone :

9099023114

Inspection Id: 477801 ( By Vigilance Team ) , Ro Name : Junagadh
2 |Type/ Scale / Sector / Status :  ORANGE / LARGE / Fish processing and packing (excluding chilling of fishes) / In

' Operation ,

3 | Inspection Dt & Time : 24/04/2018 14:00 / Air , Water , Hazd Person Contacted : Mr.SACHIN NAKHAREKAR
4 | Env Audit Detail : Sch: 2, Environ, Year : 2017, 0n Dt : ‘

Commissioned Dt : 01/02/1996 Production Start Dt : 01/03/1995 Applicability of CRZ Rules : No
_5_|Water Consumption in Kilo Lts Per Day_ __ Ind: 820.000_ _ _ _Dom: 40000 ____ Borewells: 6 _

6 | Waste Water generation / Discharge (klpd) : Ind: 780.000 Dom: 35.000 Tubewells: 0
K Cimsumer No.(Electric Meter): Source of Water Supply: Borewell -
8 | Disposal Mode of Industrial / Domestic: _ _ _ _ Zero Discharge / Itigation
9 | Discharge Pt/ Final Receiving Body (Ultimate):  On land for Plantation & Gardening / No generation of industrial

L —— wastewater _  _ _ _ _ _ _ _ _ __ _ __ __ _
10 | Status of water consent Under the Water Act,1974: AWH-91114-02/11/2022 _I_,a_stlnv_vazd:_l 2_74_83:02/ 11 1/201 7[GRT]

11 |Effluent Treatement plant (ETP) : Units, if provided and status :
ETP Details : P-Collection Cum Equalization,P-Equalization Tank,P-Flash Mixer,P-Pri Settling Tank,Primary,S-Aeration
¢ Dry Beds,S-U.A.S.B,Secondary,T-Carbon Filter,T-Sand Filter, Tertiary

12 | Whether Industry is a member of CETP ? No
13 |Boilers=2 , DG Sets=6 , Flue Gas =5, Process =0 , ETP Cap = 1913, Capacity of All = 10HP

APCM Details : Not provided

Fuel Used : H.S.D,ldo

Stack Attached to : Boiler,D.G. Sets : ,

14 | TSDF Name : Bhachau-Saurashtra Enviro Projects Pvt. Ltd[28203]

T 14/11/201 REV 06/02/2018 PER, 457372 REV APP 443736 |
20/07/2017 REV 16/08/2017 3MT, 445589 REV COM 420644 |
13/05/2017 REV 28/06/2017 TR, 437709 REV REV . 416055 |

Meter Reading - 70908, Kilo Litre -
21436

01/052018 - 15(ThroughXGN) | N




- Gujarat Pollutfon C'(jntrol Board

(Inspection Report ) - Air,Water,Hazardous

PCB1d: 17234 |,

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

}Ee Time Updations
0|~ l Air - Water - Hazd ACTs Applicability ? Air, Water, Haz
P J - | On East Direction of the location of the Company --
€ | - | Electric Company Name (Power Supply) PGVCL
P | - | On West Direction of the location of the Company --
P | - | On North Direction of the location of the Company --
P | - | On South Direction of the location of the Company -
- | Production since (Date) or Proposed 01/03/1995
g | - | Nos of Stacks ( Flue Gas & Process ) 0,2

Regd with TS.D.F *

SEP-Bhachau-Saurashtra
Enviro Projects Pvt. Ltd
28203]

N.A

If Yes
E - | Name & Address of MAIN Re-Cycler NA
it |-]CeTP Name ----NOT a CETP Member ﬁ:
fi - | Recyclable Hazd Waste Disposal to N.A M_J
&rl_'L | Nos of Flow-Meters - W.C / W.W.G / ETP = 4,32 L
[ﬂ - , W.W.G Treatment thru Pri/ Sec / Tertiary / N.A : Secondary-Tertiary o
d |- [ 15 Industry ZERO DISCHARGE Catg (If Yes, HOW ?) | No. L
fGen eral Observation ,
a [-[RO File No 495 R
fa_] - f Is the Industry in Operation ?? Yes ‘l
b | - | Industry Operating without CCA No. -
lc |- | Has Production exceeded (last 3 MTHs) than CC, No, i
P : , manufactured-Last No.
le |- i Foul Odour/Fugitive Emission/Bye Pass in Premises 7. | No. —_—‘
fi- ' Industry Name CHANGED in recent times 77 :
g | - | Has Regn with CETP or TSDF expired 77 f
h | - | Seperate Energy Meter for A.P.C.M ? ‘—;
h |- Provision of any STAND-BY Pump 7? 7‘~T
|Air Related j
@ | - | Fuel Type confirmitive with CCA 3 ey T
b |- [ AV. Fuel Consumption EXCEEDING CCA limit . 1
-] APC Measures confirmitive with CCA conditi Yes o
M— ALL APCMs are in operation 7“}
e | - | SMF availability o
|- | Thick Smoke observed in Fiue Gas/Proceces’ o
ig_L— ph of Scrubbing Media as per requirement 27 na ]
h | - | Ultimate Disposal of Scrubbing Media ]
ILJ - ‘ Nos of Samples : Stack & Ambient ﬁ
'Haz Waste Related ) h;
E - | Haz waste Catg con Yes f v‘_:'

- W No. ;
| ot T
© 17| Adequate? ; ves L
Ii - | Reusing or Recycling .o\f Haz Waste by Industry ? No , “I
o |- .T;)ogBook/XGN Manifests / Disposal Records TALL‘YING Not At All ;
Hi Stock of Haz-Was
| . | Recycler/ Actua
© | lrulés 6or9of na
01/05/2018 2/S ( Through XGN)




Gujarat Pollud@® 3 ontrol Board

-
\

( Inspection Report ) - Air,Water,Hazardous g

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986) ~?”

b

c

d

©

f Adequate

g |- No.

h | - | Nos of Samples collected 1
Remarks :

Site Observations during Inspection, PCB-ID: (17234)

This unit is visited with reference to complaint of Hon. shri vimalbhai Chudasama MLA. Detailed visit repoet &
copy of complain letter is attached herewith. [468]-01/05/2018

W.C Notings:

Specific Instructions given to Industryv at the time of visit . for Pt to Pt Compliance

C Beell AR HIHell WIsslototl 32, Ul cuRuigtett 32, el slel Willolt quRietell / Ryx ol 288 wwle
s2cl cal otel willett wetdalet oit S2l "ellle s2cl .

Compliance Observed in this Inspections.

01/05/2018 - ' “ 3/5(Through XGN) ' m !




‘ 0§A
Gujarat PollutfolY Control Board

( Inspection Report ) - Air,Water,Hazardous

 PCBId: 17234 |

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Al Wl Qe dller (3wl ulg sl udal ollda engl sl

476363(10/04/18)

Still Pending

Sleml Aos (Beeetet Ul Aoadls scllller (L dlzr (Sxuef wi2) couaa
8, ® sz aué Wos ugloll Al e Brue clgel UR ddllag A Aell
288 Aty sl Renadl dat Ul cleet UR - xucllol WeSee. coladl,

476363(10/04/18)

Still Pending

BCC AR Mol Wssotoll 321, Wl duRieetall, ETP oll dAxes 3120 ot
$2L ducll; We submmitng last 3Month Data in "000" PDF. Thanks.
(05/04/2018)

473068(15/03/18)

Fully Complied

oflot cllUuAR M2 (4 MT) CCA RN o5A o2 Ag.Respected Sir,@#$@#$For

CCA Ammendment of our Boiler is under Process & we wnl do ASAP.@#$@#
$ (05/04/2018)

473068(15/03/18)

Still Pending

AUl ARUAAeAL UKol dtett RRUHL i [Asuadl,; We are in

process of development of greenbelt behind of upflow aeration and the work
shall be completed shortly. (13/03/2018)

457372(14111/17)

Still Pending

ARAL UMl WA 3 s1edt wGede WR sclliller cddoudg ual doll 3818
(lewadl,; We have install flow meter at our let of ETF and maintain records
of the same. (13/03/2018)

457372(14/11/17)

Still Pending

01/05/2018 4/5 ( Through XGN)




PCB 1d: 17234

Gujarat Polluti®Oontrol Board

( Inspection Report ) - Air,Water,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

| YorF—=
LT

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (17234)

A Sample Details

Col-Cond

from final outlet of etp ~ olour less

B Process Stacks

C Flue gases Stacks

1 {D.G. Sets 13 DG SET-2(625) N.A NOT H.SD 0.14KL/HR

2 | D.G. Sets 10 DG (380) N.A NOT H.S.D 0.080KL/HR

3 | D.G. Sets 10 [DGSET(500) N.A NOT H.S.D 0.125 KL/HR

4 | Boiler 15 [Common stack of Boi-| ~ YES NOT Ido 35 Lit/Hr
1/2/3 :

5 | D.G. Sets 13 DG SET-1(625) N.A NOT H.S.D 0.14 KL/HR

D Details about Hazardous Waste Management :

1 Management

Chemical sludge from waste water ) 6 0-M.T| COL,DST,STO,TRA

2.000-M.T| COL DSS,STO, TRA

1
. 2 |Used or Spent Qil
|3 [Wastes or residues containing oil

50.000-M.T| DSS,OTH

E Products :

ection Remark

"~ 350.000

1 y Product For Fis 667.000 - M.T 0.000|WE WANT RECOVER

: PRODUCT SO IT REDUCEC
2 By Product For Manure 0.000 21.000 - M.T 0.000delete the product

3 [Crab Chank/Crab Analog/Braded Products 100.000 150.000 - M.T 100.000|We want to double the quantity
4 - {Imitation Crabstick 600.000 1150.000 - M.T 600.000 |Increase of 600 MT/annu

5 |Surimi Fish Paste 1200.000 1700.000 - M.T 1200.000 |increase of 8400Mt/annum

6 |Whole Fish Product 0.000 82.000 - M.T 0.000|Product to be deleted

F Raw material :

it/ Month |

polyp 1osplr1atek M3'.300 -M.T
2 |raw fish 2541.000 - M.T
3 [sugar 71.660 - M.T

G Water Consumption & Generation Break up

. Remark

1 50.000 50.000 Tankers

2 | Cooling Water 20.000 10.000 Tankers

3 | Domestic Purpose 40.000 35.000 Borewell, Tankers
4 | Mnfg Process 1770.000 1770.000 Borewell

H Solid Waste

Inspection Team : T B, Shah, V.O - M. R. Macwana, ROH - P.B.Kateshiya,DEE - B.M.Dolasiya,SSA(M)

¥ hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certitied.

Tt =

Signature By(T.B. Shah, V.0 )

01/05/2018 5/5 ( Through XGN ) NN



ANALYSIS REPORT FOR
WATER / WASTE WATER SAMI2E6 6

Gujarat Pollution Control Board, Kajket
Race Course, Ring Road,
Near Race Course,

Rajkot - 360 G01 -

Fish processing and packing (exciuding chilling of fishes) / LAB
Inward : 18658

Tele:(0281) 2474524 , 2453831

Test Report No. : 18658

TEST REPORT

1. Name of the Customer
2. Address

3. Nature of Sample

4. Sample Collected By

5. Quantity of Sample Received
6. Code No. of the Sample

7. Date & Time of Collection & Inwarding _ ‘

8. Date of Start & Completion of Analysis
9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

: Gadre Marine Export Pvt.Ltd.(previously Hindustan Unilever Ltd) - 17234
: 130/1, HOLIDAY HOME ROAD,VILLAGE-CHORWAD
CHORWAD-362250, Taluka : Malia, District : Junagadh, GIDC : Not In Gidc
: REP-Representative/Grab, (Insp Type : VIG-By Vigilance Team)
: T.B. Shah, V.O

]

: 232258

:24/04/2018 , (1420 to 1420) & 30/04/2018
: 02/05/2018 & 31/05/2018
From final outlet of ETP ~

: Plantation and reuse

: TREATED WATER DISPOSED IN SEA

: 25 & pH Range on pH Strip :7 to 8

: Barcode & Color & Appearance :colour less
: Tnd :1840.000 , Dom :40.000 & Ind :1800.000 , Dom :35.000

Laboratory Remarks : Approved By:434-r.c_434 Dt.: 06/06/2018

Field Observation :

H.P.Patel, RO Lab Head

Date: 06/06/2018

Sr Parameter Unit Test Method Range of Testing Result
1| Temperature Centigrade | IS: 3025 (Part — 9) — 1984(Reaffirmed 2006) AmbientoC - 600C |~ 25
2/pH pH Units  |4500 H+ B APHA Standard Methods 22nd edi.2012 |1 —14 pHvalue Asorl  6.81
3 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 22nd edi. 2012 2-10 99 Hazen & 1-501 - 05
4 Total Dissolved Solids mg/! Gravimetric method. (2540 C APHA Standard Method| 10 — 206000 mg/L.~ + 107«
5|Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Method| 2 ~ 10000 mg/L 14
6 | Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standai| 1 - 2000 mg/l. Tz968
7 {Chloride mg/l Argentometric method. (4500 CI? B APHA Standard M| 1 - 50000 mg/i 600
8 |Sulphate mg/l APHA(22nd edi}4500 SO4 E 240mgh - 73
9 |Chemical Oxygen Demand mg/l APHA (22nd Edition)- 5220 B Open Reflux Method-2| 5.0- 50000 mg/| a5
10 Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (5520 B | 01 — 1000 mg/ 0.4
11/ Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extra| 0.1 — 50 mg/l BDL
12 Fluoride mg/l SPADNS method (4500-F-D APHA standard Methods|0.10-40 mg/| BOL
13 Sulphide mg/ APHA (22nd Edi.}4500-s2-F —iodometric Method 1-500.0 mg/| 0856
14/B.0.D (3 Days 270C) mg/l 3 - Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmec| 05-50000 mg/l 28
15 Sodium Absorption Ratio(SAR) SAR 1S11624-1986(Reaffirmed 2009) 1-50 vMeg/L 8.56

Note :

.* - These parameters are NOT covered under the scope of NABL.
. The results refer only to the tested sampies and applicable parameters. Endorsement of products is neither inferred nor implied.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

1
2
3
4. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
5
6

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

Gujarat Jurisdiction only.

7. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
8. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23rd Edition by APHA.
9. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

01/07/2021
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S ur scl-{led Yl WA B Boll ﬂs&ﬁz&mz m3, 44628 m?, 2696 m? clell 11580 m’
ol HOA.

uL AsH siRL dlel wellslt %‘L@lsém W2 waHdl, Asesdl (1.5 MLD capacity UASB. dll
Selol Bost & Asesdl sAgalsll & Azdl) caw zelldl AsHl (PSF & ACF) yatadl
Asqulo GleHee Wlee (ETP) ysawi wWadl B. ETP ui As UASB A:s2R (&Ml 1.5
MLD), ETP oll gl2s azzcllerell Yol: AURL w2 ay deRee ral W2 Ultra-filtration Units
(UF-1 & 2) ¥l RO-1 (&HA 60 m¥/Hour) & RO-2 (&Hcll: 30 m¥/Hour) Ay UF-2 el
Geoladl Bse Aredlzrell cuwndleiclet git Blsiel 1 SAWR U Wllog URL HsclHl el
D. Hesld AHA, ETP Hl ol UASB A2 (&Ml 1.5 MLD) of clltusiit Ud Flal HOA
Petl 12 SueAl gL Slsell ueletoll ReiaitHl et el

Yalsldl AHA, AUt Sos ol 1,2 & 3 Aux Ases53 Adslad - S & A [etsidrd
Plal MR U2 Vel A ETP sl sl glal uiel, suslletl R sl dsaend

“A8ls (APoteledt & SHE) 6kl agoltclalil WA 3 Ulssalol Welled ol Slanedl ol g5t

DASeotort AR sclleliolell ygldal g Slael sl Aedler ogotRelet VAR §5cl U
Re % B Bl sl ozflated ot Slanell Az S9lol Bostl ol 1, 2 & 3 AMY Asosi
A5l - B & Awa S1ERA ARA el ”

2offwdl ETP Asill QR Aes fleer dall AsAAZs stolet fleer) ol Asdlal ot s1Q
Gealadl Azl saelad yuagetoll neeell Ay SlEFaL AsHl Al AL Bl
UAA, YAsicl eR3alet, susllal el WSUASstoll 2l 5les WU Satoll calael
sl YAl WUl HAA B.

Qs gzl ETP ol wGede WR sal-H{ler sl A D Bef AL 18370.548 m® (scll-
2 . 46.6 m¥/Hour) lcll HAG. WsH §1RLETP Ul A0 Felde ur el sal-H{led Hsaud
2AA D Boll 0L Hettsid uHA 27053 m® (RO Reject Wastewater), 420893 m® (Washing
and CIP Wastewater), vlol 85041 m® (DAF Reject Wastewater) il HO.

ae2 Susll g2l aulRlel A2s dwedlerell el Blsict s2al H2 suollell edan Yl sa
w92 3.5 km dioll W uast (Sea discharge pipeline) el s2cHl AUAA B ua aical
Audstotell Aot sl s Arecllzrall el Rsicd s2ciell YR B, A8 gL suslla dl.
43/0% /2009 el A% Ul wad CCA AResNoz U Suoll st Fl2s Awrdlerel
aiyel ereallall Wllee st / WS EloIHL Yot a2l scllell B el suoll WA g2s Aredlezall
£ Aol Bsiad sral 1 slel ol Hegdl el

yetstd a1 ges krdleredl e Slatl Aslet gl Blel 1A o el urg Fles Aredlerell
e ol Bslal s2cll HBall Sy WAl a2l (stagnant) dreclaR ol HOA AHY
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WU U6l clect viecll @«26;& condition) HL &l Betl Ul IS Arecllerell
el Blslel olosoll sl salll wedl da ad weld &d. AsH Gl SRS
Azedlzzell €l Blsta s2auell Weuaigel uR scl-+le: ysatdl uUae B ¥ Ysld
Al SAsdlsel fceelt 518 @atsidrd weRauML &, scl-{le? @atsidRd Slatell
Yetslol Sucll st Reclleretl decl wealsll gdlani Asicd sauHl A B A el
asta] otell, Yeustcl exllol Susllotl HaAxR 3l AAME ASLS (AToeoled & SHE) dlR
sadlallasta cleticll amisid sAll sel-Hleal 53 sk B CRAUHL GlalaHl ALAA.
sletdl AsH g2l £TP Ml 2l sdal alet wellal vigd: dd (partly) Wele2 2ot /U SollotHl
GuALEL Act W2 ol g2l suolloll el clBosd Al s A Sllodjaet
Aol AMY wAAAA Yot:Guod Act w2 Wl skl Ay dleNoz U2 UF & RO
Plant 1l AAsclaltul 2413 . | | |

d2s Aredlera mitcéetot/ouSo{To'mt Gualdml Acl 12 Suoll sl susllell el
wiGosdl Alatell s Sadlozjaiot 3oz cletiactl WA B waiell dredleal HDPEo{l gles
afloyalel el HIRSA RS Aredleral URAURHL ¥ wello2let7ou§e{or 12 Gualowl
AQciHl WA B, UER ﬂ%e:luegetoi Q1o HL ETP ol 2alladl d2s Arecllerell As AHY RO
uldle dzeell As AM gl A wGeAe vedl el A sell. Hellsld eRiallel,
Nadlozjatet WUl ¥ ArzcllRell atdeilell AsA5201 €220l RO URHIRE dleall Yelld
Al 53 tani At &,

RO Plant Higll Gealalcdl RO uRHlle cﬂaeoﬂ RO u2lAz Ale? SesHl ols UMl A B
w13 Aniell Al vigtet: AQ suclloll YA (AR, ellot 2lar, [@QAR) M e v da
Wello2alot /oSl Yot cuRleL scUME A B uA duRlell RO UHlAe dlzzat ual
suollefl wpLNell iBesd| AA w15 A Slgloyaiet AroRML o2 2ot /ouSellol He
Wl g2l HsecHl AUA B, RO UMl dler 208 UR RO wlAe dlzz dlgel Rataidfl
o2l A el el 1A, RO Plant Higll CIP ol 128 Geacldl drzcller el RO ABse
A22dlz2a RO Plant ol wdell o uaz ddl ¥b1 dlz? 38t Mg ETP Ml 53l dledee
w3l sEAH] WA B, Yelslcd g1lel, 5uslld RO uHlAAe dler 2e8 WR Al HAA
el el §2 sl el RO Plant Higll Geetadl Aredleral ETP ML & el M2 M
Qo2 365etoll U o2t AL clcRAUL AL YUl UIUAM] WA

YAlstcd UH3, Ultrafiltration Unit 1 & 2 AM% RO-2 (&Het: 30 m3/Hr.) 5122 lal HAEL.
Az sl RO-2 ol uzrldle dlz? clsst uR sell-Hlla? ysal UAA B Boj AL Heusie
UHA 59317.86 m® ($A-22 : 34.38 m3Hour) %lell HACL WAsH gll RO-2 ol ABse dreclleR
Al uR uel sdl-ller ysatdi WA B Bof AL Yallsid AMA 9001.78 m? (sl-Re -
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9.6 m¥/Hour) Blcl HAA. AsH IR ,RO%ZQ&M U All-leR ysatHi wdat «ell gell

Qzedlerall decl el RO Plant i Aoz srcll A B A el astau Ax el

Asi 2L UF-2 wiell Geataidl d%se dredlera dAlRetet WelleeHl dotl sitwfletciot st

Rt W2 Dseadl 3 B, Jeusid aHd, sANIAA Wlled dell el M2 Skied

5A oPlal WAL Asi g2l BAN2? s Aset U sl-Hlez ysartl wAd ol Fdl

Aredlesll Jedl ¥eulel SANR At ad @stet sl 21 B A »nell asta dx stell.

YeAlsld £3120et, ETP Rk} claf@c Ad duatil Ade Ued e uel woudl

Qrzdle2a oll2 Al Gl iad Q. Adl A AABs YAl Al HAA ot &ell.

Hasld gRdlel, AsHHIEl 518 uRL Aol AredlzRell SUollotl URHRA Uk Asiet adl

Flol HAA ot &cl. '

Yelsld g120let, Suofliell Qredleretl 1A ealdd set ARl detivdl Yussel wel AsaA

sl wAA ol

1) ETPoll slEect wGeAeuiell 25 Aredleall As oiyell.

2) guollell 2oLnell ouéoéil A %5 vAdl 2l2s a%acnae Slfloygalet AroRuiell
AredleRell As otiall.

3) RO UMl 2ol A5 oixell.

Htstdl g232llet, SUollal w33 Al Yol viucnl uldd V.

P

FARET IR VEIC 9. ofl. aulalst
oll. W, 8%aR, dBeldl awu, duletorR aBeldl w@stdl, da¥erdl iy, Aot
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Gujarat Polludo Tontrol Board

( Inspection Report ) - Air,Water,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

1 |Industry Details Gadre Marine Export Pvt.Ltd.(previously Hindustan

Unilever Ltd)

Email ; PLOT NO:130/1,,

sachin.nakharekar@gadremarine.co HOLIDAY HOME ROAD, VILLAGE-CHORWAD,

m CHORWAD - 362250

DIST : Junagadh, TAL : Malia , SIDC : Not In Gidc

Telephone :

9099023114

InspectionId : 481498 ( By Vigilance Team ) Ro Name : Junagadh
2 |Type/ Scale / Sector / Status : ORANGE / LARGE / Fish processing and packing (excluding chilling of fishes) / In

Operation
3 | Inspection Dt & Time : 23/05/2018 14:45 / Water Person Contacted : - SHRI SACHIN
— - -~ NAKHAREKAR-Manager
Commercial

4 | Env Audit Detail : Sch: 2, Environ, Year:2017,0nDt:

Commissioned Dt : 01/02/1996 Production Start Dt : 01/03/1995 Applicability of CRZ Rules : No
5 [Water Consumption in Kilo Lts Per Day _ _ Ind: 820000 Dom: 40.000 _ Borewells: 6

o | Waste Water generation / Discharge (klpd) : Ind: 780.000 Dom : 35.000 Tubewells: 0
_7 |Consumer No.(Electric Meter): B Source of Water Supply: Borewell
8 | Disposal Mode of Industrial / Domestic: _ _ _ Zero Discharge /Imrigation B
Discharge Pt/ Final Receiving Body (Ultimate):  On land for Plantation & Gardening / No generation of industrial
wastewater

11 |Effluent Treatement plant (ETP) : Units, if provided and status :
ETP Details : P-Collection Cum Equalization,P-Equalization Tank,P-Flash Mixer,P-Pri Settling Tank,Primary,S-Aeration

12 | Whether Industry is a member of CETP?  No
13 |Boilers=2 , DG Sets=6 , Flue Gas =5, Process =0 , ETP Cap = 1913, Capacity of All = 10HP

APCM Details : Not provided

Fuel Used : H.S.D,1do

Stack Attached to : Boiler,D.G. Sets

14| TSDF Name :  Bhachau-Saurashtra Enviro Projects Pvt. Ltd[28203]

17| Last 3 Legal Action :

08

15/03/2018. 22/05/201 31A, 47306
14/11/2017 06/02/2018 PER, 457372 443736
20/07/2017 16/08/2017 3MT, 445589 420644

Monthly Patrak Data : Last Return : 201804 HAZD Waste Disposal : 0.000 (0 Trucks)

Meter Reading - 8284, Kilo Litre -

eter Reading - 0, Kilo Litre -0
22346
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Gujarat Pol@tfo2 Control Board

(Inspection Report ) - Air,Water,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

__PCBId: 17234 |

| 30052018 2/6 ( Through XGN ) N




Gujarat Polld B Control Board

( Inspection Report ) - Air,Water,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Remarks :

Site_Observations during Inspection, PCB-ID: (17234)

This unit is inspected w.r.to to complaint of Hon’ble MLA (90-Somnath) Shri Vimalbhai Chudasama about
disposal of industrial polluted wastewater into underground strata and sea through pipeline. Detailed inspection
report in vernacular is uploaded separately. Complaint investigation report has been uploaded separately unde:
PCB ID: 28168 and Inspection ID: 481567. [527]-30/05/2018

W.C Notings:

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

7. AU USAB-2 of sags2let UG Blel HAA © Al A 243 ug %38l ulesNoz Aarald.

1.l 3/¥/200¢ oll CC&A UHoSHoe o FI2s Aredlerell Ayl avealoll Wllo2oiel / ouFlott
Yot U s2cllell B Al £l2s Aredlerell eRauul Bstel sl W2oll sauld WBUASARN B Sl clca
U 2R B A AUlBE g2 s2cl.

2. UF-2 d1%se dwedlerel A2 dal §lar ¢l 82039t 531 Rsiet 200l 20 & Aue RO Jlwse
deecllersl ETP 4l gl sratdl w1 8 ® HE Yiel CCA 1l %39 vilesNoz Anag.

3. PSF ctall ACF ol dsatoll dreclleral sAelliet weusll neeell S.0.8. 1l Acudi wd & Asll 22(at Slas
WeUASoofl caczal s2dl.

4.RO sls mq dal 8aulReR §ls clwst uR sAdldle: Ysal dal Aol 3el Retaal,

5. RO Wlezall CIP ofl Azzcllzaal w3 dle? S8t HIRgA ETP Ml AcliHl wA & A dotl 112 2o cocsil
sl ‘ ‘

6. RO uHlule 205 URefl atuziell clisol g2 s2cll.

Compliance Observed in this Inspections.

I
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; &m% - Gujarat Pollutifn 'Cdntrol Board

BeAl AL HiMell Ussaletall d2t,uell durieett 32t , el Jtel wellell
aurletell 7 By ol 2818 uee sl dal dtel Wllolt wetlast ot 32t
Aol@e  s2dl .: We submit Production & waste water data & sent to GPCB on

28.05.18 for last 3Months. & also updated online. @#$@#$Thanks.
(28/05/2018)

( Inspection Report ) - Air,Water,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986):

PCBId: 17234 | I\

Still Pending

Wl Al Are Alzr Bru A scl Udetl dldal =1t s2¢<(l.; We applied to

GPCB Board for permission to discharge waste water in sea & waiting for
approval. (28/05/2018) ]

476363(10/04/18)

Still Pending ;

Sl Ros Beeelet usl NoAdls sclller (Rl dler (3w wi2) @ouda
D, % sclllez ot Aos usdlell Al ez Rrue cldet UR @dnag e dell
358 AL sHL Retadl dat a1 dlget ur  Duclol W dotadl

- Dear Sir,@#$@#$We Fixed magnetic Flow meter after guard Pond
discharge line as per your advice & also starts log book for the same.
(28/05/2018)

476363(10/04/18)

Still Pending

Dectt A0l Mol Usseletotl d2t, Wl auRlalstelt, ETP ol dxe Sy «il
Sal AUlUdL,; We submmitng last 3Mo‘nth Data in "000" PDF. Thanks.
(05/04/2018) ‘ '

473068(15/03/18)

Fully Complied

olost it HI2 (4 MT) CCA WA o5 o2 Ag.Respected Sir, @#$@#$For

CCA Ammendment of our Boiler is under Process & we will do ASAP.@#$@#
$ (05/04/2018)

473068(15/03/18)

Still Pending
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Gujarat PolluddiX ontrol Board

( Inspection Report ) - Air,Water,Hazardous LQ
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986) A«)

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (17234)

A Sample Details

1 | W-15 |@7 to 8 on ph strip / 31 1530-1530 REP |from final outlet of etp prior to r.o.plant ~ Yellowish

2 | W-15 (@7 to 8 onph strip/32 1515-1515 REP |from the treated wastewater distribution sump located afYellow tint
lantation/gardening area ~

3 1 W-15 (@7to 8 onphstrip/30 1615-1615 REP |from the r.0. permeate storage tank ~ Colorless

B Process Stacks

C Flue gases Stacks

s -
0.14KL/HR

1 |D.G. Sets 13 DG SET-2(625) N.A
2 | D.G. Sets 10 DG (380) N.A NOT H.S.D 0.080KL/HR
3 | D.G. Sets 10 DGSET(500) N.A NOT HSD 0.125 KL/HR
4 {Boiler 15 [Common stack of Boi- YES NOT Ido 35 Lit/Hr
1/2/3
5 |D.G. Sets 13 DG SET-1(625) N.A NOT H.S.D 04KLHR |

D Details about Hazardous Waste Managemeht :

1 ge — . L000-M. DST,STO, T
2 | Used or Spent Qil I-5.1 2.000-M.T{ COL,DSS,STO,TRA
3 | Wastes or residues containing oil 1-52 50.000-M.T| DSS,OTH

E Products :

By P or Fish Mea . .000 -
“|[PRODUCT SO IT REDUCEC
2 [By Product For Manure 0.000 21.000-M.T 0.000 |delete the product
3 |Crab Chank/Crab Analog/Braded Products 100.000 150.000 - M.T 100.000 |We want to double the quantity
4 iImitation Crabstick 600.000 1150.000 - M.T 600.000 |Increase of 600 MT/annum
5 |Surimi Fish Paste 1200.000 1700.000 - M.T 1200.000 jincrease of 8400Mt/annum
6 |Whole Fish Product 0.000 82.000 - M.T 0.000 |Product to be deleted

F Raw material :

- Raw Material . . P == Unit / Month
1 |polyphosphate 300 -M.T
2 |raw fish 2541.000 - M.T
3 lsugar 71.660 - M.T

G Water Consumption & Generation Break up

: e emark
1 |Boiler Feed .000 ers
2 | Cooling Water 10.000 Tankers
3 | Domestic Purpose 35.000 Borewell, Tankers
4 |Mnfg Process 1770.000 1770.000 Borewell

H Solid Waste

Inspection Team : G B.Vasavada, V.O - T.C. Patel, V.O

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.
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Gujarat PolIx0@ Control Board

( Inspection Report ) - Air,Water,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

B1d: 17234 | .

Signature By(G.B.Vasavada, V.0 ) |

30/05/2018
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ANALYSIS REPORT FO
WATER / WASTE WATER SA 7 7

Fish processing and packing (excluding chilling of fishes) / LAB
Inward : 58215

Paryavaran Bhavan
Sector-10A
Gandhinagar-382010 5
Tele:2322275@\3

Gujarat Pollution Control Board, Central Laboratory (

TEST REPORT

_Test Report No. : 58215

_ Date: 08/06/2018 |

1. Name of the Customer
2. Address

3. Nature of Sample

4. Sample Collected By

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis
9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

- : Gadre Marine Export Pvt.Ltd.(previously Hindustan Unilever Ltd) - 17234
: 130/1, HOLIDAY HOME ROAD,VILLAGE-CHORWAD
CHORWAD-362250, Taluka : Malia, District : Junagadh, GIDC ; Not In Gidc
: REP-Representative/Grab, (Insp Type : VIG-By Vigilance Team)
: G.B.Vasavada, V.0
: 51it,
1 234824
1 23/05/2018 , (1515 to 1515) & 25/05/2018
: 25/05/2018 & 08/06/2018
From the Treated wastewater Distribution Sump located at Plantation/Gardening Are:

: Gardening /plantation onto openland within premises

: TREATED WATER DISPOSED IN SEA

: 32 & pH Range on pH Strip :@7 to 8 on pH strip

: Barcoded & Color & Appearance :Yellow tint

: Ind :1840.000 , Dom :40.000 & Ind :1800.000 , Dom :35.000

ELM/ N Parameter | Unit ! Test Method wJ Raﬂe of Te_sliﬂg,,,, wzgsu ltm 7
} 1 §Temp3rature | Centigrade j 1S: 3025 (Part - 9) — 1984(Reaffirmed 2006) | Ambient oC - 60 0C 77777
| 2/pH g pH Units }4500 H+ B APHA Standard Methods 22nd edi.2012 [ 1-14 pHvalueAsor - 7 .
3 Colour | _PtCoSc. 2120 B APHA Standard Methods 22nd edi. 2012 |2-to99 Hazen 8 160, 10
r&]_'l:otal Dissolved Solids | mg/l | Gravimetric method. (2540 C APHA Standard Method| 10 — 200000 mg/L. 2000
| 5/Suspended Solids | mgl | Gravimetric method. (2540 D APHA Standard Method 2 - 10000 mg/L 149
; 6 fAmmonical Nitrogen } mg/l [ 1).Titrimetric method (4500 NH3 B & C APHA Standali; 1- 20007m§/¥|.m o ] 83,18
| 7|Chloride T g mg/l |Argentometric method. (4500 Cf? B APHA Standard M 1 - 50000 mg/i o ees
Ls;si%;e_ 777777777777 B g mg/l |APHA(22nd edi)4500 SO4 E | 2-40mg/I e
[ aChemical Oxygen Demand f mg/l ‘APHA (22nd Edition)- 5220 B Open Reflux Method-z'[ 5.0- 50000 mg{,',,,,,,, fd 7134
[ 10§Oil & Grease “ mg/l ‘Liquid = Liquid Partition Gravimetric method. (5520 B [ 01 —1000 mg/l : 0.3
fl]@grlolic Compouncg - f mg/l [ 4 Amino Antipyrene method without Chloroform Extraw" 0.1 -50 nlg/l j:i 7 = EDL
| 12Fluoride ; mgl | SPADNS method (4500-F-D APHA standard Methods| 0.10-40 mgTL7 s
‘?3 Sulphide _L mg/l fAPHA (22nd Edi.)45@-_sZ-F —iodometric Method ] 1-500.0 L"EIL . oBDL
TWE.O.D (3 Days 270C) - mg/ 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmex, 05-50000 mg/l ey
| 15/Sodium Absorption Ratio(SAR) | sAR IS11624-1986(Reaffirmed 2009) [1-50 vMeg. ~— iz

Laboratory Remarks : Approved By:331-lab_331 Dt.: 08/06/2018

e, o

: K.“E:Véghela, Lab Head

Field Observation :  a the mentioned sampling point two inlets provided arising 1) from ro permeate storage tank 2) outlet of tertiary plant

-etp.

-* - These parameters are NOT covered under the scope of NABL.

1
2. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
3. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified. i
4. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
5. The Board is not responsible for the authenticity for the samples not collected by the Board's officials.
6. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Gujarat Jurisdiction only.
7. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
8. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23rd Edition by APHA.
9. Bioassay test (for toxicity) ~18:6582:Part-2:2001; Reaffirmed 2007.

01/07/2021



ANALYSIS REPORT FO
WATER / WASTE WATER SA 7 8

Fish processing and packing (excluding chiiling of fishes) / LAB
Inward : 58216

TEST REPORT

Gujarat Pollution Control Beard, Central Laboratory

Paryavaran Bhuvan N\

Sector-10A

Gandhinagar-382010

Tele:23222756

_Test Report No. : 58216

Date: 08/06/2018 |

1. Name of the Customer
2. Address

3. Nature of Sample

4. Sample Collected By

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis
9. Sampling Point

10. Flow Details (Remarks)

11, Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

: Gadre Marine Export Pvt.Ltd.(previously Hindustan Unilever Ltd) - 17234
: 130/1, , HOLIDAY HOME ROAD,VILLAGE-CHORWAD

CHORWAD-362250, Taluka : Malia, District : Junagadh, GIDC : Not In Gidc
: REP-Representative/Grab, (Insp Type : VIG-By Vigilance Team)
: G.B.Vasavada, V.0

¢ Slit.
1 234823

: 23/05/2018 , (1530 to 1530) & 25/05/2018
: 25/05/2018 & 08/06/2018
From final Outlet of ETP prior to R.O.Plant ~

s e

.

Partly into Plantation area and Partly into R.O. plant
TREATED WATER DISPOSED IN SEA

31 & pH Range on pH Strip :@7 to 8 on pH strip
Barcoded & Color & Appearance :Yellowish

: Ind :1840.000 , Dom :40.000 & Ind :1800.000 , Dom :35.000

F;' Parameter Unit Test Method Range of Testing Result
1 Temperature Centigrade | IS: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 31
“2/pH PH Units . |4500 H+ B APHA Standard Methods 22nd edi.2012 |[1—14 pH value As or . 7.28
3|Colour Pt.Co.Sc. |2120 B APHA Standard Methods 22nd edi. 2012 2-t099 Hazen & 1-500° 20
4| Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method | 10 — 200000 mg}/[ © 680z
5 Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Method| 2 — 10000 mg/L o 88
6 | Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standar| 1 - 2000 mg/l. . 12985
~ 7 [Chloride mg/) Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/i 1492
8 |Sulphate mg/l APHA(22nd edi)}4500 SO4 E |2-40mg/| 1470,
9 Chemical Oxygen Demand mg/l APHA (22nd Edition)- 5220 B Open Reflux Method-Z'E 5.0- 50000 mg/I i 286 ©
10 Oil & Grease mgfl Liquid — Liquid Partition Gravimetric method. (5520 B |01 ~ 1000 mgl ; s
11| Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extra| 0.1 =50 mg/i- = LBDL
“12/Fluoride mg/t SPADNS method (4500-F-D APHA standard Methods| 0.10-40 mg/i sz
13| Sulphide mg/! APHA (22nd Edi.)4500-s2-F —iodometric Method - | 1-500.0 mg/l B
[ 14‘ B.O.D (3 Days 270C) mg/l 3 - Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmec 05-50000 mg/l 71762 B
| 15 Sodium Absorption Ratio(SAR) SAR 50

Laboratory Remarks : Approved By:331-lab_331 Dt.: 08/06/2018

1811624-1986(Reaffirmed 2009)

S

11-50 vMeg/t

K.B.Vaghela, Lab Head

Field Observation: from the mentioned sampling point , a separate pipeline provide for utilisation in plantation area via distribution sump.

Note :

1.* - These parameters are NOT covered under the scope of NABL.
2. The results refer only to the tested samples and applicabie parameters. Endorsement of products is neither inferred nor implied.
3. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
4. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
5. The Board is not responsible for the authenticity for the sampies not collected by the Board's officials.

6. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

Gujarat Jurisdiction only.

7. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
8. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23rd Edition by APHA.
9. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

01/07/2021

~

5



ANALYSIS REPORT FOR, Gujarat Pollution Control Board, Central Laboratory
WATER / WASTE WATER S 7 9 Paryavaran Bhavan

Sector-10A NX
Gandhinagar-332010 9
Tele:23222756 l\%)

Fish processing and packing (excluding chilling of fishes) / LAB
Inward : 58217

TEST REPORT ,
Test Report No. : 58217 ‘ ‘ } : Date: 08/06/2018 |
1. Name of the Customer ~ : Gadre Marine Export Pvt.Ltd.(previously Hindustan Unilever Ltd) - 17234
2. Address k - . S v 13071, ,HOLIDAY HOME ROAD,VILLAGE-CHORWAD
CHO'RWAD-362150,>Taluka : Malia, District : Junagadh, GIDC : Not In Gidc
3. Nature of Sample : REP-Representative/Grab, (Insp Type : VIG-By Vigilance Team)
4. Sample Collected By : G.B.Vasavada, V.O
5. Quantity of Sample Received HEN 1A
6. Code No. of the Sample : 234825
7. Date & Time of Collection & Inwarding : 23/05/2018 , (1615 to 1615) & 25/05/2018
8. Date of Start & Completion of Analysis : 25/05/2018 & 08/06/2018
9. Sampling Point * ¢ From the R.O. Permeate Storage Tank ~
10. Flow Details (Remarks)
11. Mode of Disposal : Onto own open land for Plantation via Distribution Sump and Utility purpose

12. Ultimate Receiving Body TREATED WATER DISPOSED IN SEA

13. Temperature on Collection 30 & pH Range on pH Strip :@7 to 8 on pH strip

14. Carboys Nos for : Barcoded & Color & Appearance :Colorless

15. Water Consumption & W.W.G (KLPD) : Ind :1840.000 , Dom :40.000 & Ind :1800.000 , Dom :35.000

ae

]

E Parameter J Unit Test Method | Range of Testing Resuit
I ' Temperature | Centigrade |IS: 3025 (Part — 9) — 1984(Reaffirmed 2006) |AmbientoC - 600C 30

2 pH | pHUnits 4500 H+ B APHA Standard Methods 22nd €di.2012 |1 — 14 pH value As or 746
3 Colour { Pt.Co.Sc. 2120 B APHA Standard Methods 22nd edi. 2012 |2 - to 99 Hazen & 1-50" 7 o
|_4/Total Dissolved Solids | mg/! Gravimetric method. (25640 C APHA Standard Method| 10 — 200000 mg/L ) 123
5 5| Suspended Solids [ mg/| feravimetric method. (2540 D APHA Standard Method | 2 — 10000 mg/L ‘ 24

8| Ammonical Nitrogen f mg/l !1).Titrimetric method (4500 NH3 B & C APHA Standai| 1 - 2000 mgl. 3108

| 7/[Chioride { mg/l Argentometric method. (4500 CI? B APHA Standard M| 1 - 50000 mg/l 535

| 8 Sulphate j mg/| APHA(22nd edi)4500 SO4 E ' 2-40mg/| T

‘ ﬂChemical Oxygen Demand \ mg/l APHA (22nd Edition)- 5220 B Open Reflux Method-2:| 5.0- 50000 mg/| R T
| 10 Oil & Grease | mg/l | Liquid — Liquid Partition Gravimetric method. (5520 B [01-1000mg! | 01

\: 11j Phenolic Compounds ' mg/t 4 Amino Antipyrene method without Chloroform Extrav; 0.1 - 50 my/ o oBoL
' 12JFluoride | mg/! SPADNS method (4500-F-D APHA standard Methods! 0.10-40 mg/l 0.61

[ 13 Sulphide f mg/! APHA (22nd Edi.)4500-s2-F ~iodometric Method | 1-500.0 mg/l L BDL

| 14/B.0.D (3 Days 270C) f mgl |3 —Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmec|05-50000 mgl 11

L15| Sodium Absorption Ratio(SAR) | SAR |1S11624-1986(Reaffirmed 2009) [1-50 vMeg/L o

Laboratory Remarks : Approved By:331-lab_331 Dt.: 08/06/2018

Field Observation :

1.* -These parameters are NOT covered under the scope of NABL.
2. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
3. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
4. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
5. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.
6. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Gujarat Jurisdiction only.
7. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
8. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23rd Edition by APHA.
9. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007,

01/07/2021
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Gujarat Pollu2B @ ontrol Board 25

( Inspection Report ) - Air,Water,Hazardous ,&
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986) Q)

1 [Industry Details Gadre Marine Export Pvt.Ltd.(previously Hindustan

Unilever Ltd)

Email : PLOT NO:130/1,,
sachin.nakharekar@gadremarine.co HOLIDAY HOME ROAD, VILLAGE-CHORWAD,
m CHORWAD - 362250

DIST : Junagadh, TAL : Malia , SIDC : Not In Gidc
Telephone :
9099023114
InspectionId: 487812 ( On Application ) Ro Name : Junagadh

2 |Type/ Scale/Sector / Status :  ORANGE / LARGE / Fish processing and packing (excluding chilling of fishes) / In
Opcration

3 | Inspection Dt & Time : 11/07/2018 9:45/ Air , Water , Hazd Person Contacted : -~ Shri Sachin Nakharekar -
Manager Commercial

4 [Env Audit Detail : Sch : 2, Environ , Year : 2017, On Dt :

Commissioned Dt : 01/02/1996 Production Start Dt : 01/03/1995 Applicability of CRZ Rules : No
5 |Water Consumption in Kilo Lts Per Day_ _ _ Ind: 820000 _ __Dom: 40000 _ ___ Borewells: 6 _
3 | Waste Water generation / Discharge (klpd) : Ind: 780.000 Dom : 35.000 Tubewells: 0
7] Consumer No.(Electric. Meter): Source of Water Supply: Borewell
8 | Disposal Mode of Industrial / Domestic: _ _ _ _ Zero Discharge / lirigation N
9 | Discharge Pt/ Final Receiving Body (Ultimate):  On land for Plantation & Gardening / No generation of industrial
wastewater

11 |Effluent Treatement plant (ETP) : Units, if provided and status :
ETP Details : P-Collection Cum Equalization,P-Equalization Tank,P-Flash Mixer,P-Pri Settling Tank,Primary,S-Acration
Tank,S-Sec Clarifier,S-Settling Tank,S-Sludge Dry Beds,S-U.A.S.B,Secondary, T-Carbon Filter,T-Sand Filter, Tertiary

12 | Whether Industry is a member of CETP ? No

13 {Boilers=2 , DG Sets=6 , Flue Gas =5, Process =0 , ETP Cap = 1913, Capacity of All = 10HP
APCM Details : Not provided

Fuel Used : H.S.D,ldo

Stack Attached to : Boiler,D.G. Sets

14| TSDF Name :  Bhachau-Saurashtra Enviro Projects Pvt. Ltd[28203]

52 16/07/2018 33A,, 481498 NOT VIG 461777
15/03/2018 NOT 22/05/2018 31A,, 473068 NOT VIG 456108
14/11/2017 REV 06/02/2018 PER, 457372 REV APP 443736

Monthly Patrak Data : Last Return : 201806 HAZD Waste Disposal : 5.890 (0 Trucks)

Meter Reading - 0, Kilo Litre - 0
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Gujarat PollutfSPControl Board

( Inspection Report ) - Air,Water,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

One Time Updations
p { - | On North Direction of the location of the Company --
o | - | Production since (Date) or Proposed 01/03/1995
e | - | Electric Company Name (Power Supply) PGVCL
p | - | On West Direction of the location of the Company -- o
0 | - | Air - Water - Hazd ACTs Applicability ? Air, Water, Haz
p | - | On East Direction of the location of the Company --
p |- [ On South Direction of the location of the Company. --
g | - | Nos of Stacks ( Flue Gas & Process ) 0,0 o
SEP-Bhachau-Saurashtra
h | -] Regd with T.S.D.F Enviro Projects Pvt. Ltd
[28203]
k | - | Recycler Registration Valid 22 - I N.A
f | - | Display Board Provided at the Entrance ? Yes
1 |-| CETP Name ----NOT a CETP Member
j | -{ Name & Address of MAIN Re-Cycler NA :
1| - | Recyclable Hazd Waste Disposal to NA -
n | -| Nesof Flow-Metess - W.C/ W.W.G/ETP = 4,3,1 N
m | - | W.W.G Treatment thru Pri/ Sec / Tertiary / N.A : Secondary-Tertiary
d | - | Ts Industry ZERO DISCHARGE Catg (If Yes, HOW ?) No.
General Observation
a | -| R.OFile No o
a | - | Is the Industry in Operation ??
b |- | Industry:Operating without CCA~ = = o
¢ | - | Has'Production exceeded (last:3 MTHs) than CCA-Qty -
4 | .| Any products-NOT in CCA 7‘n¥an1itt?€tured4Last No.
MTHs . ’ ; o
¢ | - | Foul Odour/Fugitive Emission/Bye Pass: in Premises ?? | No. ‘
f | - | Industry Name CHANGED in recent times ?7 77?
g | - | Has Regn with CETP or TSDF expired 22~
h | - | Seperate Energy Meter for A P.CM? ——
h | - | Provision of any STAND-BY Pump 7?7 —7‘}
Remarks :

Siter Observations during Inspection, PCB-ID: (17234)
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Gujarat Pollmontrol Board | PCB Id: 17234

( Inspection Report ) - Air,Water,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

This unit is inspected with reference to CCA-amendment application. Unit has applied CCA-amendment for
disposal of treated w/w in to Sea. During inspection, unit is found not in operation due to off season. Now
production plant will be restart in next season. During inspection, general maintenance of plant machinery is
going on. # Unit is having valid CCA for the product of SURIMI FISH PASTE-14400 MT/Annum, FISH
MEAL-4200MT/Annum, MANURE-250 MT/Annum, IMITATION CARBSTICK-7200MT/Annum & CRAB
CHANK/CARB ANALOG/BRADED-1200 MT/Annum. Unit has stopped production of Crab Stick and shifted
major plant machinery of Crab stick plant. # Unit is having effluent treatment plant with primary, secondary and
tertiary treatment facility, two nos. of ultra-filtration system, UASB reactor with gas holder and flaring system,
RO plant (capacity 60 KL/Hr. & 30 KL/Hr.). Unit has provided Evaporator for w/w evaporation which generates
from UF-2. Unit has provided magnetic flow meter at ETP inlet (for RO reject, DAF return line & for Nali tank
[washing water] O/L) and at outlet of ETP. Unit is going to install another one UASB and @ 80% civil
construction work is found completed. During inspection, maintenance/cleaning work of ETP units are going on.
# Unit is having two IBR boilers of 4 Ton capacity, from which one boiler is kept as a stand by and cyclone
separator is attached as an APCM and cyclone followed by bag filter is attached as an APCM for other boiler.
Coal is used as fuel in boiler. # Unit is having hazardous waste storage facility nearby ETP area. Unitis a
member of Saurashtra Enviro Projects Pvt. Ltd. for final disposal of generated ETP sludge. # Unit has obtained
NOC from CGWA for ground water abstraction 1880 cubic meter/day through existing six Bore-wells, vide letter
no. CGWA/NOC/IND/ORIG/2017/2928, dated: 21/12/2017. # Unit has laid down the Marine disposal pipeline
for treated effluent disposal in to deep Sea. Unit has obtained clearance for laying of treated effluent disposal
pipeline from Forest & Environment Department, GOG, vide letter no. ENV-10-2015-163-E (T cell), dated:
28/06/2016 & from MoEF, vide letter no. F. No. 11-26/2016-IA-III, dated: 10/07/2017. # At present marine
disposal pipeline is not connected with treated effluent pipeline & unit has removed the valve system. Unit has
installed fixed pipeline for backwash wastewater of PSF & ACF to SD beds. Unit has installed flowmeter at both
RO feed line, while flowmeter installation at Evaporator feed line is remaining. Unit has removed extra lines from
RO permeate tank. During inspection, following written instruction is given to the unit and directed to submit the
compliance report within three days. [452]-13/07/2018 .

~ RO Comments/Reply : / I recommend :May be GRANTED-17/07/2018

W.C Notings:

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Wss2el Wllod UG el UdEl A2 4ls gt Uz selldfleR cotaelle) st Yol 531 £g.
Ylssotel Welloz ALY SRctl UdEL RO Wlogstl CIP ARecller ol SEUlHL Qe Midoll mctatell caoza 53 el

Compliance Observed in this Inspections.
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Gujarat PollutftX Control Board

( Inspection Report) - Air,Water,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

PCB Id: 17234

7. olcll USAB-2 o 50225201 UG 2l HAA O ol d 243 ugl %3
UAS N2 Annely.; Respected Sir, @#$@#$Yes, Will be complied. We wil
apply for the ammendment &t the earliest. (09/06/2018)

1. cll 13/%¥/20%¢ olt CC&A U N5 o2 UgUR 125 Azl dyel

esealloll Welle ot / WSl Yot auRlel sRellell 8 Al RS Arecllerqll
eRaunl @Aste gral MRl g2l WBUABaa % sleAHl dleet U ReL
WURA 8 A AlBE g2 scl; Respected Sir, @#$@#$We had removed

Valve & fixed dummy. Compliance submitted with Photograph to GPCB
Office. (09/06/2018)

481498(23/05/18)

Partial Compliance

2, UF-2 3®¥se dwmeclelel sdulle dat sla? Gl 8 W8l 531 ([Astet
sealHl WR 8 AHy RO I%se Azecllezal ETP HL fle sl 21 %
HI2 Yl CCEA ML %33 wNS N2 HLdg.; Respected Sir, @#$@#$We will
be complied. We will apply for the ammendment at the earliest. (09/06/2018)

481498(23/05/18)

Still Pending

3. PSF dlail ACF ot dsclatelt diecleral sAellud weuddl Heeell S.0.B.
Ul Al Wi 8 Aol el glas weudsetoll cacral s2<ll; Respected

Sir, @#$@#$We Replaced the PSF & ACF back wash waste water fine with
Fixed HDPE Line & Submitted Hard copy with Photograph to GPCB
{Gandhinagar & Junagadh on Dt.28.05.2018. (09/06/2018)

481498(23/05/18)

Fully Complied

4. RO 4ls et del 8adReR gls cltet U scllille’ ysal dal dstl 32t
(Aeudal.; We ordered the water meter & will be fixed immediately after
receipt. (09/06/2018)

481498(23/05/18)

Pértial Compliance

5. RO WWlegall CIP ofl dzcleal R dler §ehel MRSA ETP Hl Acttnl
WA B Al deotl W2 2o el 5</l,; Respected Sir, @#$@#$We orderd
HDPE pipeline & will be fixed immediately after receipt. (09/06/2018)

481498(23/05/18)

Still Pending

6. RO uHle 208 Urell atlRiell cigall €2 5:<l; Respected Sir, @#$@#

$We removed the All extra line from RO plant permeate tank & photograph
with compliance submitted to GPCB office. (09/06/2018)

481498(23/05/18)

Fully Complied

Al AR Hidoll Yssatotatl Sat,well aurigett 32, A alel wellet
aueell / Ry ol S A2 s dan dlel wellott etRalat ot 32t
yoille s2dl .; We submit Production & waste water data & sent to GPCB on

28.05.18 for last 3Months. & also updated online. @#$@#$Thanks.
(28/05/2018)

477801(24/04/18)

Still Pending

{l Wl Qe AleR B Ay sl Wddl oll$al ot s2<l.; We applied to

GPCB Board for permission to discharge waste water in sea & waiting for
approval. (28/05/2018)

476363(10/04/18)

Still Pending

SletHl oS (§ce9tel Ul Nodls sclller (R dler Rrued wi2) douada
8, ¥ scllxller ous Wos ULloll 2 dAler B cltot U dotad U Aol
2518 cllysul Retadl dat wl diget uR Bucllol Weee cotadl.

; Dear Sir, @#$@#%$We Fixed magnetic Flow meter after guard Pond
discharge line as per your advice & also starts log book for the same.
(28/05/2018)

476363(10/04/18)

Still Pending
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(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Gujarat Pollud@4 ontrol Board

(Inspection Report ) - Air,Water,Hazardous

>CB Id: 17234

&
.

Ly

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (17 234)

A Sample Details

B. Process Stacks

C Flue gases Stacks

e 2Ly 5 e
.G. Sets 13 DG SET-2(625) N.A NOT HS.D 0.14KL/HR
2 | D.G. Sets 10 DG (380) N.A NOT HSD 0.080KL/HR
3 |D.G. Sets 10 [DGSET(500) N.A NOT H.S.D 0.125 KL/HR
4 |Boiler 15 Common stack of Boi- YES NOT Ido 35 Lit/Hr
1/2/3
5 |D.G. Sets 13 DG SET-1(625) N.A NOT HS.D 0.14 KL/HR

anagement

1 sludge from waste water treatment 1 -35.3 60.000-M.T| COL,DST,STO,TRA
2 | Used or Spent Oil T -5.1 2.000-M.T| COL,DSS,STO,TRA
3 | Wastes or residues containing oil 1-52 50.000-M.T| DSS,OTH o

E Products :

ction Remark

1 “|By Product For Fish Meal “350.000 667.000 - M.T 0.000 'WE WANT RECOVER
PRODUCT SO IT REDUCEC

2 By Product For Manure 0.000 21.000 - M.T 0.000 idelete the product

3 |Crab Chank/Crab Analog/Braded Products 100.000 150.000 - M.T 100.000|We want to double the quauntity

4 {Imitation Crabstick 600.000 1150.000 - M.T 600.000 |Increase of 600 MT/annun: i

5 {Surimi Fish Paste 1200.000 1700.000 - M.T 1200.000 |increase of 8400Mt/annui

6 |Whole Fish Product 0.000 82.000 - M.T 0.000 [Product to be deleted

F Raw material :

polyphosphate

3300-M.T

2541.000 - M.T

1
2 iraw fish
3 |sugar

71.660 - M.T

G Water Consumption & Generation Break up

Remark

50.000 50.000 Tankers
Cooling Water 20.000 10.000 Tankers
Domestic Purpose 40.000 35.000 Borewell, Tankers
Mnfg Process 1770.000 1770.000 Borewell

H Solid Waste

Inspection Team : M. R. Macwana, ROH - B.M.Dolasiya,SSA(M)

I hereby atfirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

Signature By(M. R. Macwana, ROH )

[P AN

17/07/2018
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Annexure - 08 \{

o - Gadre Marine; 1D 17234, iC:rux~9laspz8i5€ed:¥(§?f?ﬁzf2§m &

This unit is nspected with fnfﬁreﬁw el
obmmed C '

swnw‘xw the pmduu nf ( 1 J 9 ¥ ?
N I&smum;a i itk

TC)} t'}:ia“x’ A 3 nm., & 500 KVA-1 nos, )& discontinue the 6% EVA b
~Holder, VAP, Ultra Filtration with RO addition in existing ETP
During inspection, Unit is found in operation. Unit has discontinued the production mf {1 Hv Ve
for Manure, (2) Initation Crabstick and (3) Crab Chank/Crab Analog/Braded. Uni '
treatment plant having primary, secondary and tertiary treatment facility. During imi?*’«%f* i
units are observed i operation. Unit has installed: Additional units in existing ETP (1) UASE
MLD {2 Nog } {2) Gas Holder-22083/14 (1 Nos.j, {3*) VAP»SGG{}H{!HNI Fos ;md{ i
with RO-1,8 MLD {1 Nos.). Unit has provided Evaporator for w/w evaporation which generate ;
UF-2. Unit has provided Magnetic Flow meter at inlet of ETP (for RO reject, DAF return line & for
Nali tank {washing water] outlet) and at eitlet of Sand filtration. Camulative reading on outlet of san
filtration-is 63747 m3 noted, while ETP infet flow méter readmgs are: (1) RO reject: 4001815 3, (
XA return line: 63345.88 m3, (3) Nali tank outlet (washin g water): 447395 m3 noted, Unit has In
online effluent monitoring system. During inspection, online effluent monitori ng data display show
pH-6.36, COD-54.4 mg/L, BOD-19.5 mg/L, Ammonical Nitrogen — 15.8 my/l. and Temperature - 21 3
5C. Unit is going to install another Clari-Flocculator & 90 % civil copstruction work is completed.
During inspection, (1) One wiw sample is collected from Inlet of ETP, (2} one w/w sample is m?i“»’“ :
from outlet of UASB - 2 (Inlet-of Aeration Tank) and ( 3) One treated w/w sample is colleeted from
f”ma; mitlet of ETP Lo

anned by CamScanner -


Admin
Typewritten Text
Annexure - 08


~Gujarat Polltﬂﬁ&?ontrol Board
( Inspection Report ) - Air,Water,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

1 |Industry Details Gadre Marine Export Pvt.Ltd.(previously Hindustan

Unilever Ltd)
Email : PLOT NO:130/1,,
sachin.nakharckar@gadremarine.co HOLIDAY HOME ROAD, VILLAGE CHORWAD,
m CHORWAD -362250
' DIST : Junagadh, TAL : Malia » SIDC : Not In Gidc
Telephone : :
9099023114
InspectionId: 513736 ( On Application ) Ro Name :. Junagadh
2 |Type/Scale/ Sector / Status :  ORANGE / LARGE / Fish processing and packing (excluding chilling of fishes) / n
Operation , ..
3 | Inspection Dt & Time : 07/02/2019 16:45 / Air , Water , Hazd  Person Contacted : Sachin Nakhadekar - Commer. ]
Manager
4 |Env Audit Detail : Sch : 2, Environ, Year : 2017 ,On Dt : ‘
Commissioned Dt : 01/02/1996 Production Start Dt : 01/03/1995 Applicability of CRZ Rules : No
_5_[Water Consumption in Kilo Lts Per Day __ Ind: 1840.000 __ _Dom: 40.000_ _ _ _ _ Borewells: 6
6 | Waste Water generation / Discharge (klpd) : Ind: 1800.000 Dom: 35.000 Tubewells: 0
_ |Consumer No.(Electric Meter): Source of Water Supply: Borewell
8 | Disposal Mode of Industrial / Domestic : Zero Discharge / Irrigation

12 Whether Industry is a member of CETP ?  No
13 [Boilers=1 , DG Sets=4 , Flue Gas =5, Process =0 , ETP Cap = 1913, Capacity of All = 10HP

APCM Details : Not provided

Fuel Used : H.S.D,ldo

Stack Attached to : Boiler,D.G. Sets

14| TSDF Name : - Bhachau-Saurashtra Enviro Projects Pvt. Ltd[28203]

17 | Last3 Legal Actmn H

23/05/2018 NOT 16/07/2018 33A,, 481498 NOT VIG 461777 ‘

15/03/2018 NOT 22/05/2018 31A,, 473068 NOT VIG 456108

14/11/2017 REV 06/02/2018 PER, 457372 REV APP 443736
Monthly Patrak Data : Last Return : 201901 HAZD Waste Disposal : 1.890 (0 Trucks)

Production - 769530, ETP - 11593, APCM - 0 Meter Reading - 373736, Kilo Litre - 20240 | Meter Reading - 63569, Kilo Litre -

13/02/2019 1/7 ( Through XGN) (N




‘Gujarat Pollutio‘fé)ﬁtrol Board

 PCBId: 17234 |
( Inspection Report ) - Air, Water,Hazardous ‘
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 0of EP Act 1986)
One Time Updations
0 | - | Air - Water - Hazd ACTs Applicability ? Air, Water, Haz
p | -| On West Direction of the location of the Company -
0 | - | Production since (Date) or Proposed 01/03/1995
p | -.| On North.Direction of the location of the Company - ]
P | - | On East Direction of the location of the Company -
p | - | On South Direction of the location of the Company -
e | - | Electric Company Name (Power Supply) PGVCL
o | - | Nos of Stacks ( Fhie Gas & Process ) 0,0
SEP-Bhachau-Saurashtra
h | - | Regd with T.S.D.F Enviro Projects Pvt. Ltd
[28203] L

k|- Recycler Reglstratlon Valld ""; : ! | N.A
f | - | Display Board Provided at the Entrance ? Yes o
j | - | Name & Address of MAIN Re-Cycler NA
1 | -| CETP Name ' ----NOT a CETP Member
i | - | Recyclable Hazd Waste Disposal to N.A
n | - | Nos of Flow-Meters - W.C/W.W.G/ETP = - 10,3,1
m | - | W.W.G Treatment thru Pri/ Sec / Tertiary / N.A : Secondary-Tertiary
d |- | Is Industry ZERO DISCHARGE Catg (If Yes, HOW ?) No. :
General Observation
a | - | R.O File No
a |- Isthe Industry in Operation 7?7 o
b |- | Industry Operatmg without CCA - : o
¢ | - |"Has Production exceeded (last 3’ MTHs) than SCAQ
4] - ‘Any products-NOT in CCA manufactured—L

‘MTHs . ; ]
e |- Foul Odour/Fugltlve Emlssmn/Bye Pass in.Premises 72| No. :
f | - | Industry Name CHANGED in recent times ?? No. >
¢ | - | Has Regn with CETP.or TSDE expired 2? © = | No. |
h | - | Seperate Energy Meter for AP.CM? No.
h | - | Provision of any STAND-BY Pump 77 N.A
Air Related
a | - | Fuel Type LOIlf irmitive with CCA ’7 :
b | - | Av. Fuel Consumption EXCEEDING CCA limits - No.
c |-} APC Measur{esdchntlfﬁli\t‘i\r?e with CCA cdhdit}ons,? Yes o
d |-{ ALL APCMs are in operation Yes
e | - | SMF availability
f | - | Thick'Smoke observed in Flue Gas/Processes ?7 =
¢ | - | ph of Scrubbing Media as per requirement 22 NA
h | - | Ultimate Disposal of Scrubbing Media
i | -] Nos of Samples : Stack & Ambient !
Haz Waste Related ]
o | - | Haz waste Catg confirmitive with CCA

- H:W generatlon exceedmg CCA hmlts

i =
d | - | Reusing or Recycling of Haz Waste by Industry ? By SELF
e |- .I;;)gBook / XGN Manifests / Disposal Records TALLYING Fully
f | - Stock of Haz-Waste @ premises/Whether EXCESS ? @ 3 Ton ]
| _ | Recycler/ Actual user has valid Authonzatmn und No.
© | " rules 6 or 9 of HOWR-;
13/02/2019 2/7 ( Through XGN ) N




Water Parameter

Gujarat Polltﬁ&&fohtrol Board

( Inspection Report ) - Air,Water,Hazardous

"B Id: 17234 _

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986) ‘b’—)

- ] Source of Water Supply

Yes

b

c

d-]

€ | - | Was the ETP in operation ?
f

i

h

- | Nos of Samples collected

Treatment System ADEQUATE to handle existing effluent

Remarks :

Site Observations during Inspection, PCB-ID: (17234)
This unit is inspected with reference to CCA renewal cum CCA-Amendment Application. IR is uploaded

herewith. [657]-13/02/2019

~ RO Comments/Reply : / I recommend :May be GRANTED (After making necessary verification; I agree with
inspecting officer; hence issuance / renewal of Authorization to the Industry is recommended as per the
provisions of Rule 6(2) of the Hazardous and Other Wastes (Management & Handling & Transboundary
Movement) Rules 2016.)-13/02/2019

W.C Notings: W. C. @ 1880 kLPD[657-AEE]~

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

f2s Arecller Yy cet R sclller colag ua Aol 251§ clotgysui Fetadl,

PR of. 3 Wl HeEl wsclet WA Aoildee doucall wle ¥ AUl A wUA RN et s2cll,

Compliance Observed in this Inspections.

13/02/2019
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+

23l EleNed uedl coudd sclllzeal Wiz, o, e il wcll Alda W2
allldg.; We installed the Flowmeter on RO system feed line & hard copy
submitted to GPCB on 05.10.2018. (16/10/2018)

| , oY Yo N0
Gujarat Pollutioff &fitrol Board
( Inspection Report ) - Air,Water,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

’Pervl mgi!

PCB Id: 17234

i

emhd‘ked AG’Al‘N

Az cler wolel (U Yoyol) sAset, leNoe A G%\ﬂqﬁa/ﬂgm all
NS st sletlell yealle sl W AU AR B 54l We

submitted the "Schematic Diagram of ETP Plant" for Waste Water generation,
collection, treatment & Disposal/Reuse to GPCB, Gandhinagar on
Dt.05.10.2018. (16/10/2018)

497663(28/09/18)

Fully Complied

Ulss2et Wtled ALY 5cll UdA FAlReR 4ls cldel R sclller cduddls

at Evaporator Feed line before starts production. & Physical Hard copy of the
same submitted to GPCB. (16/10/2018)

487812(11/07/18)

Still Pending

Ulss9lel Wtlez ALG 5Rcll USAL RO Wioeatl CIP Arecller o Sl Aal

??."RESPECTED Sir, @#$@#3We make separate arrangement for Drain of
RO Piant CIP Waste water for pumping in ETP Plant. @#$@#$Also we
submitted Photograghs to Junagadh Office Physically. @#$@#$Thanks &
Regards; (09/10/2018)

487812(11/07/18)

Still Pending

7. olcll USAB-2 of s¢s2el UG Alal HAA & dl d 23 ugl %33l
s Hoz Hlag.; Respected Sir,@#$@#$Yes, Will be complied. We will
apply for the ammendment at the earliest. (09/06/2018)

481498(23/05/18)

Still Pending

1. cll 13/%/30%¢ oll CCEA URoENoR UGUR F25 Aredleretl dyal
ereellell Wllesot / AUS(AotHl Yot cuA scllell 8 Al RS Areclezell
Rl Psld srat M2l paAld WHUASAN B SlAMl ciledd WQUARet
AUURA 8 A E? g2 scll.; Respected Sir, @#$@#$We had removed

Valve & fixed dummy. Compliance submitted with Photograph to GPCB
Office. (09/06/2018)

481498(23/05/18)

Partial Compliance

2. UF-2 3l%se dedleRell saAWlIe dal slalr ¢l 802 53 [sid
s2aul A B Axe RO fRse Aeedleral ETP Ml £z secunl wi@ D %
HI2 Yt CCRA it %33 uUResNoe Rndlg.; Respected Sir, @4$@#$We will
be complied. We will apply for the ammendment at the earliest. (09/06/2018)

481498(23/05/18)

Still Pending

3. PSF el ACF oll Asdlalell Aedlzral sAalluad weuell Heeell s.D.B.
M AAL AA B Aot e glas Wweucgetoll cacren s3<l.; Respected

Sir, @#$@#$We Replaced the PSF & ACF back wash waste water line with
Fixed HDPE Line & Submitted Hard copy with Photograph to GPCB
Gandhinagar & Junagadh on Dt.28.05.2018. (09/06/2018)

481498(23/05/18)

Fully Complied

4. RO gls gt call sAwReR §ls dlsa uz scllle: ysal dat dell Jat
(Reudal,; We ordered the water meter & will be fixed immediately after
receipt. (09/06/2018)

481498(23/05/18)

Partial Compliance

5. RO Wle2all CIP ofl Aizdleral e dlel 8ot HIRsA ETP Hl Al
AUA 8 Al Aol W Ao el 5cl; Respected Sir, @#$@#$We orderd
HDPE pipeline & will be fixed immediately after receipt. (09/06/2018)

481498(23/05/18)

Still Pending

6. RO uHlAz 205 uRell atuzlell cllsell g2 s2<l; Respected Sir,@4$@#

$We removed the All extra line from RO plant permeate tank & photograph
with compliance submitted to GPCB office. (09/06/2018)

481498(23/05/18)

Fully Complied

13/02/2019 4/7 ( Through XGN )
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Gujarat Pollu%@fontrol Board

( Inspection Report ) - Air,Water,Hazardous

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

~ PCBId: 17234

o

13/02/2019

5/7 ( Through XGN )
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Gujarat Pollutioff@ohtrol Board

( Inspection Report ) - Air,Water,Hazardous

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

PCBId: 17234 ||

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (17234)

A Sample Details

W-12 7-8/24

1655-1655

from inlet of etp ~

:Cojl:-,Cond

Turbide

W-12 [7-8/25

1710-1710

from outlet of nasb-2 (inlet of aeratlon tank) ~

- Turbide

W-12 [7-8/24

1720-1720

from final outlet of etp ~

Colorless

B Process Stacks

C Flue gases Stacks

1 D.G. Sets 18 DG SET-3(1010) N.A NOT H.SD 0.20KL/HR
2 ID.G. Sets 10 DG (380) N.A NOT HSD 0.080KL/HR
3 |D.G. Sets 10 DGSET-3(500) N.A NOT H.SD 0.125 KL/HR o
4 | Boiler 15 |Common stack of Boi- YES NOT ido 35 Lit/Hr :
1/2/3 i
5 | D.G. Sets 13 DG SET-1(625) NA NOT HSD 0.14 KL/HR i
D Detalls about Hazardous Waste Management
Sel :Source of Hazardous Waste -~ Qty/Year | W Disposal:Management
1 | Contaminated Cotton rags or other cleaning materials 1.800-M.T| C OL REU STO
2 | Chemical sludge  from waste water treatment 60.000-M.T| COL,DST STO,TRA
3 | Used or Spent Qil 2.000-M.T| COL,DSS.STO,TRA
4 | Wastes or residues containing oil 50.000-M.T| DSS,0TH
E Products :
Sr Product Name Lo NOCQty . | CCAQty = | AppliedQty: | = Inspection Remark
By Pxoduct For F]Sh Meal 0.000 667.000 - M. T 0.000 WE WANT RECOVER
PRODUCT SO IT REDUCEC
2 By Product For Manure 0.000 21.000-M.T 0.000 delete the product
3 [Crab Chank/Crab Analog/Braded Products 100.000 250.000 - M.T 100.000 [We want to double the quantity
4 {Imitation Crabstick 600.000 1750.000 - M.T 600.000 |Increase of 600 MT/annu:
5 |Surimi Fish Paste 1200.000 2900.000 -M.T 1200.000 |increase of 8400Mt/annum
6 |Whole Fish Product 0.000 82.000 -M.T 0.000 |Product to be deleted

F Raw material :

Sri- v ~ Capacity- Unit/ Month
1 |polyphosphate 0.000 - M.T 1
2 |raw fish 0.000 - M. T
3 |sugar 0.000- M.T

G Water Consumption & Generatlon Break up

ST o

Water Code (Qty in klpd KllO

ater Source

- Remark

i Bmler Feed 50.000 Tankers
2 | Cooling Water . 10.000 - Tankers
3 | Domestic Purpose 40.000 35.000 Borewell,Tankers
4 | Mnfg Process 1770.000 1770.000 Borewell

H Solid Waste

Inspection Team :

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

M. R. Macwana, ROH - Mr. Girdhar arjanbhai ram

13/02/2019
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Gujarat Pollumontrol Board

( Inspection Report ) - Air,Water,Hazardous (Q

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

/[ <.

Signature By(M. R. Macwana, ROH)

13/02/2019
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Gujarat Polluﬂ@&ontrol Board

( Inspection Report) - Air,Water,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986) q?

1 |Industry Details = Gadre Marine Export Pvt.Ltd.(previously Hindustan

Unilever Ltd)
Email : PLOT NO:130/1,, 7
chandresh.rathod@gadremarine.co HOLIDAY HOME ROAD, VILLAGE-CHORWAD, -
m CHORWAD - 362250
DIST : Junagadh, TAL : Malia , SIDC : Not In Gidc
Telephone : o
9909910690
InspectionId : 567055 ( On Validity Extension ) Ro Name : Junagadh
2 |Type/ Scale / Sector / Status : ORANGE / LARGE / Fish processing and packing (excluding chilling of fishes) / In
Operation
3 | Inspection Dt & Time : 05/06/2020 9:40 / Air , Water , Hazd Person Contacted : Chandresh Rathod - ETP &
safety Incharge
4 | Env Audit Detail : Sch: 2, Environ, Year : 2017,0n Dt :
Commissioned Dt : 01/02/1996 Production Start Dt : 01/03/1995 Applicability of CRZ Rules : No
_5 [Water Consumption in Kilo Lts Per Day _ _ Ind: 1840000 _ _ Dom: 40.000 __ _ _ Borewells: 6
6 | Waste Water generation / Discharge (klpd) : - Ind: 1800.000 Dom : 35.000 Tubewells: 0
_7 |Consumer No.(Electric Meter): __ Source of Water Supply: Borewell
Disposal Mode of Industrial / Domestic : Zero Discharge / Irrigation o

11 |Effluent Treatement plant (ETP) : Units, if provided and status :
ETP Details : P-Collection Cum Equalization,P-Equalization Tank,P-Flash Mixer,P-Pri Settling Tank,Primary,S-Aeration

12 | Whether Industry is a member of CETP ? No ’

13 [Boilers=1 , DG Sets=4 , Flue Gas =5, Process =0 , ETP Cap = 1913 , Capacity of All = 10HP
APCM Details : Not provided ‘

Fuel Used : H.S.D,ldo

Stack Attached to : Boiler,D.G. Sets

14| TSDF Name :  Bhachau-Saurashtra Enviro Projects Pvt. Ltd[28203]

23/05/2018 NOT 16/07/2018 33A,, 481498 NOT VIG 461777 ’

15/03/2018 NOT 22/05/2018 31A,, 473068 NOT VIG 456108 !

14/11/2017 REV 06/02/2018 PER, 457372 REV APP 443736 '
Monthly Patrak Data : Last Return : 202004 HAZD Waste Disposal : 0.000 (0 Trucks)

10/06/2020 1/4 ( Through XGN) | | NN
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Gujarat Polluﬁon ontrol Board

( Inspection Report ) - Air,Water,Hazardous

_PCBId: 17234 |

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 19%6)

‘One Time Updations

0 | -| Air- Water - Hazd ACTs Applicability ? Air, Water, Haz
€ | - | Electric Company Name (Power Supply) PGVCL J
-1 On East Direction of the location of the Company --DAM i

p | - | On North Direction of the location of the Company -Road ] J

bJ - l On South Direction of the location of the Company -Farm h]]

}p_L— l On West Direction of the location of the Company Govt. Building T:

’o_L- ] Production since (Date) or Proposed 01/03/1995 B ﬁ

EL‘ - f Nos of Stacks ( Flue Gas & Process ) 0,0 _1;
SEP-Bhachau-Saurashtra ;

[h—l - ! Regd with T.S.D.F | Enviro Projects Pvt. Ltd J

- , Récyélexj;RegisffatTQii Valid 22

[28203]

j |- Name & Address of MAIN Re-Cycler
1- ’ Recyclable Hazd Waste Disposal to

O/s State

l
M— / CETP Name

BEP-Bavla Eco Project, Tal:
Bavla, Dist: Ahmedabad. v ]

=

| (SAN-10653)
ﬂ- l Display Board Provided at the Entrance ? Yes
u— Nos of Flow-Meters - W.C/ W.W.G / ETP = 0,0,0
m | -| W.W.G Treatment thru Pri/ Sec/ Tertiary / N.A : ‘ Primary
-| Is Industry ZERO DISCHARGE Catg (If Yes, HOW 7) | No.

—

|

General Observation

@ | -] Is the Industry in Operation 72

a | - | RO File No

b | - | Industry Operating without CCA° .
© | - | Has Production exceeded (last 3 MTHs) than CCA-Qty | No.

Any products-NOT in CCA, mianufactured-La:
"IMTHs 1

LT
L

- [ Foul Odour/Fu ;itiVe‘Eynﬁssién/Bye;Pass in Prem es 22

T

fi- ! Industry Name CHANGED in recent times 22

- | Has Regn with CETP or TSDF expired 27

=]

- ! Seperate Energy Meter for A.P.C.M ?

==

- | Provision of any STAND-BY Pump 77

site Observations during Inspection, PCB-ID: (17234)

10/06/2020

2/4 (Through XGN )




Gujarat Polluﬂpg ﬁontrol Board

(Inspection Report ) - Air,Water,Hazardous é
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986) %\w
4

— -
CBId: 17234 ||

{

oo,

This unit is inspected with reference to routine monitoring. Unit is engaged in production of Surimi Fish Paste
and by product is Fish Meal. During inspection, Unit is found not in operation due to off season. Unit has
provided three numbers Boiler having capacity 4 TPH each. Unit has provided common stack @ 30-meter height
and Multi Cyclone with Bag Filter as an APCM in boiler no. 1 and boiler no.2. Unit has provided individual stack
@ 30-meter height and multi cyclone as an APCM with boiler no. 3. Contacted person says that they have used
boiler no. 3 as a standby. During inspection, contacted person inform that Bio Gas (Generated from UASB
reactor at ETP) used as a fuel in boiler no. 3. Unit has provided standby DG set-7 nos. of capacity (1010 kVA-3
nos., 380 kVA-1 Nos. & 500 kVA-3 nos.). Unit is having effluent treatment plant having primary, secondary and
tertiary treatment facility. During inspection, wastewater discharge in to deep sea is not observed hence sample
could not be collected. Unit has provided Evaporator for w/w evaporation which generates from UF-2. Unit has
provided Magnetic Flow meter at inlet of ETP (for RO reject, DAF return line & for Nali tank [washing water]
outlet) and at outlet of Sand filtration. Unit has Install online effluent monitoring system. Unit has obtained NOC
from CGWA for ground water extraction 1880 cubic meter/day through existing six Bore-wells, vide NOC no.
CGWA/NOC/IND/ORIG/2017/2928, dated: 21/12/2017. Unit has laid down the Marine disposal pipeline for
treated effluent disposal in to deep Sea. Unit has obtained clearance for laying of treated effluent disposal pipeline
from Forest & Environment Department, GOG. As per their record total stock of ETP sludge @ 2.5 MT found
stored in storage room. Lastly unit had sent 5.170 MT of ETP sludge to TSDF site of Bhachau-Saurashtra Enviro
Projects P. Ltd. on 13/01/2020, vide manifest no. 1007628. Lastly unit had sent 1.890 MT of used or spent oi} to
TSDF site of Bombay Barrel Supply Co. on 14/03/2020, vide manifest no. 1051744. During inspection, following
written instruction is given to the unit and directed to submit the compliance report within three days.
[657]-08/06/2020 '

W.C Notings:

Specific Instructions given to Industry at the time of visit . for Pt to Pt Compliance
Bectt 2L Hgotlstt Ylssaet 32l dol®e s2al.

Compliance Observed in this Inspections.

s drecler Ay cldat U sAller caUAg U Aall 23LS oLy sMl
Rewad; Respected Sir,@#$We installed Magnetic Flow Meter on the

Treated Wastewater Reuse Line & Starts record keeping.@#$Thanks &
Regards; (15/03/2019)

AR ol 3 Wl HEEl WEsAt W Ad(FEeR Gollcall GLE % AU ALHL 513736(07/02/19) Still Pending
Ag el cll$al @l s2<ll.; Respected Sir,@#$In Boiler No.3 we use fuel as

-iogas from our ETP plant, So, there is no Ash Generation.@#$Thanks &
[Regards; (15/03/2019)

10/06/2020 3/4 ( Through XGN) N W




09% _ ~ e
Gujarat Pollufion Control Board | PCBId:1.:34

(Inspection Report ) - Air,Water,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (17234)

A Samiple Details

B Process Stacks

C Flue gases Stacks

1 18 DG SET-3(1010) NA S. 20KL/HR .
2 {D.G. Sets 10 DG (380) N.A NOT H.SD 0.080KL/HR
3 I'D.G. Sets 10 IDGSET-3(500) N.A NOT HSD 0.125KLHR |
"4 ! Boiler 15 |Common stack of Boi- YES NOT 1do 35 Lit/Hr
. 1/2/3 i
5 |D.G. Sets 13 DG SET- 1(625) N.A NOT HSD 0.14 KL/HR . *i

D Details about Hazardous Waste Management :

Nl _Source of Hazardous Waste = tg ty/Xear . HW Disposal Management
1 | Chemical sludge from waste water treatment -35.3 60.000-M.T COL DST STO,TRA |
2 | Used or Spent Qil : I-5.1 2.000-M.T| COL,DSS STO,TRA ~
3 | Wastes or residues containing oil 1-52 50.000-M.T{DSS.OTH
_4 | Contaminated cotton rags or other cleaning materials 1-332 1.800-M.T | COL,REU,STO -
E Produ cts @
Srol _Product Name _ Qty. | - AppliedQty | - Tnspection Remark
I {ByPr oduct For Fxsh Meal 0.000 667 000 - M T 0.000 WE WANT RECOVER
PRODUCT SO IT REDUCEC
2 By Product For Manure 0.000 21.000- M.T 0.000|delete the product ~
3 |Crab Chank/Crab Analog/Braded Products 100,000 250.000 - M.T 100.000|We want to double the quantity |
4 |Imitation Crabstick 600.000 1750.000 - M. T 600.000)Increase of 600 MT/annum -
5 |Surimi Fish Paste 1200.000 2900.000 - M.T 1200.000 |increase of 8400Mt/annwn
6 |Whole Fish Product 0.000 82.000-M.T 0.000 |Product to be deleted

F Raw material ;

N il - - Raw Material:Name = Capacity - Unit/ Month |
1 - |polyphosphate 0.000 - M.T o
2 raw fish 0.000 -M.T j
3 [sugar 0.000 -M.T :
G Water Consumption & Generation Break up
Sr | Water Code (Qty in klpd : Kllo 'Ltr per Day) Wi Remark '
S ; : . L 1835.000 = i
I | Boilor Feed 50.000 50.000 Tankers o
2 | Cooling Water 20.000 10.000 Tankers B
3 |Domestic Purpose 40.000 35.000 Borewell, Tankers
4 | Mnfg Process 1770.000 1770.000 Borewell L

H Solid Waste - |

Inspection Team : B M.Dolasiya,SSA(M) - Mr. Girdhar arjanbhai ram

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

Signature By(B.M.Dolasiya,SSA(M) )

]
10/06/2020 4/4 ( Through XGN ) N |




297 Annexure 10

INSPECTION REPORT

Name of Unit: Gadre Marine Export Pvt. Ltd. (previously Hindustan Unilever Ltd.)
PCB Id: 17234

Date & Time of Inspection: 17.09.2021, 16:15

Person Contacted: Mr.Chandresh Rathod, Manager-EHS

Inspected by: 1. M. R. Macwana, Regional Officer

2. PN Mervana, SSA

Observations:

This unit is inspected w.r.t. HO mail Dtd.-14.09.2021 in connection to matter before Hon’ble NGT
vide OA No. — 128/2017. The unit possess CCA valid till 03/04/2026 for the production of Surimi Fish
Paste @32400 MTPA and By-product Fish Meal @9200 MTPA. At the time of inspection Surmi
production, Byproduct — Fish Meal Production, 1 nos Gas fuelled (Boiler No. 3) & 1 nos. of Coal
fuelled boiler (Boiler No. 1) (4 tph each) and ETP are observed in operation. 1 nos. Coal fuelled boiler
(Boiler No. 2) (4 tph) was not in operation during inspection. The plant was closed since 17.05.2021
due to end of season and has started operation from 01.09.2021; the unit has informed the Board in
this regard.

The unit has provided common stack of 30 m height for Boiler No. 1 & Boiler No. 2 and aided multi-
cyclone with bag filter as APCM. Unit has provided individual stack of 30 m height for Boiler No. 3
aided with multi-cyclone as APCM. The person contacted conveyed that Boiler No. 2 is used as
standby boiler. Boiler No. 1 & 2 are Coal fired boiler and Boiler No. 3 is fuelled by Bio-gas generated
from UASB of ETP. The unit is having 7 nos. of DG Sets (1010 kVA-3 nos., 380 kVA-1 Nos. & 500 kVA-3
nos.). Unit is having 160 MT Coal stored in premises as per records.

The unit is having 6 borewells as source of fresh water supply for industrial usage. The unit possess
valid NOC from CGWA valid till 07/12/2022 vide CGWA/NOC/IND/REN/1/2021/6227 for extraction of
fresh water at tune of 1880 m3/day. The unit has sealed 2 borewells and installed flow meters with
rest of four borewells to track fresh water consumption. The readings of flowmeters attached to
borewells are 52610, 57293, 13559 & 60059 cu.m., respectively. The unit has installed effluent
treatment plant for treatment of trade effluent generated at the tune of 1800 klpd. The unit has
installed primary, secondary (UASB — 1.5 MLD capacity 2nos., Aeration tanks & Secondary clarifiers —
2 nos.) and tertiary units (PSF & ACF). The unit has also installed Ultrafiltration units (2 nos.) and ROs
(2 nos.) for recycling of treated industrial effluent & an evaporation unit to evaporate RO reject of
RO-2 (30 cu. m./h). All the compartments of ETP were functioning during inspection. During
inspection, treated waste water was being discharged into pipeline installed for deep sea discharge
at point mentioned in CRZ conditions. One water sample was collected from sampling point
provided with deep sea discharge line (final outlet of ETP). The flow rate of final outlet was 41.2
cu.m/h (Total — 309036.347 cu. m.). The unit has installed ultrafiltration assembly with R.O. to re-
utilize a part of treated effluent from ETP in Industrial Process (for cooler, boiler feed and washing) —
as informed by person contacted. The flow in reuse line at the time of inspection is 14.8 cu.m/h
(cumulative reading — 28594.038 cu.m.) Unit has provided Evaporator for w/w evaporation which
generates from UF-2. The unit has installed online - CEMS for monitoring of treated waste water
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298

being discharged through marine pipeline. The readings at the time of inspection are: pH — 7.90,
COD - 61.2 ppm, Ammonical Nitrogen — 0.2 ppm, BOD — 15.5 ppm. The unit has provided separate
energy meter for ETP (Readings 367097 & 1053171 Wh). As per records provided by the person
contacted, there is NIL production of consented product during past three months (Jun, Jul, Aug
2021) and stock of hazardous waste at the premises is NIL.

The unit has disposed used barrels (0.84 MT) to M/s. Bombay Barrels on 03.03.2021 & 5.020 MT ETP
Sludge to TSDF site — M/s. SEPPL, Juna katariya, Bhachau on 09.02.2021.

As per records of the unit, they have developed 53,250 sg. m. green belt as of now.

~-sd-- —sd--

PN Mervana MR Macwana
(SSA) (RO)



st ANALYSIS REPORT FOR Gujarat Pollution Control Board
f — "% WATER / WASTE WATER SAMP2 99 Rajkot

e Race Course, Ring Road,
W Sample ID:313644 - Analysis Completion:28/10/2021 | Near Race Course,
Rajkot - 360 001

Fish processing and packing (excluding chilling of fishes) / LAB Inward : 25431 Tele:(0281) 2474524 , 2459831

TC10283
Accreditation Standards & NABL Certificate Details : TC10283 / -- / Issue: 31/01/2022 / Validity: 30/01/2024
TEST REPORT
\ Test Report No. : 25431 Date: 29/10/2021
1. Name of the Customer : Gadre Marine Export Pvt.Ltd.(previously Hindustan Unilever Ltd) -
2. Address 17234
: 130/1, ,HOLIDAY HOME ROAD,VILLAGE-CHORWAD

3. Nature of Sample : REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

4. Sample Collected By : M. R. Macwana, ROH

5. Quantity of Sample Received : Slit

6. Code No. of the Sample : 313644

7. Date & Time of Collection & Inwarding : 17/09/2021 , (1630 to 1635) & 05/10/2021

8. Date of Start & Completion of Analysis : 05/10/2021 & 28/10/2021

9. Sampling Point : ## Final Qutlet of the ETP ~

10. Flow Details (Remarks) : Yes

11. Mode of Disposal : Deep Sea Discharge as per CRZ Clearance

12. Ultimate Receiving Body : TREATED WATER DISPOSED IN SEA

13. Temperature on Collection : & pH Range on pH Strip :Neutral on pH Strip

14. Carboys Nos for : Barcode & Color & Appearance :Clear

15. Water Consumption & W.W.G (KLPD) : Ind :1840.000 , Dom :40.000 & Ind :1800.000 , Dom :35.000

16. Parameter : 12 ,Cap No & Weight :

Sr Parameter Unit Test Method Range of Testing Result
1|pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 7.67
2 | Total Dissolved Solids mg/| Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 1584
3 | Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 48
4 | Ammonical Nitrogen mg/| 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 70.0
5 | Chemical Oxygen Demand mg/| APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 221
6 | Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (5520 B| 01 — 1000 mg/I 3.2
7 | B.O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/I 78

Laboratory Remarks : approved By:247-lab_247 Dt.: 29/10/2021 %

Laboratory Remarks y ,@14& :

B.M.Makwana, ROH

Note :

1. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
3. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.
5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Gujarat Jurisdiction only.
6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.

8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

16/08/2023 11:16:40 Page 1 of 1



A ANALYSIS REPORT FOR Guijarat Pollution Control Board
a’?\' — "% WATER / WASTE WATER SAMP3 0 0 Rajkot

e Race Course, Ring Road,
W Sample ID:313644 - Analysis Completion:28/10/2021 | Near Race Course,
Rajkot - 360 001

Fish processing and packing (excluding chilling of fishes) / LAB Inward : 25431 Tele:(0281) 2474524 , 2459831

TEST REPORT
\ Test Report No. : 25431 Date: 29/10/2021
1. Name of the Customer : Gadre Marine Export Pvt.Ltd.(previously Hindustan Unilever Ltd) -
2. Address 17234
: 130/1, , HOLIDAY HOME ROAD,VILLAGE-CHORWAD

3. Nature of Sample : REP-Representative/Grab, (Insp Type : ROU-Routine Visit)
4. Sample Collected By : M. R. Macwana, ROH
5. Quantity of Sample Received : Slit
6. Code No. of the Sample 1 313644
7. Date & Time of Collection & Inwarding : 17/09/2021 , (1630 to 1635) & 05/10/2021
8. Date of Start & Completion of Analysis : 05/10/2021 & 28/10/2021
9. Sampling Point : ## Final Qutlet of the ETP ~
10. Flow Details (Remarks) : Yes
11. Mode of Disposal : Deep Sea Discharge as per CRZ Clearance
12. Ultimate Receiving Body : TREATED WATER DISPOSED IN SEA
13. Temperature on Collection : & pH Range on pH Strip :Neutral on pH Strip
14. Carboys Nos for : Barcode & Color & Appearance :Clear

: Ind :1840.000 , Dom :40.000 & Ind :1800.000 , Dom :35.000
15. Water Consumption & W.W.G (KLPD) : 12 ,Cap No & Weight :

Sr Parameter Unit Test Method Range of Testing Result
1| Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 0

2 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 5

3 | Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/I BDL

4 | Fluoride mg/l SPADNS method (4500-F-D APHA standard Methods 0.10-40 mg/I 0.045

5 | Sulphide mg/l APHA (23rd Edi.)4500-s2-F —iodometric Method 1-500.0 mg/I BDL
Laboratory Remarks : approved By:247-lab_247 Dt.: 29/10/2021 @v/@é %{

1 =

B.M.Makwana, ROH

Note :
. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.
. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Guijarat Jurisdiction only.
. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.
8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

a b wWwN =

~N O
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301 Annexure 11
Inspection Report

Name of location: Gadre Marine Export Pvt.Ltd.(previously Hindustan
Unilever Ltd) (GPCB ID-17234)
Date of Inspection: 02/02/2022

Observation:

» This unit is inspected w.r.to routine monitoring. The unit has obtained valid CCA upto
03/04/2026 for the production of Surimi Fish Paste -32400 MTPA and By-product Fish
Meal -9200 MTPA. At the time of inspection, Surmi and Fish Meal(byproduct) plant was
observed in operation. One Gas fuelled (Boiler No. 3) & 1 no. of Coal fuelled boiler (Boiler
No. 2) (4 TPH each) were observed in operation. 1 no. Coal fuelled boiler (Boiler No. 1) (4

TPH) was not in operation during inspection.

» The unit has provided common stack of 30 m height for Boiler No. 1 & Boiler No. 2 and
aided multi- cyclone with bag filter as APCM. Unit has provided individual stack of 30 m
height for Boiler No. 3 aided with multi-cyclone as APCM. Boiler No. 1 & 2 are Coal fired
boiler and Boiler No. 3 is utilized fuel by Bio-gas generated from UASB of ETP. The unit
is having 7 nos. of DG Sets (1010 kVA-3 nos., 380 kVA-1 Nos. & 500 kVA-3 nos.). Unit

is having 265 MT Coal stored in premises as per records.

» The unit is having 6 bore wells as source of fresh water supply for industrial usage. The
unit possess valid NOC from CGWA valid till 07/12/2022 vide
CGWA/NOC/IND/REN/1/2021/6227 for extraction of fresh water at tune of 1880 m3/day.
The unit has sealed 2 borewells and installed flow meters with rest of four borewells to
track fresh water consumption. The readings of flowmeters attached to borewells are 559,
41047, 28090 & 80649 cu.m., respectively. Borewell no.1 & 2 Flowmeter were calibrated
as per record. The unit has provided effluent treatment plant for treatment of trade effluent
generated for 1800 KLD. The unit has provided primary, secondary (UASB — 1.5 MLD
capacity 2nos., Aeration tanks & Secondary clarifiers — 2 nos.) and tertiary units (PSF &
ACF) to treat generated wastewater. The unit has also provided Ultrafiltration units (2 nos.)
and ROs (2 nos.) for further treatment to recycle treated industrial effluent & an evaporation
unit to evaporate RO reject of RO-2. During inspection, All ETP units were observed in

operation During inspection, treated waste water was being discharged into pipeline


Admin
Typewritten Text
Annexure 11


installed for deep sea dischargeat point mentioned in CRZ conditions. One water sample
was collected from sampling point provided with deep sea discharge line (final outlet of
ETP).

The flow rate of final outlet was 20.6 cu.m/h (Total -432637.46 cu. m.). The unit has
provided ultrafiltration with R.O. to re- utilize a part of treated effluent from ETP in
Industrial Process (for cooler, boiler feed and washing). The flow in reuse line at the time
of inspection is 14 cu.m/h (cumulative reading — 77955 cu.m.) Unit has provided
Evaporator to evaporate w/w generates from UF-2 and stick wastewater generates from
cooker (cooking the fish with steam-fish meal plant).

The unit has provided CEMS for monitoring of treated wastewater being discharged
through marine pipeline. The readings at the time of inspection are: pH —8.19, COD —
47.4 mg/L, Ammonical Nitrogen — 3.4 mg/L, BOD — 12 mg/L. The unit has provided
separate energy meter for ETP (Readings 481653 & 1309230 KWH). Surmi Fish Paste
and Fish meal production in the month Nov’21-3517.10MT & 854MT, Dec’21-
3526.34MT & 911.85MT, Jan’22-2403.05MT & 611.80 MT as per data submitted by
the unit. Stock of ETP sludge-5.5 MT as per record.

---s0--- ---50--- ---sd--- ---s0---
P.N.Mervana M.R.Kubavat S.B.Chavda M.R.Macwana
(SSA) (AEE) (AEE) (RO)



ANALYSIS REPORT FOR
WATER / WASTE WATER SAMPLB 0 3

Sample ID:323573 - Analysis Completion:07/03/2022 |

Fish processing and packing (excluding chilling of fishes) / LAB
Inward : 26171

TEST REPORT

Gujarat Pollution Control Board, Rajkot

Race Course, Ring Road,

Near Race Course,
Rajkot - 360 001
Tele:(0281) 2474524 , 2459831

Test Report No. : 26171

Date: 07/03/2022

p—

. Name of the Customer
. Address

N

3. Nature of Sample

4. Sample Collected By

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding
. Date of Start & Completion of Analysis
9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

o

13. Temperature on Collection
14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

: Gadre Marine Export Pvt.Ltd.(previously Hindustan Unilever Ltd) - 17234

: 130/1, HOLIDAY HOME ROAD,VILLAGE-CHORWAD

CHORWAD-362250, Taluka : Malia, District : Junagadh, GIDC : Not In Gidc
: REP-Representative/Grab, (Insp Type : ROU-Routine Visit)
: M. R. Macwana, ROH

. Slit

: 323573

: 02/02/2022 , (1530 to 1535) & 07/02/2022
: 10/02/2022 & 07/03/2022

## Final Outlet of the ETP ~
: Yes, Flowmeter reading noted

: Discharge point As per NIO

: TREATED WATER DISPOSED IN SEA

: 35 & pH Range on pH Strip :Neutral on pH Strip

: Barcode & Color & Appearance :Colorless & Clear
: Ind :1840.000 , Dom :40.000 & Ind :1800.000 , Dom :35.000

Sr Parameter Unit Test Method Range of Testing Result
1| Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 35
2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2012 |1 - 14 pH value As or 8.04
3 |Colour Pt.Co.Sc. 2120 B APHA Standard Methods 22nd edi. 2012 2 -to 99 Hazen & 1-50 &
4 | Total Dissolved Solids mg/| Gravimetric method. (2540 C APHA Standard Method| 10 — 200000 mg/L 1932
5 |Suspended Solids mgl/l Gravimetric method. (2540 D APHA Standard Method| 2 — 10000 mg/L 8
6 | Ammonical Nitrogen mg/| 1).Titrimetric method (4500 NH3 B & C APHA Standai| 1 - 2000 mg/I. 61.6
7 |Chemical Oxygen Demand mg/| APHA (23rd Edition)- 5220 B Open Reflux Method-2(| 5.0- 50000 mg/I 199
8 |0il & Grease mg/| Liquid — Liquid Partition Gravimetric method. (5520 B |01 — 1000 mg/I BDL
9 |Phenolic Compounds mg/| 4 Amino Antipyrene method without Chloroform Extra | 0.1 — 50 mg/I BDL
10|Fluoride mg/l SPADNS method (4500-F-D APHA standard Methods|0.10-40 mg/I 9.332
11| Sulphide mg/| APHA (23rd Edi.)4500-s2-F —iodometric Method 1-500.0 mgl/I BDL
12/B.0.D (3 Days 270C) mg/| 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme(| 05-50000 mg/I 75
Laboratory Remarks : approved By:247-lab_247 Dt.: 07/03/2022 @\1 é/é* %

Field Observation :

B.M.Makwana, ROH

Note : 1. * - These parameters are NOT covered under the scope of NABL.

o O~ WON

Gujarat Jurisdiction only.

. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

7. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
8. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23rd Edition by APHA.
9. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

10. Sampling procedure perform as per is: 3025, is: 11255 and is: 5182 for water & waste water, air stationery source (stack) and

ambient air respectively.

08/03/2022 16:33:47
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GUJARAT POLLUTION CONTROL BOARD

il b i 5 Opp. Saint Anne's Church, Station Road, Junagadh - 362001.
NI ph.: (0285) 2651506, Fax : (0285) 2651503. Website : www.gpcb.gov.in

Inspection Report

Inspection Site: Gadre Marine Export Pvt.Ltd.
(previously Hindustan Unilever Ltd)
130/1, HOLIDAY HOME ROAD, VILLAGE-CHORWAD,
CHORWAD - 362250, Tal. — Maliya, Dist. - Junagadh
PCB Id: 17234
Date & Time of Inspection: 03/08/2022 at 15:30 Hrs
Reference of Inspection: (1) E-Mail received from H.O., Dt. — 30/07/2022 regarding
current  status  of Gadre  Marine  Export
Pvt.Ltd.(previously Hindustan Unilever Ltd) in
connection to matter before Hon’ble NGT, PB New
Delhi vide OA-128/2017.
Person Contacted: Tushar Savant, Manager - Production

Observation:

This unit is inspected w.r.t. HO mail Dtd.-30/07/2022 in connection to matter before Hon’ble
NGT vide OA No. — 128/2017. The unit possess CCA valid till 03/04/2026 for the production of
Surimi Fish Paste @32400 MTPA and By-product Fish Meal @9200 MTPA. At the time of
inspection no production activity was going on due to off-season and the unit. As per document
submitted by the unit, the plant is under annual shutdown since 31.05.2022 due to end of season;
the unit has also informed the Board in this regard vide mail Dtd.-20.06.2022.

The unit has provided common stack of 30 m height for Boiler No. 1 & Boiler No. 2 and multi-
cyclone with bag filter is provided as APCM. Unit has provided individual stack of 30 m height
for Boiler No. 3 with multi-cyclone as APCM. The person contacted conveyed that Boiler No. 2
is used as standby boiler facility. Boiler No. 1 & 2 are Coal fired boiler and Boiler No. 3 is
operated on by Bio-gas generated from UASB of ETP. The unit is having 7 nos. of DG Sets
(1010 kVA-3 nos., 380 kVA-1 Nos. & 500 kVA-3 nos.). Unit is having 150 MT Coal stored in

premises as per records.

Clean Gujarat Green Gujarat
1SO-9001-2008 & ISO - 14001 - 2004 Certilied Organization
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GUJARAT POLLUTION CONTROL BOARD

e
il b i 5 Opp. Saint Anne's Church, Station Road, Junagadh - 362001.
NI ph.: (0285) 2651506, Fax : (0285) 2651503. Website : www.gpcb.gov.in

The unit is having 6 borewells as source of fresh water supply for industrial usage. The unit
possess valid NOC from CGWA valid till 07/12/2022 vide CGWA/NOC/IND/REN/1/2021/6227
for extraction of fresh water at tune of 1880 ma3/day. The unit has sealed 2 borewells and
installed flow meters on rest of four borewells to track fresh water consumption. The readings of
flowmeters attached to borewells B1, B2, B3 & B4 are 3756, 1514, 3264, 1892 cu.m. (flowmeter
replaced), respectively. The unit has installed effluent treatment plant for treatment of trade
effluent generated at the tune of 1800 KLPD. The unit has installed primary, secondary (UASB —
1.5 MLD capacity 2nos., Aeration tanks & Secondary clarifiers — 2 nos.) and tertiary units (PSF
& ACF). The unit has also installed Ultrafiltration units (2 nos.) and ROs (2 nos.) for recycling
of treated industrial effluent & an evaporation unit to evaporate RO reject of RO-2 (30 cu. m./h).
Only UASBs and one aeration tank was in operation during inspection. Unit has installed
pipeline for treated waste water disposal in deep sea as per point mentioned in CRZ conditions.
Water sample was not collected as there was no generation/discharge of treated waste water due
to off season. The flow rate of final outlet was O cu.m/h (Total — 514475 cu. m.). The unit has
installed ultrafiltration assembly with R.O. to re-utilize a part of treated effluent from ETP in
Industrial Process (for cooler, boiler feed and washing) — as informed by person contacted. The
flow in reuse line at the time of inspection is 0 cu.m/h (cumulative reading — 11274 cu.m. — reset
after 1 lakh cu.m.) Unit has provided Evaporator for w/w evaporation which generates from UF-
2. The unit has installed online - CEMS for monitoring of treated waste water being discharged
through marine pipeline. The unit has provided separate energy meter for ETP (Readings 554571
&1540804 kWh). As per records provided by the person contacted, there is NIL production of
consented product during past three months (Jun, Jul, Aug 2022) and stock of hazardous waste at

the premises is NIL.

--sd-- --sd--
PN Mervana MR Kubavat
(SSA) (AEE)

Clean Gujarat Green Gujarat
1SO-9001-2008 & ISO - 14001 - 2004 Certilied Organization
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1. Production plant maintenance at M/s. Gadre Marine Pvt. Ltd.

Clean Gujarat Green Gujarat
1SO-9001-2008 & ISO - 14001 - 2004 Certified Organization
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e Regional Office
——— GUJARAT POLLUTION CONTROL BOARD
il e S Opp. Saint Anne's Church, Station Road, Junagadh - 362001.

NI ph.: (0285) 2651506, Fax : (0285) 2651503. Website : www.gpcb.gov.in

INSPECTION REPORT

Gadre Marine Export Pvt.Ltd. (previously
Name & Address of the Unit Hindustan Unilever Ltd)
GPCB Id; 17234

Date & Time of Inspection: 02/02/2023 10:30:00 Hrs

Person Contacted: Mr. Chandresh Rathod, Manager — M/s. Gadre
Marine Export Pvt.Ltd.

Observations:

This unit is inspected as a part of routine monitoring in the area. The unit possesses CCA valid
upto 03/04/2026 for the production of Surimi Fish Paste @32400 MTPA and By-product Fish
Meal @9200 MTPA. At the time of inspection no production activity was going on due to raw
material shortage however cleaning activity was observed under progress. The unit has provided
common stack of 30 m height for Boiler No. 1 & Boiler No. 2 and provided multi cyclone with
bag filter is as APCM. Unit has provided individual stack of 30 m height for Boiler No. 3 with
multi-cyclone as APCM. The person contacted conveyed that Boiler No. 2 is used as standby
boiler facility. Boiler No. 1 & 2 are Coal fired boiler and Boiler No. 3 is operated on by Bio-gas
generated from UASB of ETP. The unit is having 7 nos. of DG Sets (1010 kVA-3 nos., 380
kVA-1 Nos. & 500 kVA-3 nos.as standby facility for PGVCL power supply). Unit is having 170
MT Coal stored in premises as per records provided during inspection. The unit is having 6
number of borewells as source of fresh water supply for industrial usage. The unit were having
NOC from CGWA valid till 07/12/2022 vide CGWA/NOC/IND/REN/1/2021/6227 for
extraction of fresh water at tune of 1880 m3/day; in this regard the unit is instructed to submit
updated status of CGWA permissions for each borewell. The unit has sealed 2 borewells and
installed flow meters on rest of four operational borewells to track fresh water consumption. The
readings of flowmeters attached to borewells B1, B2, B3 & B4 are 30031, 26174, 20012, 9034

cu.m. (flowmeter replaced), respectively. The unit has installed effluent treatment plant for

Clean Gujarat Green Gujarat
1S0O-9001-2008 & 1SO - 14001 - 2004 Certilied Organization



308

e Regional Office
——— GUJARAT POLLUTION CONTROL BOARD
i s i B Opp. Saint Anne's Church, Station Road, Junagadh - 362001.

NI ph.: (0285) 2651506, Fax : (0285) 2651503. Website : www.gpcb.gov.in

treatment of trade effluent generated at the tune of 1800 KLPD. The unit has installed primary,
secondary (UASB - 1.5 MLD capacity 2nos., Aeration tanks & Secondary clarifiers — 2 nos.)
and tertiary units (PSF & ACF). The unit has also installed Ultrafiltration units (2 nos.) and ROs
(2 nos.) for recycling of treated industrial effluent & an evaporation unit to evaporate RO reject
of RO-2 (30 cu. m./h). ETP was found operational during inspection and 4 (four) stagewise water
samples were collected viz.(i) final outlet of ETP, (ii) outlet of primary clarifier, (iii) outlet of
secondary clarifier, and (iv) Inlet of ETP. Unit has installed pipeline for treated waste water
disposal in deep sea as per point mentioned in CRZ conditions. As per records maintained by the
unit, they have discharged 16,114 m® treated industrial waste water through pipeline installed for
deep sea discharge during January 2023. Flowmeter attached with final outlet line was found
faulty/not in operational condition and hence unit is instructed to repair/replace the same. The
unit has installed ultrafiltration assembly with R.O. to re-utilize a part of treated effluent from
ETP in Industrial Process (for cooler, boiler feed and washing) — as informed by person
contacted. The flow in reuse line at the time of inspection is 0 cu.m/h (cumulative reading —
67255 cu.m. — reset after 1 lakh cu.m.) Unit has provided Evaporator for w/w evaporation which
generates from UF2. The unit has installed online - CEMS for monitoring of treated waste water
being discharged through marine disposal pipeline. The unit has provided separate energy meter
for ETP (Readings 684365 & 1856735 kWh). During inspection, old-flexible not in use
pipelines near ETP area and in rack were observed and hence the unit is instructed to remove all
unnecessary not in use flexible pipelines from ETP area and provide proper demonstration on
each pipeline. Unit has provided layout of ETP but it is faded and hence instructed to repaint the

same. Unit is not maintaining a complete printed logbook with page number.

As per records provided by the person contacted, there is 3226.95 MT, 2980.75 MT & 1390.22
MT production of Surimi fish paste and 825.10 MT, 799.65 MT & 374.34 MT production of
Fish Meal — By product during past three months (Nov, Dec 2022, Jan 2023) and stock of
hazardous waste at the premises is 4.5 MT.

During inspection, burning of waste plastic, grass, etc was found in premises and hence unit is

instructed to stop such burning activities in the premises and dispose off the waste appropriately.

Clean Gujarat Green Gujarat
ISO-9001-2008 & ISO - 14001 - 2004 Certilied Organization
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———— GUJARAT POLLUTION CONTROL BOARD
il e S Opp. Saint Anne's Church, Station Road, Junagadh - 362001.

NI ph.: (0285) 2651506, Fax : (0285) 2651503. Website : www.gpcb.gov.in

Instructions:

1. Remove all old, not in use pipeline from ETP area. Remove all flexible pipelines from ETP,

provide proper demonstration on each pipeline.

2. Maintain proper printed, bounded logbook with page numbers for operation ETP which
includes details of inlet water quality, quantity, details of various stages of treatment, details of
treated waste water quality & quantity, electric consumption, sludge generation etc.

3. Provide new layout plan at ETP area.
4. Submit details of biomonitoring test for deep sea disposal monitoring.

5. Carryout caliberation of each online analyser, flow meters as some of analyser, flowmeter not

found properly working. Submit details of caliberation.

6. Submit details of water consumption alongwith flowmeter of each borewell. Submit complete

details of borewells & its CGWA permissions
7. Burning of waste plastic, grass, etc was found in premises. Stop this activity immediately.

8. Submit details of last three months production, waste water generation, w/w discharge, sludge

generation & disposal.

Clean Gujarat Green Gujarat
ISO-9001-2008 & ISO - 14001 - 2004 Certilied Organization



st ANALYSIS REPORT FOR Gujarat Pollution Control Board
f r— WATER / WASTE WATER SAMP3 1 0 Rajkot
ey Race Course, Ring Road,

W Sample ID:370548 - Analysis Completion:14/02/2023 | Near Race Course,
Fish processing and packing (excluding chilling of fishes) / LAB Inward : 28476Tele:(0281) 2474524 , 2459831

Rajkot - 360 001

TC10283

Accreditation Standards & NABL Certificate Details : TC10283 / -- / Issue: 31/01/2022 / Validity: 30/01/2024

TEST REPORT

| Test Report No. : 28476

Date: 14/02/2023

1. Name of the Customer
. Address

N

. Nature of Sample

. Sample Collected By

. Quantity of Sample Received

. Code No. of the Sample

. Date & Time of Collection & Inwarding
. Date of Start & Completion of Analysis
. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)
16. Parameter

O I NN AW

: Gadre Marine Export Pvt.Ltd.(previously Hindustan Unilever Ltd) -
17234

: 130/1, HOLIDAY HOME ROAD,VILLAGE-CHORWAD

: REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

: S.B. Parmar, DEE

: SLit

: 370548

: 02/02/2023 , (1035 to 1040) & 08/02/2023

: 08/02/2023 & 14/02/2023

Final outlet of ETP ~

: Yes, flowmeter reading noted

: Deep Sea Discharge

: TREATED WATER DISPOSED IN SEA

: 28 & pH Range on pH Strip :Neutral on pH Strip

: Barcode & Color & Appearance :Colorless & Clear

: Ind :1840.000 , Dom :40.000 & Ind :1800.000 , Dom :35.000
: 11 ,Cap No & Weight :

Sr Parameter Unit Test Method Range of Testing Result
1|pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 7.64
2 | Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 32
3 | Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 67.2
4 | Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 140
5| Oil & Grease mg/| Liquid — Liquid Partition Gravimetric method. (5520 B| 01 — 1000 mg/I 0.4
6 | B.O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/I 50

Laboratory Remarks : Approved By:247-lab_247 Dt.: 14/02/2023

B.M.Makwana, ROH

Note :

a b~ ON -

Gujarat Jurisdiction only.

~N o

. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.

8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

14/08/2023 12:03:19
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A ANALYSIS REPORT FOR Gujarat Pollution Control Board
a’?\' — "% WATER / WASTE WATER SAMP31 1 Rajkot

e Race Course, Ring Road,
W Sample ID:370548 - Analysis Completion:14/02/2023 | Near Race Course,
Rajkot - 360 001

Fish processing and packing (excluding chilling of fishes) / LAB Inward : 28476 Tele:(0281) 2474524 , 2459831

TEST REPORT
\ Test Report No. : 28476 Date: 14/02/2023
1. Name of the Customer : Gadre Marine Export Pvt.Ltd.(previously Hindustan Unilever Ltd) -
2. Address 17234
: 130/1, ,HOLIDAY HOME ROAD,VILLAGE-CHORWAD

3. Nature of Sample : REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

4. Sample Collected By : S.B. Parmar, DEE

5. Quantity of Sample Received : SLit

6. Code No. of the Sample : 370548

7. Date & Time of Collection & Inwarding 1 02/02/2023 , (1035 to 1040) & 08/02/2023

8. Date of Start & Completion of Analysis : 08/02/2023 & 14/02/2023

9. Sampling Point : Final outlet of ETP ~

10. Flow Details (Remarks) : Yes, flowmeter reading noted

11. Mode of Disposal : Deep Sea Discharge

12. Ultimate Receiving Body : TREATED WATER DISPOSED IN SEA

13. Temperature on Collection : 28 & pH Range on pH Strip :Neutral on pH Strip

14. Carboys Nos for : Barcode & Color & Appearance :Colorless & Clear

: Ind :1840.000 , Dom :40.000 & Ind :1800.000 , Dom :35.000

15. Water Consumption & W.W.G (KLPD) : 11 ,Cap No & Weight :

Sr Parameter Unit Test Method Range of Testing Result
1| Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 28
2 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -0 99 Hazen & 1-50 5
3 | Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/I BDL
4 | Fluoride mg/l SPADNS method (4500-F-D APHA standard Methods 0.10-40 mg/I 1.292
5 | Sulphide mg/l APHA (23rd Edi.)4500-s2-F —iodometric Method 1-500.0 mg/I BDL

Laboratory Remarks : Approved By:247-lab_247 Dt.: 14/02/2023

pp y _ C,ﬁﬁ@é v
B.M.Makwana, ROH
Note :
1. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
3. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.
5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

Guijarat Jurisdiction only.
. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.
8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

~N O

14/08/2023 12:03:19 Page 1 of 1
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— GUJARAT%OLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

=N Sector-10-A, Gandhinagar-382 010
T ] 3 . !

N\ / 4 Phone :(079) 23226295

GPCB Fax 1 (079) 23232156

Website :www.gpcb.%ov.in

By RPAD

SHOW CAUSE NOTICE

Whereas you are having industrial plant at M/s. Gadre Marine Export Pvt. Ltd At
Plot No. 130/1, Holiday Home Road, Vill. Chorwad, Ta. Malia, Dist: Junagadh.

And whereas the authorized officer of the Board has monitored your industrial plant on
02/02/2023 u/s 23, Water Act-1974, & u/s 24 Air Act-1981 and during monitoring it was observed
that:-

1. Unit has not submitted valid CGWA permission.

2. At the time of visit, it is observed flow meter attached with final outlet line was found
faulty/not in operational condition.

3. At the time of visit, old-flexible pipelines which are not in use were observed near ETP
area and in rack.

4. The layout of ETP was found faded.

5. Atthe time of visit, burning of waste plastic, grass, etc activities were found in premises..

Considering above, you are called upon to show cause and submit action taken report within 10
days along with progress report of deep sea disposal pipeline repair project from the date of
issue of this letter, failure to which further action will be taken under the applicable acts & rules.

For & On Behalf Of,
Gujarat Pollution Control Board,

sl

(Smt. A.J. Patel)
l/c. Unit Head

NO: GPCB/ CCA/JNG-10(8)/ ID-17234/ Dt: /05/2023

Issued to:

M/s Gadre Marine Export Pvt. Ltd
Plot No. 130/1, Holiday Home Road,
Vill. Chorwad, Ta. Malia,

Dist : Junagadh

) Clean Gujarat Green Gujarat
ISO - 9001 - 2008 & ISO - 14001 - 2004 Certified Organisation



ANNEXURE 14

313

— Regional Office
———— GUJARAT POLLUTION CONTROL BOARD
- e i A Opp. Saint Anne's Church, Station Road, Junagadh - 362001.

NV ph.: (0285) 2651506, Fax : (0285) 2651503. Website : www.gpch.gov.in

INSPECTION REPORT

Gadre Marine Export Pvt.Ltd. (previously
Name & Address of the Unit Hindustan Unilever Ltd)
GPCB Id; 17234

Date & Time of Inspection: 05/08/2023 13:30:00 Hrs

Person Contacted: Mr. Chandresh Rathod, Manager — M/s. Gadre
Marine Export Pvt.Ltd.

Reference: HO mail Dtd. - 01/08/2023 to submit current
status of the unit in connection to matter before
Hon’ble NGT vide O.A No. 128/2017

Observations:

General:

The unit was inspected w.r.t. e-mail received from Head Office on 01/08/2023 to submit current
status of the unit in connection to matter before Hon’ble NGT vide O.A No. 128/2017. The unit
possesses CCA valid upto 03/04/2026 for the production of Surimi Fish Paste @32400 MTPA
and By-product Fish Meal @9200 MTPA. At the time of inspection plant was taken on shut
down for annual maintenance and repairing work. No production activity was going on during
inspection. Maintenance of machineries was observed going on during inspection. As per records
provided by the person contacted, there is 2823.17 MT, 1745.87 MT & 240.47 MT production of
Surimi fish paste and 684.05 MT, 267.80 MT & 44.10 MT production of Fish Meal — By product
during past three months (Apr, May, Jun 2023).

Air:

The unit has provided common stack of 30 m height for Boiler No. 1 & Boiler No. 2 and
provided multi cyclone with bag filter is as APCM. Unit has provided individual stack of 30 m

Clean Gujarat Green Gujarat
1S0O-9001-2008 & 1SO - 14001 - 2004 Certilied Organization



314

— Regional Office
——— GUJARAT POLLUTION CONTROL BOARD
- e i A Opp. Saint Anne's Church, Station Road, Junagadh - 362001.

NV ph.: (0285) 2651506, Fax : (0285) 2651503. Website : www.gpch.gov.in

height for Boiler No. 3 with multi-cyclone as APCM. The person contacted conveyed that Boiler
No. 2 is used as standby boiler facility. Boiler No. 1 & 2 are Coal fired boiler and Boiler No. 3 is
operated on by Bio-gas generated from UASB of ETP. The unit is having 7 nos. of DG Sets
(1010 kVA-3 nos., 380 kVA-1 Nos. & 500 kVA-3 nos.as standby facility for PGVCL power
supply). Unit is having 115 MT Coal stored in premises as per records provided during

inspection.
Water:

The unit is having 6 number of borewells as source of fresh water supply for industrial usage.
The unit is having NOC from CGWA valid till 13/12/2023 for extraction of fresh water at tune
of 1880 m3/day; as per submitted status of their CGWA permissions on XGN under 000 tag. The
unit has sealed 2 borewells and installed flow meters on rest of four operational borewells to
track fresh water consumption. The readings of flowmeters attached to borewells B1, B2, B3 &
B4 are 60205, 53966, 43294, 20037 cu.m. (flowmeter replaced), respectively. The unit has
installed effluent treatment plant for treatment of trade effluent generated at the tune of 1800
KLPD. During inspection, aeration was going on in aeration tank and rest parts of the ETP were
found empty due to undergoing repairing and maintenance of ETP (photographs attached). Unit
has installed pipeline for treated waste water disposal in deep sea as per point mentioned in CRZ
conditions. As per records maintained by the unit, they have discharged 5965 m?® treated
industrial waste water through pipeline installed for deep sea discharge during June 2023.
During inspection no any flow meter was observed provided. As per person contacted all the
flow meters were removed for maintenance purpose. The unit has installed ultrafiltration
assembly with R.O. to re-utilize a part of treated effluent from ETP in Industrial Process (for
cooler, boiler feed and washing) — as informed by person contacted. Unit has provided
Evaporator for w/w evaporation which generates from UF2. The unit has installed online -
CEMS for monitoring of treated waste water being discharged through marine disposal pipeline.
The unit has provided separate energy meter for ETP. Unit has removed unnecessary pipelines
from ETP area and has provided ETP plant layout near ETP area.

Hazard:

Clean Gujarat Green Gujarat
1S0O-9001-2008 & 1SO - 14001 - 2004 Certilied Organization
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T— Regional Office
GUJARAT POLLUTION CONTROL BOARD
il e B 85 Opp. Saint Anne’s Church, Station Road, Junagadh - 362001.

NI ph.: (0285) 2651506, Fax : (0285) 2651503. Website : www.gpcb.gov.in

As per records of the unit, stock of generated hazardous waste i.e. used oil -0.4 MT and ETP
sludge-1.5 MT stored in premise during inspection.

Specific Comments w.r.t. HO Mail:

Unit has submitted six monthly compliance report and periodic monitoring report of marine
environment for Gadre Marine Export Private Limited outfall, Chorwad, Gujarat for January-
June 2023; prepared by Indomer Coastal Hydraulics (P) Ltd, Chennai. (Project Id — 822032223)
(Report attached herewith). The unit has obtained CCA-amendment on 25/07/2018 for
discharging treated effluent in deep sea as per CRZ clearance issued by MoEF & CC Dt.-
10/07/2017 and as per available records, the unit is discharging treated trade effluent by
aforementioned pipeline since February 2019. As per the report, at sampling locations ground
water quality exceeded the acceptable limit, but it is within permissible limit range of drinking
water specifications as per 1S10500:2012. Also, as per aforementioned report, there is no visible
impact sea water quality at outfall point as compared to pre-project period (i.e. Dec-2015). Unit
is has submitted compliance status towards points mentioned in SCN Dtd.- 12/05/2023 and unit
is instructed to comply pending instructions given during of earlier inspection and SCN Dtd. —
15/05/2023 since compliance status could not be verified as unit is under annual shutdown.

Photographs of the Unit

1. Borewells with flowmeters in the premises of M/s. Gadre Marine Exports Pvt Ltd.

Clean Gujarat Green Gujarat
1SO-9001-2008 & ISO - 14001 - 2004 Certified Organization
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— Regional Office
GUJARAT POLLUTION CONTROL BOARD
il e B ST Opp. Saint Anne's Church, Station Road, Junagadh - 362001.

[

NI ph.: (0285) 2651506, Fax : (0285) 2651503, Websito : www.gpch.gov.in

i
[

3. Maintenance work of ETP in progress and operational Aeration tank.

Clean Gujarat Green Gujarat
ISO-9001-2008 & 1SO - 14001 - 2004 Certilied Organization
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T— Regional Office
GUJARAT POLLUTION CONTROL BOARD
il e W0 55 Opp. Saint Anne's Church, Station Road, Junagadh - 362001.

NI ph.: (0285) 2651506, Fax : (0285) 2651503. Website : www.gpcb.gov.in

4. All flowmeters are removed for repairing and maintenance work.

Written Instructions:

() Wlloz Aol dell ETP Ao $IH YBl Acll Wlloz Production Al 5T #Ae{l A3\
QL sl

(R) BDEAL 2R Mol Production data dedl clst URllett cuRiate{l Hlddl u1AAl 5AZA sl
sc{l.

(3) AlFlW 127057202361l UlsclcllHl AUAEA SCN ol Alttells 510100 ALl %scllol XGN UR
®H( s2Aclcl,

---sd --- ---sd ---
RH Shukla MR Kubavat
(APE) (AEE)

Clean Gujarat Green Gujarat
1SO-9001-2008 & ISO - 14001 - 2004 Centified Organization
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SIX MONTHLY COMPLIANCE REPORT AND
PERIODIC MONITORING REPORT OF MARINE ENVIRONMENT
FOR GMEPL OUTFALL, CHORWAD, GUJARAT

First six-monthly progress report for the year 2023
(January - June 2023)

PROJECT CODE: 822032223
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Six monthly compliance report and periodic monitoring report (January — June 2023) of Marine
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Abstract

Cadre Marine Export Pvt. Ltd. has obtained MoEF&CLC - CRZ clearance vide F. No. 11-26{2016-
1Al dt. 10.07.2017 and GCZMA clearance vide letter no. ENV-10-2015-163-E (T cell) dt.
28.06.2016 for laying of outfall pipeline into the sea. As per the MoEF&CC and GCZMA
clearance, GMEPL has to comply the conditions stipulated in the clearance during the
operation period. In this regard, GMEPL has to submit the six-monthly compliance report and
periodic monitoring report to comply the requirements of MoEF&CC and GCZMA.

The Environmental Audit Report was submitted first in July 2018. In continuation, GMEPL has
been submitting the six-monthly progress/compliance report every year from 2019.

This report forms as the first six monthly compliance report for the year 2023, in order to meet
the compliance conditions stipulated by GCZMA and MoEFSLC and also forms as the six-
menthiy periodic monitoring report,
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Declaration by the Head of the Accredited Consultant Organization/authorized person
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report and periodic monitoring repert of Marine Environment for GMEPL Outfall, Chorwad,
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GADRE MARINE EXPORT

t.  INTRODUCTION

Gadre Marine Export Pvt. Ltd, (GMEPL) is presently operating a fish processing plant at Chorwad
village in Junagadh District at Gujarat. The plant consists of two units in the same premises i.e.,
i} Surimi unit and ii) Surimi based value added products. It has the production capability of Surimi
fish paste, Whole fish product, By-product for fish meal, By-product for Manure, Imitation crabstick
and Crab Chunk/Crab analog/Breaded. GMEPL has proposed to expand the production capacity of
frozen crab stick as well as frozen fish paste (Surimi} and production of fish protein powder from
fish waste.

The processing unit has increased effluent discharge volume from 0.78 MLD (780 m’/day) to 2 MLD
(2000 m?/day) as per MoEF&CC Clearance. GMEPL has already completed all the expansions of
Effluent Treatment Plant (ETP) and total quantity of effluent is treated in the existing ETP meeting
the norms stipulated by the Gujarat Pollution Control Board {GPCB). GMEPL is discharging treated
effluent into the deep sea through the pipeline at the point suggested by Indomer. GMEPL has
obtained the following clearances.

» To release the total effluent into the sea after expansion, GMEPL obtained GCZMA
clearance from Forests & Environment Department, Government of Gujarat vide letter no.
ENV-10-2015-163-E (T cell) dt. 28.06.2016 (Annexure 1}.

7 Subsequently it obtained MoEF&CC - CRZ clearance vide F. No. 11-26{2016-IA-IF dt.
10,07.2017 (Annexure 2).
» The plant has GPCB Consent Order No. AWH-99890 dt. 07.03.2019 valid up to 03/04/2026

for the discharge of treated effluent into the deep sea as per the point approved by
MOEF&CC, GOI. (Annexure 3).

In continuation of the Environmental Audit Report submitted earlier in July 2018, six-monthly
progressfcompliance reports have been submitted every year for the following months.

Year Compliance period Report Mon?h Pf
: _ Submission
] 2019 January - June  First six monthly progress report _ February
7 July-December _ Secondsix monthly progress report December
2030 . . January—june _ First six monthly progressreport May
July - December _ Second six monthly progress report December
7T January—June  First six monthly progress report June
2021 ! L1l .  Tepy
July - December  Second six monthly progress report Decemnber
rogs . January-June _Firstsix monthly progressreport April
July - December Second six monthly progress report November
2023 . 'J-a'nuary - June ?irs_tj six monthly progress report June

This report forms the first six-monthly progress report for the year 2023 presenting various
compliances met as per the norms stipulated by CCZMA and MoEF&CC in their respective
clearances. This report has been prepared by Indomer Coastal Hydraulics (P) Ltd., Chennai, the QCI-
NABET accredited organization for Sectors 27 and Sector 33 (Annexure 26).

Six monthly compliance report and periodic monitoring repont of Page 1
Marine Environment for GMEPL Qutfall, Chorwad, Gujarat.
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2. GCZIMA COMPLIANCE

The approval letter is enclosed in Annexure 1. The various compliances are listed below:

Sl.no.

Description

Remarks

1

:The provisions of the CRZ notification of
i2011 shall be strictly adhered to by the M/s
GMEPL.

Yes. It is being adhered.

The effluent shall be treated as per the

discharged at a point suggested by the
Indomer Coastal Hydraulics(P) Ltd.

 prescribed norms of GPCB, and it shall be.

Yaes, itis being treated as per the prescribed

norms of GPCB, and it s being discharged at
a point suggested by Indomer Coastal
Hydraulics (P) Ltd, the QCI-NABET
accredited ElA Consultant for Sectors 27 &

33 and approved by the Coastal Zone

Management Authority and accordingly the

pipeline has been laid.

3

i The effluent not meeting with the GPCB

norms shall not be discharged and shall be

norms. Mjfs GMEPL shall install necessary

 facilities for this purpose and shall strictly
iensure the compliance with the GPCB

norms, round the clock.

stored in the Guard Ponds andrecycled.
back into the effluent Treatment Plant for
further treatment to achieve the GPCB

Yes, it is being stored in guard pond and
recycled as per CPCB norms.

CGMEPL has already completed all the.
upgradation of their ETP system by adding |
UASB+, Clarifiocculator and Aeration tarnk, |
so that the effluent not meeting with the
GPCB norms ¢an be treated if any.

The pipeline shall be monitored regularly by
the company and it shall be ensured that
there is no leak from the pipeline. In case of

consultation with the GPCB and the Dlstrlct
Collector.

any such eventualities, the company shall
immediately stop disposal through the said;
pipeline and take the corrective measures in |

The pipeline is being monitored regularly
for leakages using divers. Periodic visual
inspection is alsc being carried out at
regular intervals to check the leakage of
pipeline if any. i

In case of any such eventualities, the

_dlsposal through the pipeline will be!

temporarily stopped till the corrective:

“actions are taken and the biodegradable
“discharge will be stored in the guard pond.

Necessary spare pipes and Hydrauhc
welding machines are kept in stock. :

There shall not be any blockage of
creekfriver etc. due to laying of pipeline’
and free flow of water shall be maintained.

During construction, no blockage was
made on the coastal region while laying the
_pipeline,

The outfall diffuser shall be located at 1325
m distance offshore along the outfall route

.at 13 m water depth, diffuser shall have
. 4x100 mm dia. ports inclined at horizontal.

{ The outfall diffuser shall not have any sharp
projection to avoid hurdles to the boats and
fisherman moving around this region.

‘The outfall pipeline is laid as per the
standard design and does not have any
sharp projection to avoid hurdles to the
boats and fisherman moving around this
region.

The diffuser ports are placed on the seabed
and the top of the ports remain well below
the seawater surface.

Six monthly compliance report and periodic monitoring repart of
Marine Environment for CMEPL OQutfall, Chorwad, Gujarat.

Page 2
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4. RESULTS

4.1, Terrestrial environment
4.1.1. Ground water quality

During this study, ground water (Borewell) samples were collected at two locations around the
GMEPL plant premises. In the two locations, water quality parameters exceeded the acceptable
limit, but within permissible limit range of drinking water specifications. Present study shows that
the water quality of bore wells of Chorwad taluka are found to be normal and good in nature, for
the source of drinking purpose as per standards. The ground water quality is presented in Table 2.

NMay 4, 2023 74 15 T

S fjarwE

Ground water sample collection

4.1.2. Soil quality

Soil samples from the study area were collected at two locations. The sail in the study area
predominantly composed of Coarse Sandy Gravel structure in stations 5Q1 and 5Q2. The soil is
neutral (pH 7.05 — 7.12) in nature. The soi in the area possesses medium infiltration rate (1.16-1.18
cmfmin), high porosity (40-50%) and low leve!l of Electrical conductivity (517-2490 pSicm). Low
levels of exchangeable calcium, magnesium and sodium contents were cbserved at all locations.
Among the basic cations, calcium range is 1.67 - .76 meghoog, magnesium range 0.49-0.54
meq/100g, sodium range 0.14-2.07 megf100g) and potassium range 0.05-¢.15 meg/100g during the
sampling period.

The soil fertility as measured by status of potassium {0.05-0.15 meq/100g) indicated that soils in the
project region are with very low fertility level. The organic carbon level of soil, in the study area,
ranged from 1.63-2.08 %, Available phosphorous is 170-182 mg/fkg and nitrogen concentrationis 420-
444 mglkg, which is suitable for plantation. Soil quality is presented in Table 3.

Six monthiy compliance report and periodic monitoring report of Page 88
tarine Environment far GMEPL Qutfall, Chorwad, Gujarat.
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5. ENVIRONMENTAL STATUS - COMPARISON WITH PRE-PROJECT PERIOD (Dec 2015)

The present data corresponding to May 2023 of the seawater quality, seabed sediment quality and
biological parameters were compared with pre-project data of December 2015. The comparison is
givenin Tables 17, 18 and 19.

Water Quality

The seawater temperature showed a slight variation between pre-project period (December 2015)
and monitoring period (May 2023). The pH of the sea water did not show much variation during
both the sampling periods and it was within the normal range. The T5S level is varying between
pre-project period (December 2015) and monitoring period (May 2023) probably due to algal
materials decomposition.

Salinity levels were also within the normal range of 35.3 — 36.0 PSU in this area. The dissolved
oxygen content slightly varied between present study and pre-project period {December 2015).
The concentrations of nitrite, nitrate, ammonia, phosphate and total nitrogen were found to have
marginal changes during the present study, when compared to earlier study.

The concentrations of trace metals, phenols and petroleum hydrocarbons were non-detectable
during pre-project pericd {December 2015) and monitoring period (May 2023). However, marine
water quality was found to be in normal range within the stipulated values indicated for coastal
waters. The values recorded during present study indicates natural variability and does not show
any impact of effluent discharge.

Sediment quality

Sediment texture was found to be silty fine sand during present study (May 2023) and of no
variation from pre-project period (December 2015). The seabed sediment properties are having
marginal changes but within normal range of coastal sediments.

Biological Parameters

Generic diversity of phytoplankton was similar at both sampling periods with comparable values
(Table 19). The slightly high number of species of phytoplankton was identified during the present
study due to seasonal variations; it ranged from 38 to 45 as compared to eariier report of 29 to 32
species (December 2015). Similarly, density of phytoplankton and zooplankton showed relatively
high value in the present study (May 2023). The sub-tidal and inter-tidal benthic and bacterial
population showed marginal difference between pre-project period (December 2015) and
monitoring period.

| The data collected during this monitoring period of May 2023 is found to prevail closer to the
data coliected during pre-project period of December 2015. There is no significant deviationin |
, the digioal aniBiological quality ofghe seawatey R '

Six monthly compliance report and periodic monitoring report of Fage 109
Marine Environment for GMEPL Qutfall, Cherwad, Gujarat.
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